
Second Floor, 
Comercjal Complex, 

Indiranagar, 
Bangalore-38. 

Dated :1 7 J A N '109.4- 

ORIGINAL  

APPLICANTS:-Sri.G.R.Rangadhamaiah and Others 

v/s 
RESPCDENTS:- The Chairman,Railway Board and Others. 

To. 

I • 	Sri. K.Subba Rao,Advocate,No .27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 

Sri.R. Bhaskaran, Advocate,No.40/2083, Elarnkulam Road, 
Kaloor, Kochi-682017. 

Sri.P.Shivan Pillei,Advocate,Grass House,Monestary Road, 
Marikkamuri, Kochi-682011. 

Sri.Vijaynarayan,3-C ELDOi- AD0,1I2,Nungambakkam High Road, 
Madras-600 034. 

Chairrnan,Railway Board,Hail Bhavan,New Delhi. 

The Secretary,Ministry of Railway,Rail Bhavan,New Delhi. 

The general Manager,Southerri Railways,Park Town,Madras-3. 

The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 

The Divisional Railway Manager, Southern Railways ,Mys ore. 

The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 

The Divisional Personnel Officer,Southern Railwys, 
Madurai. Division,Madurai. 

The Divisional Superintendent,Southern Railways, 
Divisional Office,Palghat,Kerala. 

The Divisional Railway Manager,Southern Railway,Bangalore. 

Sri.K.R.D.Karanth,Advocate,2,Mangalaflagar,SaflkeY Road Cross, 
Bang alore -5.. 
Sri.A.N.Venugopala GOwda,Advocate,No.8/2,UpstairS, 
R.V.Road,0ppEangalore Hospital,Bangalore-4. 
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SUbJECT:- Forwarding of copies of the Orders passed by 
the Central Administrative Tribuna1,bangalore. 

—x—x—x.-x— 

Please find enclosedherewith a copy of the ORDE1-1 

assed by this Tribunal in the above mentioned applications 

on 16th Day of Decermber q 19939  for further necessary action. 

DEPUTY REGiSTFAk(J) 
-r JUDICiAL BRANCHES. 

gm* 



CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 

0.A.N0S. 395 tot403157/90,416/90,320/92, 
298[93iJ9  2 end 44 to 80/9 3 

THURSDAY, THIS THE 16TH DAY OF DECEMBER, 1993 

SHRI JUSTICE V.S.IIALIIIATH 

SHRI JUSTICE P.K.SHYAMSUNDAR 

..SHRI V. RAi1AKRISHNffN 

5r1 C.Rngadhamaiah, 
5/0 Sri Ranqaish 
aged about 68 years, 
Retired Guard-A Special, 
C h I k ka bid r e, 
Chikkanerayekanahalli Taluk. 

Sri K.V.Sreekantiah, 
5/0 Sri K.V.Subremanyaiah, 
aged about 69years, 
Retired Guard-A Special, 
Ch-70,Et.h Mair,Saraswathipurn, 
llysorb 9, 

Sri M.N.Narayana Setty, 
5/0 Sri K.Muniswameieh, 
Retired Guard-A Special, 
2003/2,Rajkamal Street, 
Ilysore - 1 

Sri 8,J.Nagara1aiah, 
5/0 Sri Jeyapala Nayenar, 
Retired Guard-A Special, 
158, Shankaranegar, 
J.B.Kaval, Bangalore-560 022 

,,,• CHP.IRMAN(J) 

.... VICE CHPIRMAN(J) 

.e.. MEMBER(A) 

S. 	Sri K.Seshadri, 5/0 Sri Krishna, 
Bhatta, aged about 69 years, 
Retired Guard-A Special, 
92, Lakshmipuram, Arsikere. 

Sri1"L.C:h.ennabasavaiah, 
5/0 Sriilada.pa,agedabout 69 years, 
Retired Gluard-P Special, 
964 9  9tJ Main Road, 6thCross, 

-: 	 Prakashhar,8angE'lore - 21 

Sri K,V'.Si'inivasachar, 
5/0 S'ri.Venkata2machCr, 
aged about 69 yeei's, 
fleti.rd Guard-J Special, 
69 0  III Parailel Road, 
Jayenagar Extension, 

.Shimoga own - 577 201 Applicants 

Contd./- 



2,. 

11, 
	Sri Shivaswamy, S/o SrIT. 

u.bgachalam Pill8!, 	aged 
ebbut 69 years, Retired 
Drvpr-$ Special, 	44,II . 

Meàes Block, 	N 
Banoo Bazar, 	Mysore-.21 

.1. 	Sri J.N,Pharoah, 	S/o Sri 
Pho9h 	Retired Driver_a 
5pciai, 	2355 	I Main, 	II 
Crcpss, 	K.G.Koppl, 	Chamsro-. 
-puram, 	Mysore, 	- 

applicants I to 9 in 

10. 	Sri R.J.Mahedeven, 
0,F,No,395 to 	40:3/91 

/c 	R.Jayram, 
aged eout 67 years, 
Gurd 	'I 	SpecIal (Retired) 
refidfng at No.157, 	VJth Cross, 
Nagappa Block, 	Sriaiipurar, 
Bangalore — 560 021 	. pplicant IT in O.A. 

No.57/90 

11, 	Sri R,Shivejah 
Retired tuard 	Speci.i, 
and residing at No.1153, 
'Sri Renge,. II Main Rod, 
S.N.Coiony; 	Yeshwanthpur, 
Ben'galore — 	560 022, 	. Applicent 11 	in O.A. 

No.416/90 

S-ril Pepanna, 
S/oNethavedu, 
agei about 63 years, 
Drijer Passenger MR448, 
Souhern Railway, 
Bengaipre City(Retjred) 
No.5/IS, Backside of 
ilunisware Temple, 
Bhuvariesusinagar, Magadi Ro8d, 
Bengalore — 23. 

rjGhouse Mohjc 
Sb 	zeen f1ohidee, 
ager about 63 years, 
Ori,er Passenger MR 238, 
,øuthern Railusy,Barigajore City, 

(RetLired) C/o Noor Mohamad, 
o.73/D., Railway QuEIrter, 

'Ieswanthapur, Eangal.ore - 22. 

Sri O.John Peter, 
S/a Doreiswamy, 
aged about 58 years, 
tJrivor Goods fIR 612, 
Southern Railway, 
Yeswenthapur (Retired) 
No.6211  III Cross, I Sfege, 

4\..iikliuram, Bangelore - 21. 	 .,.PPLICNTS 



.. 3 ..••_. 

115. Sri Manickarn, 
S/o Laksmeneap. 
aged about 60 years, 
Driver Passenger MR 414, 
Southern Railway, F4rsikere, : 
(Retired), No,286/1, Ith Cross, 
Bangalore - 50 121, 

Narayene, 
,'o Nyathavadu, 
aged about 72 years, 
Shunter MR 279, 
Bangalore City, 	uthen RailWay, 
(Re.tired) No.53 c/o Nauez Store s  
ltth CrossMagadi Roed, 
Bangalore - 23. 

Sri M.5.Susainathan, 
5/0 Marisamy, 
aged abut 62 yeors. 
Drivet Passeriqe17 MR, 4752  
outhern Railway, Yelaharike, 

(Retired)C/o .A.Joseph, 
45/n Old Railway Quartr, 
Yeswanthaur, Bangalore 	22. 

1 	Sri SidIgich, S/o Siddoieh Cowa, 
aged 62 yars, iecel t3saistoTt 
MR 523, Southern Railway 
BangaiQr3 City (Retired 
No.58, I Cross)  3rd Main Road, 
Ramachandrapurarn, Bangalore - 21. 

19, Sri Kedirvelu C,R., 
5/o C.S.Ramalingam,: 
aged about 58 years, 
Goods Driver MR 124. 
Southern Railway, 1-larihar, 
(Retired), No.32/2, I MaIn Road', 
I Cross, ORlipurarn, 
Bangalore - 21. 

21. Sri Gulam Dastagir, 
Sjgj1d.Ghouse, 

edaout 69 -years, 
5hner OR 597, Southern Railway, 

i. 	
Yeatapur (Retirel) No.32  
Star BTtJ1ding, DIarqa Mohalla, 
Uoorvaii18arg [id Nars Road, 
Bangaldrè - 50. 11. 

21. Sri ktuJ. Waheed, 
S/o Md.Haneef, aged 67 years, 
Shunter MR 539, Southern Railway, 
aná1ore Cantcnmen€(Retire). 
No.1iVth Cross, L—B, 
Shastrinagr, Indirenagar, 
Bangalore - 

/ 

..4APPLICANTS.  

'S ,Contá./— 



22. Sri DJohn, 
S/c N.Daid Piliet, 
aged about 66 yeatS 
asiatant Guerd/EMT 

5outhern Railway, Bangalore 
(Retired),C/a Carpenter Suramafly, 
12th Cross Magei Roadp 
Bangalore 

23 	Sri Sheik Fekruddeen 	tmot r  
8/o Mohm 	Khasirn 5ekfl.., 
ayci about 63 yars, 
Railway Curl 	'Ef 5212, 
Sothen. Re1lw€y, Arsi.kere 
(Retired); ivianlipet, 
raikere 	573 10 0  

Haaan DistrIct 

24. Sri KG,Kr1shnarnurthY, 
5/0 KbGundepè, 
aged about 60 .yeais, 
Guard tAl Splu  EE 994., 
Southern.ReIiway, Araikere, 
(Ret1reJ), t484 Yrrapa Blcck 
Laxfl.ipur, irsikere 	573 iO3 

.25 	SrI 0 . 	tho fly, 
5/o tTfle1ap•pa, aged about 63 
yeaDs)  Pnsst, Guard EE 13171  
Southern Rilwy •Bq o 	city, 
(RetIred), No294, 	5th IM8in f, 
Kengeri 5tellito To'r., 
Bangalore .. 

2 	'Sri N4V.3inanda Rao,$  
&/o N,VerkoIa Reo, 
aged eboutS9 y8ars, 
Fireman - MR 549, 
Southern RaIlway, Shimoga Town, 
(Retired)No12i:, IT Nasa, 
8ehITd SP 	fire, Ashôknagar, 
Shimoga Town 

27. 5i M.4en1, 
Sfo 11ottai, aged 	out 

yere., Shunter MR72, 
Southrn Railway, 
Beiyappanahalii(Reti"ed 
Rthwamyaiya, MS.Ngir., 
KammahahaiII Main Road, 
Bangalore 33. 

A. Sri4!axman S/a Nurugesh, 
aged eibout 6y:aars, 
Drivr. Goods MR 410, 
:Southerfl Reilway 
YestatithepUr (Retirei), 
No.•22, I Cross, Bhasyamnager, 
SriraMpuram Bangalore 21. .. , • PPL.ICANTS 

.tontL/— 

I 
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20. Sr Rieiah, 	- 
S/o \Jenkataramenapp, 
aged about 63 years, 
Driver Passenger MR 721, 
Southern Railway, Shimoga Town, 
Retirei, No.209/41, Reckamrna 
Building, Main Road, 
Yesuanthapur, Bengelore-22 

30 0  Sri Syeq Abbas, 
S/o &ycI Dastair, 
aged about 69 years,  
Southern Railway, Bongalôre City, 
(Retirel), No.41, I Cross, 
XI Main, Patharayerapura, 
(Near St,rbrmya Maasjid), 
Bangploe - 2 4  

3,1. Sri Abdul Rahim, 
S/o Md.BkshI, 
aged about 62 years, 
8huter MR 349, Suthcrr Railway, 
Bangelore City (Retired), 
No.22/1, 114 Cross, 
F{oshallI M ain Road, 
atharayarpura 

Bagalore - 26. 

Sri K.11.t'avooni, 
5./s K.V.M -heu, 
ageJ about 66 veers, 
Driver ood M 701, 
Southern Railway, Yeswanthapur, 
(Retired), No.517, 7th Cross, 
K.N.ExtensIor, Yesuanthepur, 
Bangalore - 22, 

Sri 3.Cetigadhaaiah, 
S/o B.Siddeiai, 
aged about 6Z yeera;  
Cuar 	-Spl. EMI 428, 
Southern Railway, Ar-sikure, 

.JRetire), Nc.Vesetha Nilays, 

Ar 	near Sedans alkies, Bahihd 
!ump Hou8e, Arsjksre, 

Sri G.Rarnsemy, 
5/0 .Gvinaraju, 
aged -about C4 years, 
Mail Guard 1T147, 
Southern RPi:u3y, Bangalure tity, 

W
etireil), N.264/tif atIony Qtrs 
GhoSevthern RaIluey, Baflçjeloe-23. 

35. Sri R.Kumaran, 5/0 C.tbb, 
about 59 years, Mail Guard 

.176, S. a1LJBY., 8angeore .1ty, 
(Retired), No.114, 6th1lain 
II Cross, Shenkarnagar, Yaeuenthariur P.O. 
engalore - 22.. • 



,,. 
I.  

6, Sri.M.Nageraj, 
5/0 Muiiswcmy Naidu, 
aged aout 60 years, 
Driver goods MR 4361 . 

Southern Railway, Bangalor.e City, 
(Retired), No,6I Kothaneiaremapursm, 
Veiyalike1, 12—n Cross, 
angalore - 3, 

37, Sri 6,•6opei, 
S/o Gangen, 
aged abut 
Driver CoosMR 59J, 
Southeri Reilusy. Yea'Janthepur?  
(Retired), C/o .Chak!:eio'thy, 
No.42,', Rai.wey Qtrs, 
Baiyappanahalii, 
Bengelore - 38. 

, Sri Khudus, 
S/p Hussoin Sal 
aged about 69 years, 
Driver fass3nga MR 1129  
Southern Railway, Banqeicre City, 
(Retire), No.4E9, 10th Cross, 
Mathikere Main Road, 
Yeswanthapur1 	galore-22 

39.. Sri Mayenna, 
5/0 (ayanna cwda, 
aged aout 71 years, 
Shunter MR 254, 
Southern Rilwy, Bangelore City, 
(Retired), No.40, 7th Cross, 
Gayathrinéger, S:irampuram, 
Barigalore-21. 

40, Sri Gurusiddeia, S. 
S/o Siddap,a, 
nged.. about .68 vei, 
Driver Passenger MR 393, 
Southern Railway, Shimoga Town, 
(Retired ),Ftti-  Guddekaval 
Hosur Jevagal cost, Arsikure 
Taluk, Hassen Jistrict. 

41. Sri Mohamed I-iL'ssain, 
S/o Nohanied Budenseb, 
aged about 6f years, 
Shunter MR 6c1, 
Southern Rai:wav, Harihar, 
(Retired), Vmaravathi Poct, 
Herihar 'Taluk, Harihar.' 

42, Sri T.Duggan, 
5/0 A.E,Duggall, 
aged about 65 years, 
Driver Passengor MR 97, 
'Southern Railway, BengeloroCity 	: 	

.,,Contd,/ 



rosiding at :I'Iunikaleppe 6arder, 
Ramasuemy Palayem, 
Khemmanehelli Main Róad, 
2nd Cross, Bangelore-33. 

43t Sri John Ross, S/o Noah, 
aged about 62 yrs, 
Driver Passenger MR 359, 
SouthernReilwey, Bangelore City, 
(Retired), No.860, HMT la'i"i.t, 
behind Chowdesueri Temple, 
Methikare, SenqElore-5, 

44 	Sri E.Huesey, Sfo Lilii 	Hussey, 
aged about 64 yeErs, 
Driver Passenger, MR 193, 
Southern Railway, Bengeloro city, 
(Retired)1  No.5,.. 7th Cross, 
Suledarpalys, .Yeswantapur, 
Bergelore-22. 

45. Sri B.Jayaram SinQh, 
5/0 Narsyan Sinçh, 
aged about 63 years, 
triver, Passenger MR 61, 
Southern Ea1uay, Shirnoge Town, 
(Rat'ireâ)j  No.1831, III Cross, 
Rethaninh Lane, Mandi Mohall.a1  
Mysore.— 570 021. 

4, Sri ruthiac, 
5/0 Neelakanta Rao, 
aged about 64 years, 
Driver Passenger MR 422, 
Southern Railway, angelore City, 
(RetireI;,, No,23, i Main Road, 
Gundu MuneesweraTemple 'Street, 
Matedhahe.111, Bangelore-32. - 

47. Sri. MohamedBasha, 
S/u Abdulla S81, 
aged about 67 years, 
Shunter, MR 423, Southern Railway, 
Harihar, 	(Retired), 	No.351, 
II Cross, 	Gandhinagar, 
Ht.iher. 

Srj.Kisten, 5/0 Govindan, 
aged about 59 years, 
ShunLc:r• MR 

J 
Southern Railuey, 	Bangalore City, 
(Retired), 	No,/2, 	Sur)derem Roddy,  
Building, 	Bcks1do of iInohara Mills, 

\< '- 	1agadiRoad, Bangalore 	23 

'49. Sri f1.Mitrappa, S/0 1uthappa, 
aged about 72 years, 
Driver Goods, Southern Railway, 
Yeswanthapur, (Retiree) 	 •,,PPLICAN1'S 



C/a Cnptarine Fl, 
GnanajyothiHigih School, 
NO..1/'1, IV.-N. Block, 
Rajajinaga, 

ngelore - 10. 

QI Sri Rengaieh, 
S/a Rengasuamy, 
aged about 68 ycers, 
Driver Passenger FIR 160, 
Southern RailuRy, Banqc!.c- %tv, 
(Ret5.rcd) Nov27, Chic' Br 
Road Cross, ShiuE.naç3&', 
Bangalore-51. 

51 	Sri Ethirajan, S/a R.Dinci, 
aged about65 years, 
Southern Railway, tiysoro 
(Retiree), Driver Prsengac, 
fIR 378, No.1369, i:iI Crcss, 
Kaki Rbad, flandI oh.Ja, 
(lysore-21. 

Sri A.X8vier, S/O S.ntbnny, 
aged about 62 ycers, 
Driver Passenger ("R 63, 
Southern Railway, Arsikere,, 
(Retired), Nc 52/2/, behind 
S.tlarrys Church, rsikee--103. 

Sri Linçja, S/o KarbaseppE, 
aged about 67 years, 
Shunter MR 2531  

Southern Railway, Harihe, 
(Retired),C/o Kurvethi L.nge, 
mrvethi Post, Harihar. 

54. Sri ReVaflap!a, 
S/o Siddappe, aged about E3 years, 
Fireman First 1IL 1129, 
Southern Railway, r!aiiha:, 
(Retired), C/o RevanEpDe, 
Challageri, Mei,likaruia Extension, 
Ainravathi Post, Hariha 

55, Sri P.Ethiraj, 
S/o,  1bbaiah Sunder Rat, 
aged about 73 yea's, 
Driver flail FIR 52  
Southern Railway, banoalor2 1it, 
(Retired), c/a t.,5ridr, 
No.343, Railway 1trs, (Mt) 
Bengalore - 23, 

56. Smt,Kairai.a Rai PIroji Fac Kiie, 
/o late 
qed about -5iyeas, 
r1rPsenger PR 4539  

Southern Railway, Arsikeri, 
No.2233, Cid Rms oad, rsikere, 	 • ..APPLICNTS 

60 Contd./- 
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57. Smt.Rhimebi, '- 	- 
W:,'L.. 	C.Fazalur Rehamen, 
aged about 45 years, 
Shjnter MR 592, 
Southern Railway, Yeswanthaur, 
No.11, 4th Cross, Behind Yeramma 
Kalyan Mantap, Mohankum6r Negar, 
Yesuanthapur, Bengalore-22, 

5. Srnt.Sharadamma, 
t/o late 5.,Ganeshan, 
aged about 52 years, !:t-r 	59, 
Southern Railway, Y6sur.tFaur,  
No.5, X cross, MohkurnrnEuar, 
Yesuanthapur, Bani3alore.-22, 

59. Smt.Sufie Khelun, 
l/o late Anwar, 
aged about 53 years, 
Diesel Asst. MR 
Southern Railway, Benqaloro Cxty, 
do f1.Aruj, No.07/8 KJ  
5th Cross, Yeswar'thapur., 
Bangelore-22. 

fl, Smt.Kenakarrnna, 
Wifo late .Subramany, 
aged about 4 years, 
Dielsst, MR 5211  
Southern Railway, Bangelore City, 
No,4/C,I floar, rIG Rly.Clcny, 
Bang alore-2 3, 

61; -Sri Shanthakumar, 
Sfo late n8ndaraju, 
aged about 25 years, 
Driver Passenger, MR 358, 
Southern Railway; Frsikere, 
(mbadkar,  nagar, Holeriarsipur, 
Hasan Djst, 

62, Snt.Devamma, 
Lp late B.fI.\Jenkatesh, 

47 year-s, 
.1 	,•- 	i1seisst. MR.1266, 

SoUt,irn Railway, BangalorE !ity, 
No.91/B, Railway Qtrs., 

C-) 	 Near R-unnjng Room, 
Bangaio:.ë-23, 

- 	
/ 	 - 

Simjalakshrni, 
\J 	7o,2te R.Srirengappa, 

about 53 years, 
Driver goods, MR 474, 
Southern Railway, No.13, 
7th Cross, 6th Block, 
Rajejinegar, Eangalore 	10. 

-"V 

AP-PLICP.WTS. 

. .tontd./- 
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Smt.Helen 
W/o late E.P.Tristremp  
aged about 50 years, 
Site No.17, Petel HanumaiRhts Flat,' 
JalEthalli Post,, Bangalre-13. 

Sri D.RamEirnurthy, 	 Applicants in Sl.No.12 
SI0 IJoraiswamy, 	 to 66 in 0,A.No.320/92 
aged about 60 years, 
Driver Goods MR- '135, 
YeswanthaRur, N0a375, 	t.OS! 

III (Iciri fond. C3ku.. 
l"lattikere Layout, & Poe -, 
Bengalore-54. 

Sri Abdul Rhiin Khen, 
aged about 60 years, 
Driver Goods hR. 514., 
No.43, Kvika Layoot 
[lysore Rcad, Bnce1cre-26. 

67, Sri, S.Pthu R2 S 
S/o late S.N.ikantiah, 
aged abut 63 years, 
Driver Goodt !1R ?9:39  
S,Ri1wy., Bengaicre 
(Retired), No.1362, 5th tlaIn.;RoEid, 
lind Sta, E-Ci.rck.,. 
Rajajinagar, Bartgalore-560 010. 

6$. Sri ,F.Henderson, 
S/o late F..F-fenderson, 
aged about 60 years, 
Driver Goods MR 6031  S.Railway, 
Benqalore (Retired), No.31, 
Pempanaga, Yeswanthapur, 
Bangalore-22, 

69. Sri Bheemaiah, 
S/o Chenriaiah, 
aged about 68 years, 
Driver Passenger If $0 9  
S.Railway, Mysore Division, 
(Retired), ..Colony, near 
New Railway 
Shimoga Town. 

71. Sri Shiva, S/o Venkataswe9ly, 
agedabout 64 years, 
Shunter MR 307,, .ailtiay, 
Ilysore Division, (FetLted) 
No.172, .FCoiony, nec' 
New Railway Colony, 

Shirnoga Toi'n 	57-7 201,. 

71. Sri Tioharnad fbbas, 
S/o Khalender Khes.tm, 
aged about 62 yoar, 
Driver Mail, MR 426} 	 .i APPLICfcJTS 

.Contd./- 
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S.Railway, Prsikere Division, 
(Retired), Gopal- Singh Quarters, 
.B.H.Road, rsikere. 

72. Sri E.Natarajàn, 
S/o Ekambaam—K, 

- aged about 62 years, 
Driver Mail MR 429, 
S.Railuay, brsikre DiVibIufl, 
(Retired), No.291, Kurnarrr 
Nilayem Issari Road, 
Crsikere —573 103, 

- Sri &uhamany,. 
S/o Uthandi, sged about 59 years 
Driver Passenger, S.Reilway, 
rsikere Division(Rsttred), 

C/o 1'nthcny, ls/i%, Railway Quertersp  
Frsikere. 

Sri R,Purushothoin, 
S/o B,Rarrechandra Nc1d 
aged.  abut 63 years, 
Driver Psseiiger MR 715 
5.Railway, roikre Diicu-i, 
(Retirec), C/o R.Shaskar, 
No.121/8, H1JtCO Colony, 
Bhadravcth3. - E77 3'J11. 

Sri LEeter, 
S/o J.Ftnthony, 	- 
agoi, about 64 years, 
Driier Nail, MR • 139, 
S.Reilway, rsikere Division, 
(Retired), I Cross, Hessan Road, 
Ur Line, Rrsikere. 

76, Sri Kanakaraj, 
5/0 V.fnthony,- Major, 
Driver Passenger MR 106, 
S.Railuay, rsikeii ivison, 
.(Retired)C/o R.nthony, 
Crane Driver, •No.4, Railway Quarters, 
Arsikere. 

ri. Bheemsen, 	 - 
'':/o H.Mahadev, 

.---ad aput 62 years, 
/ 	Driver Passeriyer 

S.RaiJwy, Arsikere Divisiun, 
joe 	• (Retired), Muthilamma Temple Read, 

5th Cross, Road, Near Wt.er Tani, 
.,' 	.Shenthinagar, Doddaha)iejr, 

1 S.rLR.L/akshminaraycna, 
S/oB.Rangappa, 

.. 	about 65 years,. MR 
Retired Driver, tpt/412 

/ 

...APPLICFNTS.. 
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No.3.2$, Att1meramfi Temple Street, 
Cotnpe .Banga1ce-53. 

79, S! N.Channeppe, 
S/o Naresimheiah, 
aged about 66 years, 
Driver Goods MR 571-, 
S.ailwey, Arsikere Djjor, 
(Retired), Adlihalli 	11g6, 
lrif'rorit o f Railway StattLri, 
ulekree Pot, Ars<ero 

U. Zbj. K.SubrananiyEnl, 
/o Kattamari, 

- 	aged shout 59yea:s, 
Shunter MR 801, 
S.Railway, Frikero Divi!on, 
(Retired), III Cros, 
Upperliné, Hassan Roed 
*rsikere-573 103, 

81, Sfi Jan!, s/o 	Khade:, 
aged about 62 years, 
Driver Mail MR 102, 	afluTEy, 
Arsikere D1visiorA(etired), 
Thollur P.O., Thiruthalli, 
Arsikere. 

Sri 11.'Jelayudam, 
Sfo Muthan, 
aged about 61 years, 
Shunter MR 507, S.Rlwaii 
Arsikere Division (Retired), 
No.2/2, Sriramapuratn, III Cross, 
Hassan Road, Arsikere. 

-_Sri G.Indre Singh, 
/o B.Gopal Singh, 

aged about 66 years, 
Driver Mail flR-,101, S.Railwy, 
Arsikere Division, 
No.194/R, Railway Quarters., 
Arsikere.. 

14. Sri N.Krishnaiah, Sb 	.Muniya, 
aged about 66 years, 
Driver Passerger MR 408, 
Southern Railway, A.rsikern Division;,  
(Retired), C/o N,!<.Nanohr, 
No,49/t, Railway Quarters, 

Arsikere. 

$5. Sri Kempa, S/o IlUnlyappa, 
aged about 63 years, 
Shunter MR 24$, S.Rilw', 	 - 
Birur Division, (Retiredi 
Be1ary Camp, Neor Plaque—Fmma Teruple3  
Birur. 	 •.,ppLIcN-rs 

..Contd./— 
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S. Sri Kenchi, S/otarada1Th, 
eed about 64 years, 
Driver Passenger fIR 108, 
S.Reiluey, Arsikere Division, 
(Retired), No.221, 9th Cioss, 
Right Side Hossn Road, 
Fir sikore. 

87, Sri P.Nerayanaswarny, 
S/o Ponnusuarny, aged Hbu'..t 66 yeers 
Driver Passenger MR 439 0  
S.flailuEy, Hsrihr Div!cr. 
(Retired), Hess.n 	01-1wn L1n 
Firsikere. 

$8. Sri C.weminathan, S/o h1rpps, 
aged about 58 years, 
Shurter flR $04 0  
rsikere Division (Fe.irti) 

.:Ja85afl Robd, Dour. Lint, 
Arsikere, 

89. Sri Rarna, S/c Bellery Nei3y3eppa, 
aged about 66 yerc, 
Driver Peesengei, Mi 148, 
S,Raiiuy, C1*kjajur Diiuisi:n, 
(Reted), Bellery Camp, 
Near,  P1ag.io Pmma TemplE, B3rur. 

90.. Sri F.èel Ali Baig, 
.5/0 llirzan Baig, 
aged about 66 years, 
Driver Passenger M[ 382, 
S;.Railuay, Shimoga Division, 
(Retired), Tank Ilohalls, 
6th Cross, Shimoge Town - 577 201. 

91. Sri Bheema Neik, 
S/c Hanums Naik, 
aged about 68 years, 
Driver Pass3lger FIR 363, 
5.Railwey, 4rsikere. Division, 
(Retired), C/o td. P.Basavsnna Cowda, 
Badavae 	eragere P.C., 
Davanagere-3 

bu, Sfo Venkatappa, 
bout 51 years, 

/c'hi.thter MR 630, 5,Rai1wv, 
rsiker\e Divis1on,(Rcti'), 

fovindaswarny, Ex.'Inicip2i 

Presicerit, K.M.Road, K3di;t, 
Chickarngal1ur Distric+. 

I 

Sitcrdunethan, 5/o Thancjeveiu, 
g"about 67 years, 

er Passenger fIR 252, 
S.Railway, Bengalore city, 
(Retired), No.103/31  1st Lroés, 
lid Byappanahalli, Bangalore-3. a. ,APPLICANT5. 

.. .Contd./— 
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Sri K.Surameny, 
94, 	/o Kumaresuemy, 

aged abut 62 years, 
Shunter MR 779, 
£.Railwey, Bangalore City, 
(Retired), No.23/5, 12th Cross 
Megadi Road, BPnQelote-23, 

Sri J.Daniel, S/c Joseph, 
95. 	aged about 62 years, 

'Shunter FR  577;  S1W 
Bangaicre City (Retired), 
No.5/I, tEl StreoL Ift€h .rns&, 
Nagadi Road, Bangaloro-23. 

Sri IiduJ. KhaT.eei, 
96 	S/o Sheik Reh:m, 

aged about 68 ye3iS, 
Driver Passenger MR 216)  

.Rai1way, BanceiO!3 City, 
(Retired), No.191 	Crca 
Magadi Road, 5ango1oce-2. 

Si MVenugopl, S/c iari. 
aged about 63 years, 
Driver Passenger MR 8151  
S,Railuay. Bangalore City. 
(Retired), Ne.12/l, I flai 	oLd, 
3rd Cross, Henuianthepürarn, 
Srirampuram, Eenqa1r-21  

Sri SheIk Psrree, 
S/o f1d.Salar, 
aged about 66 years, 
Driver Passenger MR 470, 
5.Railuay, Bengalore City, 
(Retired), No.786, 6th Crcss, 
Annepalya, Bangalore 	30. 

Cange Hanumà, S/o Gangathudu, 
aged about 66 years, 
Driver Mail MR 31, 
S.Railway, Bangalore City, 
(Retired), No. 4 /4, UI Cro, 
ayanangaragar, Srirarrpurem, 

Bangalore-22. 

Sri Basheor Ahmed, 
S/o Azeem Mohideeri, 
aged about 62 ye3rs, 
Shunter MR 221, S.REiluv, 
Bangalore City, (Retired) 
No.3 9  SBfI Colony1  
Brindavananegar, 5thCros, 
flathikere P.O., Bangaiore-.54. 

n 

pP' ICNTS. ... 
$ 



im. 5i L.Nenjsiah, 
S/o Lingaish, 
aged about 62years, 
Driver GoodMR 69$, 
SRailuay,.JYeswanthapur Uivision, 
(Retired)m C/a 11.rumai, 
No.1075/1L, K.N.Extensior, 5th Crass, 
Yeswenthapur, Bangalure-2'. 

Q• Sri K.Daappe, S/o Krisnrrp 
coed about 66 ye9rs, 
Driver Fi', hR •3 771  
§.Railwey, Yesue hc3pU: Ijijjr, 

tRetired), C/a P.nand, 
1.B.Export, 6th Main, Iridtie1 
Su-Urb Peenya, Begcicr- 

ICE Sri .D.1tnto, /o B.D.nto, 
aged about 64 years, 
Driver Passengar MR 21-7 
&.Railway, Bengt'lor'i ity, 
(Retired), No.109, Ptel1rie, 
III Croas, Yesuxnthapur, 
Bangaloro-22 

I04. Sri Syec Hemeed, 
S/o Gulam Jilani, 
aged Elbcut 65 yaars, 
Shunter MR 759, S.RailLtey, 
Yeswenthpur Division 
(Reiired), C,'o P.T.Sto, 
rp.to  Railway Station, 
Yeswanthapur, Banga1ure-2. 

Sri t.Yesudas, S/o A.Rrokyaswemy, 
105. 	aged about 65 years, 

Driver Passenger, MR 510, 
S-,Railway, Banqelore City, 

L
Retired), No.267, 4th Square, 

phy Town/Hoyselanagr, 
Ulsoor P.O., Bangelore-.560 008, 

10 	Sri fl.Veera Raghava, 
S/o Tiunisuamy, aged about 66 years, 
%Passengerer 	MR 502, 

'ilwey, Bengalore City, 
( ..F(e tred), No.11, Brindevennagar, 
Exteinsion, Near $0 feet Rthad; 
Mettikere P.C.., Bngclore-J.u. 

5ri.K.Subremaniyam 
S/o"G.,Kenni, aged eL'uf 65 yearb, 
Drjer' Passenger MR 304, 

- 	SilsJay, Bango lore City, 
(Ratired) C/a Nataraj, o. 19/s, 

Railway Quarters, Yesuanthapur, 
Bangalore-22. -•,.-,\ APpLIRMffS. 

10 Contd./- 
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Sri t1.Nageraj, 
S/o L.Flurugesh, 
aged about 62 years, 
Driver Passenger MR 4282  
S.Railwey, Bangalore City, 
(Fetired), N,33/2 9  New No.111/2, 
0th Main Roed, Sriramapurani, 
Bangalore-21. 

Sri 11.fluniswamy, S/a M'rç'h, 
aged act 62 ver, 
Driver Passenger MR 6b, 
Southern Railway Lje 
(Retired), No.9/i, I MLn, 
I Cross, Henumanthepursri', 
Sriramapurem,  

Sri A.Ftrulnathn, 
S/o AJrokyaswamvp  
aged about 65 vealc, 
Driver PasseflQej fIR. 	5, 
S.ailuay, Bangalare city, 
(Retired), do iemes, 
No,139fI, RaiJ.wav tu2rterS, 
Yesuahthapur, Biriqa1orc-22 

n 

IlL Sri T.Fi.KrLtshnamurthy, 
S/o T.C.y 	'.is:y Pil1.eI, 
aged about 63 years, 
Shunter MR. 61i2, S,Rail'iey, 
Yeswanthapur(Retired), 
6th flat, 4th Cross, 
I'lohenkunernager, 't ' esuanThLpUr P&G*j 
Mathikero, t3angalore. 

1i. Sri H.Honnaiah, 
/o Marigoude, 

aged eout 61 years, 
Driver goods MR 610, 
,i1uy, Yesuanthepur 
Retired)No.2, II Fiain R.oci, 
rd Cross, B.K.Nagar, 

Yesuanthapur, Bangalore-22. 

11 5. Sri N.rumai, 
Sfo Nannersuamy, 
aged about 62 years, 
Driver Passonger MR 682, 
&.Reilwey, BengaiolO 
(Retired), No.1075/8, 
K.N.Extension, 5th Crcs, 
Yesuanthpur 1, L3ancelor3-22. 

114. Sri N.Doretsuamy, 
5/0 'J.Narasimhulu Naidu, 
aged about 75 yoars, 
Shunter MR 213, S,Railuay, 
Bangalore Contonqierit(ietired), 
No .52—H/s, Lakshminarayarura, 
Srlrernpuram, Bangalore-.21. S ., 4PPLICANTS. 

, ,Contd,/— 
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Sri K.Hanumaia, 
'.115. S/o Thlmmarayappa, 

aged about 66 years, 
Driver. , Mall MR 33, 
S.Reilway, Bangelovo City* -,---'
(Retired), No.S2.Fc..N.Colony, 
IMer1ein Road, Yesuanihapur, 
Bangaloro — 22. 

Sri Matheu, S/o Krishn3, 
aged about 63 years, 
Driver Goods MR 669, 
S.Rallway, Yeswanthspur. 
(Retired), No.11, IX Mein1  
III Cross, B.K4Naçjar, 
Yeswanthapur, Benalo:c-2 

Sri A.Peruma)., 
5/0 S.Arumuqam, 
aged about 64 years, 
S.hunter MR 447, 
S,Railway, Yeswanthapu, 
(Retired), No.69/G, 
Railway Q.iartcrs, 1swatihzpt.r.. 
Bangalore-22. 

Sri Shanmuqar, 
5/0 3.5uhramr.ya fudo1ia:, 
aged about 63 years, 
Driver Pssengar, MR 772, 
Bengaloro City, S..Rei1way. 
(Retired), No.586f1, 5th 1aii. 
Basavanaga, Vibuthipuram Lxtension, 
Bngalore — 37. 

bdul Ga?f'oor, 

11' 	S/o Ballary Abdul Khadar, 
aged about 62 years, 
Driver Passenger, MR 387, 
S.Railway, Shimoga Town, 
No.105, 6th Cross, 
Basavanagudi, Shirnoga Town - 577 201. 

Sri B..Thya9arajan, 
120. S/oAnntheraju Pilley, 

pp1icants in Sl,No, 
67 to 119 in 
298/92. 

aged aboUt T5 years, - 
Driver Mail, S.Reilway 
Banqalore City, Cl'0 S..AlIDa3an)ReSjd5flQ at 

No.5c, CKC eTCat1  
LglCrcss Road, s' ,Beöalore — 560 027. 

B,Fnthony, 
5/a  Madural,' 
aged about -70 years 
Shunter 1hn343, 5.R3ilways, 
8CfliDO .-ity, C/a Phillip Moses, 

:... No.•--187'E3,ai1way Ouarte2s, 
hicj.a•jtir, Chitredurga Eiist.i-ict. 

--:-,;.- APPLINTS. 

.. 



122. Rangaish, 
S/o Thirumelleiah, 
aged about 59 years, 
Shunter, S,[ai1way, 
Shimoga Town, 
F{osehalli, Fmruthur, 
Hobli, Holagunda Post, 
KunigalTaluk, Turnkur District, 

123, K.Raju, S/o Kuppn, 
aged eboLt 51 years, 
First Efrernan L 1141, 
S.Railwey, Banga]ri:3 Lty; 
C/o Station ilaste. 
Nayendehalli Railway ttin, 
Bangelore-39, 

L.F.Fleury, i/o JL,Fleury, 
aged about 54 yeprs, 
Mail Driver MR 58, 
S.flailway, Harihar, 
No.16, Ramaish Leynut, 
St.Thomas Tour, Post, 
Khammonehelli, Berqalore-, 

Nega, 5/0 Siddppe, 
aged about 66 years, 
Shunter MR 2S21  S.Railusy ;  
Chicjaju 	orahre Do!oy, 
Chicjejur-577 523, 

Vcradaraj, S/o Kuppuswamy., 
aged clout 52 years, 
Driver Passenger MR 495, 
S.Railway, I3angalore City, 
No.24/16, 12th Cross, 
flegadlRoad, Bangalore-23. 

Smt,Pepamma, 
ai'ed ebout 51 years, 
W/b1ate S.Nage, 
Driver Passenger MR 133, 
S.Railuay, Arsikere, 
Behind S€.Marrys Church, 
l4rsikere-573 103. 

K.R.Seetharamaiab, 
S/o K.Ramaauamy Shastri, 
aged about 73 years, 
Shunter MR 587, S.ri2iluay, 
Mysore, No.921, Asoka Easterosi-35, 
Hallethkerei, Plysoro. 

K.Srinivasalu, Sb V. Kihra;tirny, 
aged about 62 years, 
Driver Coods Nfl 7479  S.Ri1uay, 
Byepenahafl.i, No.8, !st Street, 
Narkhem ioad, Cross, 
Rshaknagar, Bangalor2-.23. ... APPLICANTS 

. .tontd./- 
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0130. Srnt,Noreen Fletcher, 

aged about 62 years, 
U/o late V. Fletcher, 
Mail tiriver, S.Railway, 
Bangalore City, No.11  Daukar Ropd, 9th [lain, 
Ilathikere, Bangelore-550 054, 

131, Smt.Lakshmemma, 
aQed about. 42 years, 
WJIo late K.Siddi8h, 
Driver Goods, SR8i1w8y, 
Narihar, C/o S.Revarrna, 
Pointaman Subramar,c Ro, 
Railway Station, Nettena Pos, 
Puthur Taluk, South Kararz. 

132. Smt.Shanthamrna, 
aged about 43 years, 
fo late Thippeswcmy, 

First Fireman ML 12471  
S.Reiluay, Chicjjur, 
Janetha Càlony, Hoeeraqcr, 
Chicjnjur-577 523, 

13. Smt.S,R.Su8ila B&, 

ped about 54 years, 
o late S,Rema Reo, 

Diesel Arsistent M1 23, 
5.Railuay, Yesuanthapur, 
C/o 	No.731317 
Railuay Qüarter, Yesuantnapur, 
Bangalore-22, 

Sit.Sliaradammo, 
aged about 53 years, 
kt/p !4ate r.flcmoo, 
D'fiver Goods IIR 456, 
S,Railiay, [lysore, 
N.2065, 1kbar Road, 
flandi Ilohella, Mysore. 

Smt.Kanthamrna, 
eQod about 51 years., 
b)fo late Raj'manickam, 

S.Railuey, 
.RrXkere.' iNo912, 

iaik, -..Quater, 
Hafrs,a Road, Msiere. 

Khipaieh, S/o R'ahgiah, 
agd.aout68 
Drjvo Pessenqir R10. 
S.RLlway, Ch4.bJJLr, 
Sihgahal1i. Si.'ynahal15. Poet., 
Gubb1.ja1uk,.T.óikur Distriot, 	... APPLICANTS 
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S b.Shiiappe ieo, 
i/o H,Fnentha R.aoD  
aged about 63 years, 
Driver Passenger MR 47E, 

.eilway, &rsikere. 
No496, Bunny 1antap, 

Layout, Shivarethri Esuraragar, 
Mysore, 

Srmt.Debbie Rezoric, 
eqed about 44 vars, 
i/o late P,Reorio, 
Driver Passenger 	451, 
S,Railuay, Bangalore City, 
No.932/3, Opp.Kiren Butl1cq, 
2nd hem, 5th Cross, 
K.N.Extenion, Yesuanthepur, 
Bangaiore-22. 

139 	4rnt.B,S,&ushcelc3rnrn 2  
qed about 50 yera!' sp 

t/o late 3,Shankar, 
Driver Goods MR 4921  

S.Reilway, brsikcrc, 
C/o V.5Laxmi viamanap No,32fL, 
Railway r uartcrs, Arsikare. 

140. Smt.a.Sr:'ethmma, 
aged about 58 years, 

' L/o late A..Sriniva.sa  Roc, 
Driver Goods MR 7731  
5.Railway, Veawanthapur, 
8arig4pT. No.794A, 'th 
K,N 	tension, Triveni Road, 
Y8J?iithapur, Oangalore-22. 

141, 4mtA,Hansaba1q  
aged about 55rears, 
W/o late G.R.rinivasamurthy, 

Goods Driver MR 760, 
&.Ralluay, Arsikr, No.731J, 
New Railway Quartrs, 
Yesuanthapur, Bangalore-22. 

Smt.P.Savithri, 
aqed about 52 years, 
W/o late P.M.Panduranga, 
Driver Goods MR 7121, 
S.,Railway; Yesuanthapir, 
Bangelore-22. 

Srnt.Mestari 61, 
aged about 50 yeer, 
W;/o late Ilohamed Sherifj', 
Driver Passenger MR 419, 
&.Railuey, Shimoga Town, 
Near Anjaneya Temple, Ha3san Road, 
rs1kere. ,., APPLICANTS 

. . . Contd. I-.. 
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0144 	Sri Prased Kiren, 
aged about 24 years, 
S/a late, Covindaswany, 
Shunter MR 386, S.Railt..'ey, 
Rrsikere, C/o Srinivesan, 
Railway Ticket Collector, 
Near Railway Unthr Bridge, 
Hessen Road, Arsikere. 

S.mt.Rachei DMonte 
aged about 58 years,
WI0 late H.R.D i'lcnte, 
Driver Mail MR 25, 
5.Railway, Bengaicro, 
No.220. VST Road, 
0pp.8anastadi Railway tetio.i, 
Bengalore-84. 

Srnt.Nishajen, 
aged about 58 ytrs, 
W/o late Syed Ablul 62 

hssiatant Guard, S.Ri1y, 
Bangelore City, 
C/o Syod Chouse Pashe, 
No.304/I, Railway Qutcr:, 
M.G.Colcny, Bge1ore-21. 

Srnthsiyear, 
aged about 60 years, 
.I/o late Tajpeei'an 
Pas'sarier D.Civr.l M3 7c,  
5.Railwey, Tore, No.6, 
R • V .Leyo't, 	snadr ij'r nr:, 
Bengalore-20. 

14, Smt.Fnnamary, 
aqed about 43 years, 
/o late F.Chendran, 

Shunter MR 369, S.Reiluay, 
Bangalore Cantonment, 
Muthamma Gnrden (Chinnppa 	r:.), 
Munireddypalya, E3angalore. 

149. Smt.yothilekshmi, 

0ed about 50 years, 
o late Chinnavenkata Remanapa, 

Olesel Assistant MR 567, 
S.Railway, Rrsikee, 17/o Zleyappa, 
retired postmen, I Cross, 
.itn-r44ne., Hassen Road, 

4' c'_• -•--• 

54 BaleremSiagh S.A. 
( S/oSJnjeneyaram Tivr, 

No.81i, 5.Railway, 
' R*scere, Hoamae 4th Cror3s, 
- hoga.' ! 

... APPLICANTS 
.Contd./— 

It 
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151.. KMadurai, 
5/0 .Kelu Mdida1iyar, 
abed abut 155 Yeersv  
èocts Driver, fIR 680, 

SRziJ'1way, Sti1moga Town,. 
Colony, 1ear Railway Stat1un 

Shimooc Tou—E77 201.., 

152. H.S.Sthy 	rayana 
5)0 H.Srtn1vaaajah,.. 
aged about 63 y0crs, 
StiunterMR 797, 
Bangeloie C5,ty, SRi1;iay, 
No.17, Remakrishneieh S1raet., 
Se shadripüram, 
Bèngaloro-60 07.0. 

0. 

usalya Bel, 
ed 52 years p  

late K.Keroji 
iver600ds fIR 531 2  
Railuey flysore, 

Loco Colony, 
iIu 	uartor, 
dava4.ri Poet, 
ao-.2p. 

Pran4le bai, 
ed about 50 years, 
late J.Safhyarrayz-ra, 

unter MR 748, 
nga1te City, 
., Bbradevaru Gudi, 

N. nga.o 	City, 
nsirighpet, 4th Cross, 

amruflrilsa, 
ed aboUt 43 years, 
late Yusuff Sheriff, 

unter MR 835 5.ei1uay, 
nge.lore Cantonment, No 1,99, 
Sajjed Sheriff, 
idasnager, 3rd Crass, 
J.Halli, Bangelore-45, 

.Nageraja Rao, 
B.N0tloorthy Rao, 

st Fireman ML 1525, 
RI1UBy, Mysore, No.112, 
akagiri, Municipal Farm Pcd f  
yaranyapuram, 
ore-570 008. 

'kya Mary, 
d about 60 years, 
late fI.Chinnaswamy, 

,ver Passenger FIR 827  
ailuay, Srsikere 

1 53. 
a 

& 
N 
R 
Y 
LI 

154. R 
a 

S 
B 

PPLIrANTS 
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Residing ét 
No.152/79, Pushpagiri, 
Belvethagrama, 
Mysore-570 015. 

158, V.F.Se1verangam, 
S/o lJ.BJ%ppaiah Muddier, 
aged about 63 years, 
Driver Passenger lIP 489 
S.Reiluey, Bengelore City, 
No.63, Pillanna Garden, 
III Stago, RB11tAJBy Laycur, 
BgalcirO-560 043, 

F.Arokya Dass, 
S/o M.Franc18 (1a8) 
aged about 24 years, 
Driver Passanger MR 234, 
S.Railuay, Hsrihcr, I Cross, 
Old Arlepur, Guthuor ?ost 
Harihar - 577 603. 

M.Sundere, 
eqed about 55 yaars, 
fo late U.Ethlrejuiu NEiiL 

Driver Passenger MR 911 
S.R.ailwey, BangEicre City, 
No.20,.4.BHCçloy, Wihitefield 
radhvcpu Poat, 
Bang1ore-560 04R. 

161, .4aroja, 
aged about 54 years, 
t/o latt D.rumugari, 
First Fireman, 5.Railuey, 
Barigalore city, No.U/41, 
Selvanagar,. Okalipuram, 
&rirempurarn P.O., Bangaiore-21 

162. Shantharnma, 
aged about 60 yecrs, 
ifo 3.ate Sunder Cj1, 
Driver Coods MR 705, 
S.Railway, Harihar, 
No.79, Lid Arlapur, 
Harihar. 

163.-  ...Mrthoniamme, 
ed about .45 yi3ers, 

13.S8ridiao, 
t$Lrji 

 
MR 905, S.Railwey, 

f ci 

 

r-84:'ke%e Marlan Villa, 
r 	hiI.\t.MarrY'S Cht,roh. 

rsiIr. 

V ut 57 ys a r s 
/,*lte C.Mnthori.y, 

" LhV.'er MR 537, 	Raivay1  

/ 

kere Behind StiarV$ 	 . APPLICAS. Church, Arsikerc, 	
•. Contd./— 
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165 	Sallath Mary, 
aged about 58 years, 
U/o late:rokya S!iamy, 
Shunter 11R 219,, 
S 4 ailway, HarihEr, 
C/o Thomas, TXR's Office, 
S.eiluey, Birur... 

165. P.Dhanalaxmi, 
aed about 49 yei; 
J/o late P,Muniswemy, 
river Go,)d6 MR 683, 

S.ailtcIey, Hrihar, 
C/cD late Sunder Li:it1ji, 
No.79, Old 1rlapur, 

Harihar, 

167. Kamakshiamma, 
8 ed about 58 yearS, 
Jfo late Chokkalingam, 
Shunter MR 227, S,RHI1Wa/, 
Yesuanthepur, No.48, 
Selvanaga, Behind Qvi 7lk16i, 
Srirarnpurarn, Bancaluro-21, 

C Fletcher, 
s7o A.Flatcher, 
aged about 62 years, 
Driver Passsrng37 MR 3i, 
S,Railway, Mysore, 
No.58/59, Kennedy Nest, 
Pushpagiri, r1ore. 

Razia Khanurn, 

p
ed about 28 years, 
o late Abdul Hameed, 

Shunter MR S.Railuay, 
(rsikere, /o Md.Abbas, 
Gopal Sinh Quarters, 
B.HRoad, Arsikere, 

llazbool Jan, 
aQedabout 49 years 
J'/o late Ahrned Baig, 
Shunter 1R 521, S,Railway, 
Bengalore City, C/u Afroze 
No.99, 3rd Cross Road, 
Isdides Ngar, DJ.Halli, 
Bangalore-45. 

K\I.Surappa, 
Po Venketanarayenappa, 
aged about 72 years7  
Passenger Guard E!1E3 887, 
S.Railuey, Hassan, No.8i3, 
9th Main, 4th Block, 
Jayanagar, Bangalcire.11. 

Big, 

,..b 	APPL!CMrrS 
,. .Contd./ 
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fl.Srinivasan, 
5/0 Remeswamy, 
aced about 64 years, 
Driver Goods MR 755, 
S.Railuay, Bangalore Cit, 
No.62, IliCross, 
K.N.Extension, Yesuanthapur, 
Bangalore 	22, 

5.R.Sarasuathi, 
aod about 50 yeGrs, 
W/o late SeRa1d9''f5la 
Driver Goods JVIR 737, 
Yesuanthapur, S.Riiay, 
No.28, Anajana Nilaya, 
II Main Road, B.K.NaQar, 
Yesuanthapur, OangaIor-2i.. 

Farida 1ar,u, 
aoad about 35 yeai, 
t70 late Syod Nisser, 
Dissel Assistant ML 
S,Railuay, Arsikhe, Nc,2Z. 
Asoka Wst. Cross.-20. 
Mysore. 

175, C.N.Sareeranga, 
/o C.Narasimhachar, 

aged about 59 year 
Fssistant Guard EMT 726, 
S.Railway r3ikDr. 
No.46/2,ld RMS Road, 
Arsikero, 

176. E.Chandra Bal, 
aged about 54 years, 
lJ/o late Y.Ekambararn, 
Driver Goods MR 379, 
S.Railway, Yest1anthapur, 
No.4371, 3rd Cross, 
13th Majn, 5ubramnyanaccr, 
Bangalore-21. 

177. Philomiia, 
aged about 58 years, 
W/o late TJrokyasuamy 
Driver Mail MR IS, 

ailway, Bangalore City, 
:-, N624, Hànurnantheppe Rried, 

Kamniariahalli, Ramsuenty Plyc, 
Banoalore-33. 

17A. 	,K.PvnkaSc, 
qcao.ut 55 years, 

t3J/o lt 	Krishna Iyena 
Passenger Guard EMB 371, 

..S.ailway, Bangalore City, 
N''i562, Milk Ctntre, 

t, 	VidyaranYaPUram, flysii'e-3'O 008. es. RPPLICN119. 



179 	B.Jayamme, 
eged about 57 years., 
/o late N.Ba8aV8raj, 

Briver Passenger MR 79, 
SReiluay, Arsikerep 
C/a, B.\Jesenthekumar, 
No6/C, Railway Quarter, 
Near Childre&s Park, 
Bengerpet, 

180. Zailunnice, 
aged about 60 yebr', 
W/o Syed Yaseem (irate)., 
Drivor Goods MR 4§0, 
S.RailWaY, Mysore, No.2599, 
5th Cross, Mouse [Diver. KNan Inc, 
tlandi Mchalla t  Mysote. 

11. F.Rahimai Krian, 
S/u ImEnKhaP, 
aged a'out 69 yc13T3 

Shunter MR 300, 
S.Railway, Harihar, 
No.452, I Cross, Gend1iingr, 
Harihar. 

12 Prapullekshi, 
aged aho'jt ii years, 
tt/o late Christopher ndr'iws, 
Driver goods, MR 570, 

lysire 
o.94/B., LOQ0 Colory, 

Railway Quarters, Vaai.iJ! 
Mysore-2O. 

Gayetri Shanuiugam, 
aged about 39 years, 
iJ/o late S.Shanmuqarn, 
Driver Passenger MR 205, 
S.flailway, Mysore, 
No.91, VRC Railway QUartt3s, 
tlysore-20. 

N.NarayanasJamy, 
S/a Narasappa, 
aged about 62 years 
Shunter MR 440, S.Railuay, 
Yeswanthapur, No.5/6/47.1,. 
Laxmipurem, Near Raliwey Stio, 
Hindupur, 

N.Mohiyudriin Kheii, 
5/a  M,hdul Nahikhan, 
aged about 63 years, 
Guard Passenger EMT 461, 
S,Railuay, Mysore, No.2244, 
Sawday Road, Laskhkar Ilohalla, 
(leene Bazaar, flysore. PPPLICPNTS 

.Coritd../— 



ppUcantS 
187 to 193 
aiplicantS 

in Sl.Nu. 
are 
in 0.Fi.44/93. 

,.. PPPLICPiNTS. 
,Contd./— 
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186. Victor, 
S/a Joseph, 
eged about 67 years, 
Shunter MR 315, 
S.Railway, Bangalore City, 
C/a F.C.Nathert, No.2, 
Muktha Garden, 
Spur Tank Road, Chetpet, 
Madras — 600 031. 

Applicants in Sl.Nc.120 t 
186 are applicants in 
0...377/92. 

187,, 	K.K.ath1ian, 
S/oK.A. Raghavari, 
retired Griver tBI Grade, 
Staff No,P.5621, 
tRajeneesh'*m Shoranur. 

lBq, K.VelL, S,/o Unneri, 
Retired Guard 1 01  
S,No.6314, Devaki 5rthn, 
Nedungathoor, Sh2r3rj 

19. K,Kesavan,'S/O Kthy, 
Retired Guard 
S.No.6066 
Scnthi 3havan, 
Veloor. 

190, P.Pararnaswaran Nair, 
5/0 Kri&han Neir, 
Retired Guard &" Spec.al Grade, 
5.No,071, Pedinchare Chonal House, 
Shoranur-1. - 

\J.C.Sankunjii Nair, 
S/o Rchuthan Nair, 
Retired Guard "Alt  
Special Gigets, S,No.61722  
Ayikkara HoUse, Kevalappare, 
Shoranur. 

192. P.Sundaresen, 
S/o Kunhikoran, 
Rte d t river tt3U 

rSJo.k.6439, 
V rtej 	4/73, 

' 1rposit&Providence High SChOOl, 
I 	ariihi RoW, Calicut, 

r193-*.tor4S41fly pillei, 
'illni;  

ReitedfiUard A' Grade, 
-Sdô40113, Gift House, 

i-8k1<sd, Shuranur. 

I 
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194. R.Ramer, Najr, 
S,o K.Nereynan Nair, 
Retired Driver 'B' Staff. 
Ni.P 2314, 
Rviyankandth House, 
Chuduvalathouir, Shcranur 

195, EK.Ramankutty Nair, 
S/, Kanr.an Nair, 
Retired Guard Special Gt&e, 
SN1,-.5096, 1undpth Huitsf 

Cheruthuruthy Post, 
Trichur District 

196 	R,Krishna Naidu, 
S/o, Ramakunhan Nai&, 
Retired Driver 

6445, 
Mallisseryparàmbil Hou'e, 
Iviudaliar Street, 
Shoranur - 1. 

197 	L.Manikam 1udaly, 
/o C,LakshmanRrl Iiudz1y, 

Retired Driver 'C 
5.No.P 4026, lldnickanivas, 
M.G.Rmad, Shoranur-3. 

1911. T.V.Sreeman Pillal, 
S/ui T.V.*cpan Pillai, 
Retirea Driver 'A t  Grsoe, 
S.N,P1  1794, 
Sunil VThar, tfleshg1I'i, 
Shoranur-1 

E.Parameswaran, 
5/ui P,N.Sahrasanama Iyei, 
Retirei '' Speci1 Grade Guard, 
S,N.1495. Devj Nivas, 
Nedunq.tur, Shoranur-l. 

T.Sankunny Nair 5/. 1.Pchuthan Nair, 
Retired Guard '$', S,N..6459, 
Padmalsyam House, Paruthipra, 
Shuiranur, 

C.Balakrishnan, 
-5/o T.Sankaran Nair, 
Retired Driver SB', 
Staff No, P 5702, 
Krishna Vihar, klellath.el 
P • 0 .Cheruthuru thy, 
Triciur District. 

V 

... APPLICMJTS 
••• • COfltis/ 

hpplicants in Sl.No. 
194 to 201 are 
applients in 0..45/93. 
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202, K.G.virdan Kutty Nair, 
S/ri C.K.Achuthan Nair, 
Retired Driver, Staft No.P.28339  
'A Special Grade, Vedakkeknrrneñeth 
House, Chu'luvales±ur, Shoranur - 679 121. 

P.Ramankutty Nair, 
S/c .K.Siankaren N&ir, 
Retired Guard A' 
Special Grade, Staff No, 
E 14671, Pulicorni Hojèo 
Chuduviathu. Shora;ur•- 

P.Narayane Pillai, 
Sb P.krishnan, Retired 
Driver (ECU, Staff N.P 5L), 
Poovethingal House, 
Kjzhkethfl, Pnntiipra, 
Shoranur-1. 

215. S.Raman Nair,  
Retired Driver 
Staff N.,P 7065, StamLicol 
Cbennthunei'thi Pat 
Trichur DIstr1t. 

'J.Nereyanafl Ezhuthechan, 
S/ D,•VeTh Ezhj'hpch; 
Retired. L.c.ShunteL', 
5.Ns P 8117, Devasarnparawbii House, 
Mannanur Post, Via ieicipaa. 

K.Chellan, 5/0 T, Karppr, 
Retired Driver tct, S.Nu.i\13, 
Muthukursal, Kunnath HousE, 
Genashgiri Pst, Shoranur. 

K.P.Gopalaii, 5/. K.Narayanan \Iambiar, 
Retired Guard TbBtt m  S.No. 7525, 
'Lee1a Sadari", 
Railway Booking Cf'ice Rczd,, 
Shoranur. 

2Th1 '.N.Kesavan, S/.,Perugan, 
I.F.Man ?Bt, 

5.N6. P'Q 10026, 
Theteathil House, 
çcL8kulam, Shoranur. 

21 M' 
N31r K. 

'.. 	Rt-&i'e.dDriVei 	Specil, 
5.Jo.- P 2911, tRorra Nivas' 
jg 	Manjakad, 
oranjr-l. APPLICANTS. 

lot 

I 	 ... Contd,/- 

''. 	': 	. 	•1 

*... 
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a 21.1. KFchuthan Nair, 
;/O Achuthan Nair, 
Retired Locr Shunter, 
S.No. 8 6054, Kadambct H0we, 
1"lundamukem Amsom, 
Post Ganáshgiri, 
Shora nur-3. 

212., C.Manimuthu, S/o Chambaka 
1uda1iar, Retired Driver 
S,Nn.P 7492, Nambnthodi nCU.e, 
No.179, Mudaliar Street, 
Shoranur-1. 

K.P.Govindankutty, 
Since deceased by Legal. Rep;esent3tive V 
Smt.Sulochana Amma, H.Nri.5/31, 
Natnban Thodi, !ludaliar 3tret, 
Shore nur-1. 

E.Balasubramania Ilenon, 	I 
5/0 fladhava Rao, Retired, 
Driver "B' Grade, 	V 6, 
"Gee tha Nivas", Ponnam tigaJr House, 
Shoranur, 

tiIiVn 
'IO, S.No..4!3059 
House, Kal1ippadarn P.O. 

216. V.K.Veluk'tt.y, S/n Kelu Nir K., 
Retired Driver I11L S1No.97309 

~
Karthika, Kanal.eppara, 
Shoranur. 

217, M.Velu, S/o Velu, 
'Retired Driver "B"i Grade, 
Staff No. p 7936 9, 
Naikankunnethu 'Jeedu, 
Kovaippara P.O. 

218. P.P.Velukkutty, /o Shanku, 
Retired Driver "8" , 
S.No, P 7192, Padinchervettil House, 
Karakkad, P,O.Kevelappara. 	I 

219, P.T,Ouseph, S/o Thomen, Retired., 
Guard "B"I Grade, S.No 9431 9 
'ayappilly House, Vappalassery P.O., 

Angameli, Erpakulam. 

220. P.Krishnan, S/o Imbichyndi, 
Retired, Driver 	" Grade, 
S,Nc P 5730, Krishneqhr, 
Nedungathur, Shoranur-6 	121 

K,Sankarari, S/c 
Retired, Driver 
Kayanathuthodi 
Shoranur 2. 

5l.Nos. 20 t. 
216 are applicants 
in 0,I46/93. 

. . . •APPLICANTS 

.. .Contd./— 
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221. (1,Chenciukunhen, 
S/o 1LImhichikutty 
Retired-, Driver 
Special Grade, S.N'.P 2897, 
Pilessery House, P.IJ.Vengeri, 
Vip Calicut. 

222, MP.Kesave.n Neir, 
S/n P.K.Chandu Nir, Retired., 
Firernn ItB, S.No.9461, 
Chemmanassery Padinhar 
Kottriol P.O.,, C11cuf, 

223. P.K.Ramapanicker, 
S/c Chaniy Penicker, 
Retired,, 6td''. rec6, 
S.Nri.8284, Navaratna, 
P.O .Kunniamour em, 
Ottcpelam-4. 

5l,Ni...217to 223 are 
applicants in O.A.47/93. 

•K.alakrishfla 11enon, 
5/c P.Madhave Mertan y  
Retired Driver 'A' 
Specie]. Grade, Staf? Nn.P 2437, 
Krandathil Hcuse; 	 ne, 
Trichur - 1, 

IS.P.Chinnan Menc,n, 
S/a P.Sankuriy '1ur.r, 
Retired Guard 141 
Sreci'l Grade, S.Nc.93:33: 
Alongt Ushas, ?.O.PulaK.d, 
Vis.Chelakara, Trichur. 

221, N.P.Grp.a1aPiSh8rti, 
S/ C.P.Rahava Pishareti, 
Retired Guard Special Grade, 
Pnnima Manjakkad, 
Sh5ranur-679 121. 

227,, C,Char,drasekharafl, 
S/n M.K.Ilennn, 
Retired, Special Grade Guard, 
S.N.7618, Gkul, 
shek Nagar, Kamboni Road, 

Pyyanthle, Trichur-3. 

228. V.lJbdu1 Kadir1 
S/a-4Mohemed .Heji, 

Guard A' Spcii! 

/ >' ,SçN..9826, 20/163, "Thupait, 
or P.uthoi, Tichur. - 

4 t)j 
2!. 	 S/n 0.S.Paran, 

ired)Cods Guard 	.i , S•j,D 19190Y 
Trayemp,Ure~ih House, P.O. 

\ 	Kio*knChØY, Via. Trichur, 
,OO7. 

Sl,No.224 to 229 are 
epplicants in O..48/93. 

... APPLCMTS 

.. C.ntd.f- 
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P,Nareyanen, 
S/o Sankaren, Retired, 
Special Grade Guard, 
S,N.EE 86, Ushsst, 
Rayeroth Pa±amb, P..0.Paral, 
Tellicherry-670 671, 

V.Sankeran Nair, 
S/a T,Nerayenafl Neir, 
ftired •, Guard ' 	Sec1, 
SNh.12746, AshirvalJ2  Piel, 

IKoo.hupar arrje, 
Pin-670 643. 

232, C.H.Balan Nambicr, 
51° KirihiRrishr1EP tdiod1 P, 
Re tired Guard, t!  
S,No,997, lisha Bhavarh 
P.0.KottayampOil, Vie... ellic;har"Y. 

.M.Padmanabhefl Nei, 	 I  
5/a  A.\J.KrLshna Nerori, Rtred, 
Driver 'A Special, S.NP E?56, 
Day1 Nivs, Kottsra'ThUflipat'a, 
P.0.Azhlkode., Carrianor3. 

K.K.Sushee1e,/U Late 

	

iCnand?r Retired,, DjE 	•L!, 
S.4J,2E35, 'Anand 'Jihar 'Jlavil, 
Kannur - 670 008. 

235, M.Nrayai, Ujo Late K,Pdreanafl 
Nair, Retired. Guaid IC', 
S.No1903, 1adathil Hous, 
P.O,thirakkal, Cennanore- 670 011. 

K,1Kunhambos, 5/n Appu, Retired., 
Shunter 'B', S.N..P.5331, 
Packkadam House, 
P..0,Trikkripur, Kazhargrnd. 

K..VanajakshY Wjn Late C.H.Gapelan, 
Retired Puard J%' Special, 
S,No.9498, Chettlyam \Jeettil, 
Near Railway B Cabin, Badaqara. 

LI 

J 	I  
238. A.K,John, 5/. Pi.J.Kurian, 

Retired., Guard A', 
S.N..9E$3 2  Ariyathu PcaiLU 
House, Pallrn.P.O., 
Kottayarn - 7. 

239, R.Marappan, S/rn Rrna Goundan, 
Retired D*iver, 'C' 
Staff No. P.2718, ED-lIB 0. 
Railway C.l.riy P.O., 
Erode - 638 00'. 

SI.N.230 to 238 are 
applicants in 0J.49/9 3. 

... APPLICANTS.. 

Contd. /- 

f 
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It 240, K.C.Nallappari, 
5/0 S.Chinnappe Gounder, 
Retired Driver A Special, 
S,Ne. P 2946, Door IT o4, 
Parvethi Krishnan Street, 
Kollem Pal eyam, 
Erede - 2. 

P.Karuppannan, S/n Pr,ic 
Retired., Driver 'A' 
S.!o, P 3583, 
Korakattu Vajasil, 
Door Jo.5229/A 14, Caevr,r>' .3., 
Erode-.?, 

M.Kendasaiiy, 3/. Marappa cwndri, 
Retired Drijr tC t 

'
S.No'.P 24. 

NRe, Er.de-88 302. 

, Muthusamy, S/o Palani L'n'r,dar, 
Retired DrierC$, S..P3tCC, 
Raghavand& Nagar, E.r.c9-?, 

A.Raiiasamy, Sb A6áuEtirrç: 
Retired. ema*e't31, S,Nc.2335, 
Pudhupalayam, Z)ocir 246,' 
Alampaleyam P.O., Erode-8. 

S.Kand3samy, S/c Sengadan, 
Retired. Driver 'C', 
Staff No.P 4103, RagevanaiJar 
Negar, Door No. PAB 18, Cajcry R..S., 
Erode-7. 

C.Kumerasamy, S/o Chellappa Gounder, 
Retired., Fireman 'B', S.No.P 7865, 
Door No. PPI '283, Pudupaleyam, 
Allampaleyam Post, Erodn-8. 

2470  T.J .Peerakhan, 5/0 T.i .Jemallutheeri, 
Retired,, Drjer b', 
S.No, V.38, D.No.94, Railway Colony.  
Past, Erode, 

248. Velappa Gounder, K. 
Kolanda Gounder 

-R"etird, Shunter tB , 
1 	 NoP 370, 

r" 	PtPio1ayam, Kattoor, 
1e'e]\yam Post, 
Erodb.I 

2'49.1 P.Keup1pannan, 
So)PJni Goundan, 
,et1ird., Shunter 

NiP.4O84, Door No.197, 
,upaleyam Akkarkam, 

,, Alampalayern P.O., Iroco-&!. 	 0.6 APPLICANTS. 
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ft,Nallasamy,. 
5!0 	Gounder, 
R:de , Driver ?I, 
S..No 1  PT3 10237 2  
D.No,280, Puthupalayern, 

1ampa1ayem P,0e, 
Erode—C. 

N.Kaliannan, 
S/o Ne11a,ounder, 
Retired, Diesel Fis!stant 
S.No. P 4011 Sestri e93:c. 
D.No.55, Near War,ei' an 
Erode 638 002. 

252 K.-Ramasamy, 
S/o Kalianna Goundan, 
Retired. Shunter !81, 
SNo,P 39581  U.No,6, 
tideppalli R.S Pt, 
Cavery, Erpde-7. 

253 	P.Senqoda 1ounder, 
Sb Palani under, 
Retired., Shunter B. 
S,N, p 4429, D.N56 9  
8apa1li 'Jillago, 

Pappapalsyam, Cavery R.S., 
Ernde-7, 

P,Iluthusamy, 
Sfo Pa.?ni furcf, 
9etjred- Shunter SB', 
.Np.P 5O?, Pudhupelcyri, 

D.No,263, graharam, 
P'lampalayam P.O., Erode-8. 

'V.Sengodan, 
S/a Velappa Gounder, 
Retired, Shunter'B', 
S.Na.5133, O.N.2/60, 
Ottapalli, Pilleyer 	i1 Streot. 
Cavery, Err,de-7. 

255, K.Chinnappan, 
S/e Komara Samy Gunder, 
Retired., Driver 1C', 
S,N',P 3531, Avakathu, 
Cavery ?.0. 9  Colony Road, 
Eraae-7, 

257, P,\Jenkkatach1am, 
S/a Peruma 	

lot 
 

Retired., Shunter 
S.N. p 4097, e 1/11. A 
Keruthuveli Thottarn, 
Odappalli, Cevery,  R,S 

..Errde-7. 

11 

... PPLICANT5. 
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25$. N.Velappan, 	 51.Nii.239 to 258 are 
S/o Nalla Geunder, 	 eppliants in oj65O/g3. 
Retired., Shunter f3t 
S.No. P 2647, 
D.N..1/2tJ, Odapalli, 
Cavery R.S., Erode—?, 

T.P.Govinden, 
S,o P.Kunhambu, 
Retired Guard Sperial 
Grade, Staff Nn.11159, 
Prasanne WivEs, P.O., 
Chirekkel, 
Cannanore - 670 01. 

K.Sreedharan, 
S/c, 8.Achuthan, 
S,N'. P.3180 

'Thenai House 
Opp., R8ilwy Stat1o', 
Chirakkal P.O., 
Cannanorc 

M.Balakr5shrian, 
S/u Nambikutty, 
Retired., GuBrd tJ', 
S,No, 158709  
Manhkk*th House, 
Good Shed Road, 
Tellicherry, 

P.KRaman Nair, 
S/oP,Kur,hambu Neir
Retired,, Driver'Al' Special 
Grado, S.N•. P 6446, 
Kavinchali1,, P.O., 
Pzhikode, Cnnanore-670 009. 

U.N.Karthiyani Amma, 
u/o Late K.P.Jenardhanan Nair 
Retired., Special Grade Guerd, 
S.No.9650, Ashok Shaven, 	A. 

Thamarakuzhi, 19alep'urem, 
Pin-676 505. 

264.Jçyindan, 
Retired., 

Preethe Bhavan, 
Ksfa'M1de, P.OJ3.av:)., 

( 	nienbre'\ 

-. 	(C.I(unhkar)an, 5/0 Rarn3n, 
-tire Iuard, S. Ni.iEE4 

I%ha±ty Wjetil House, 
\ '• P.O,K-'ade1boor II tJard, 

kkat, Pin-670 56Z. 	 ,,. 	APPLICANTS. 

Contd,/— 

I 
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N.Vasu, s/o Rarrtcthy 
266. 	Retired., Shunter 181 

S.No. p 5024, 
Kottiyath House, 
P. 0.Nuzheppilengad, 
Pin- 670 663, Cannanore. 

 

 

 

 

271, 

P.K.Kannar-i Neir, 
5/. Appsu Nair, Retired., 
Shunter 'B', S.Nc1P.7794, 
Verkulathu Vayil, 
Near Ak1yath Ternpl€, 
P.0.Azhik6de, 
Cannanore-670 009 

P.'P.Rchirii, iL/o Late •K.'Theidi 
Retired Shunter,  RB", 
S.. P 7173, 
Chembakachalil House. 
. O.Muzhapilanged, 
Cannanore District. 

C.K.Chandan, 
Sb Acnbadi, Retired Shunt.e:'01, 
S...P.8223, Kcir.ayi !OUSC 
Ekkchj P,0,Peljode, 
Via., Trikkaripur, Kazharood. 

.,Nara'eni ti/c Late K.Kiishnen, 
Retired., hunter, S.Nü.P '1490, 
Machirpurrt HnLIe, 

I  P.0.Cheruvathur, Kazargod1 

P.Iv1.Hymavathy, 
WA. tate 
Retired 	. 	A Special, Guard, 

rc3rj, 	 ij i 	j-ii 	Schosi, 
T .-i. c;annanore, 

51,N25 tn 268 are 
applicants in 0.A.51/53. 

T.P.Leeiavathy AmmP, 
2720 Ub Late PV,Kesavan Nambiar, 

Retired. Driver A Special, 
5.1..4654, Keseva Nives, 
Near E1ayamor Temple, 
P.0.Ilundayad, Cennanore 

273. 

V 

V .X. Balekrishnan, 
S/a V.Damnderan, Retl:ed., 
Driver 'A' Special, 
S,,No...i'4361, 
8/9, Rashmi, 5.N.Naçer, 
P.C.Thotteda, Conranore-70 APPLICANTS. 

,Contd./- 



S. 37 •• S 

P.M,Sreenivasan, 
P.Govindan, Retired. 

Guard Special Grade, 
S.Nn.12054, 'Smrithi', 
Post Vengeri, Ilethoth Perembe, 
Calicut. 

P. Krishnan, 
K.Per'jriial Naidu, 

P' Retired., Driver ' 	Spsi., 
5.No.P 4360, 3(2751  

Opp. Spares Lend, 
Vadakkeñchery, 
Trichur-680 528. 

A.Bhaskaran, 5/c Appu, 
Retired., Dilver 'C GrdF 
5,No. p 4301 2  
yyanatu Parambu House, 

Ayyeppankavu Road, 
Koch 1-18. 

K.Chnyikutty Kennoli, 
S/o Kandan, Retired., 
Driver tCI, S.N. P 940, 
Kannoli House, Kacheri Amsom, 
Desorn, P.O.Calicut-673 011. 

CeMadhavi, i/s Late 
C.K.Krihnan)  Retired., 
Driver 'C', S..,P. 37.3 9  
Krishna Nias, Poolayil Psremba, 
P.O.Kallayi, Calicut-673 

T.Kesaven Neir, 
5/0 N.Govindan Neir, 
Retired,, Guard 
S.N..4956, Santha Sadan, 
ChUduvelthur, 
Sh.ranur-67 121, 

M.El1s Aron Rj, 
.5/. S.Mariadsss, 
Retired R Special Driver, 
S.No.P 3702, ED 196 E, 
Rai1ua' Colony P.O., 
Erode - .638002. 

C.Resappe qvindari, 

281' 	S/r' C.Chinnappari, Retrd
?  

. Shunter, •S.tJo. p 36311  

414 ARailway Colony P.O.)  
Erode-2. 

5i.t'Jo.269 to 279 are 
applicants in O.k.52/93. 

a.. !4PPLICANTS. 

.Co ntd. I- 
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.tl.Kesimir Liuis, 
.282 • 	K,Marja Louis, 

Retired,, GuardA Special, 
S..No,1211, Anneciural Street, 

', 
Erod-53e 002, 

K.Iluthusamy, .5/. Kslandai 
2839 Gjunder, Ret'ired,, Guard 

£.Nn,12011, IZ Rmarroor:ry 
Street, <ollempelaye;n, 
Erode-63q 002. 

K1Sundaresan, 
284, 	W.KalyanesundRra Mudallar .. 

Driver A Gradp, S,N., 
N6.48, Lenin Street., 
Eride Railway CilnriyPest, 
Eroje-2, 

K.R.,Lekshmanan, 
285, 1 S/o M.Rengasarny 	r;:, 

Retired., Driver P' pccia:', 
Staff No,P 4467, 
'orth Ed Street. 

Bheema Nager, 
TirOchirapeliy, 
Pin.-620 001, 

K.Subramaniam, 
23, 	S/0  S.Krishnasamy, 9et.ird. 

Driver 'A' Special Grade, 
S.No.P 17e1, 43, Lenir. Strq+, 
Railway Ciny Post, 
Erode-638 002. 

R .aethurama, 
287, S/c, Rathjnam, Retired,, 

Driver 'A' Special, 
SNo, p 2888, 
Ilamathi Illam, 
106, Bharathi Palaya'n, 
(oilappalayem P.O., 
Er.de-2, 

M. Chinnappan, 
S/i. C.fvIoskkn, Retired,, 
Divet Shunter, 
S.Nn'. P 77852  7/8 
Rai16y Colcny, 
Erode-2, 

f1.Nerpan, 
S/s 11.flathan, RetirEd4  
Drier 'A' Special, 

3779, 10?, 
Kamalagam, Bar athy Palayarn 
Stree€, Nulepaicyarn !10, 

/ Erede-2. APPLICANTS 



G.Samuel, S/p Gnanamuthu, 
290 	Retired., Driver  tAt 

Speóia, S.No,P 8224 p  
403—c; Railusy Celony, 

R.Lingappan S/c, S.Gyyavos, 
291, 	Retired., '' Special 

Driver, S.Nc,.P. 1714, 19, 
Kcthjkarari Street, 
K)lempaiayern, Erode-2. 

T.$.Sriniv-isen, 
292 	R,Swemjnathan 

Retir, Driver fAt Spec'i€il 
S.N.j1  4339, 345 , 
Ra1lwy Quarters, Raiiwe', 
Erode-638 002. 

P.Nemasivayam, S/p 	N.SaJr.irn 
293 	Retired., Driver tA' 

Housing Unit, Periar 	ger, 
Erode-633 001., Tarnilnau. 

K.M.NunirEaj, S/ K.Nunuawrry. 
Retired,, Diesel Assistant 
S.N..PTJ 10212, 
!laniekkavasagar .treet, 
Sestri Nagar, 
R2j1j" 	P,fl., 
Erpie-2, 

L.Anthoni %wamy, 
S/u Lourdu Suarny Pil-lei., 
S.N.. B 1419. 41/A 
Railuêy Colany, 
Erode-63$ 102, 

M.Bi.ipathy, S/1. M.P.Mooka 
Gounder, Retired. Driver 
1 8 1  Grade, S..N.. P 478, 
17/F (id Railway Colony,. 
Er.de2, 

'V.Belaraman, 5/. JenkkatasUamy 
'297,.rl!JaflU, Retired, Driver 1B' 

Gad'e' S.o, r 9420, 
/ 	- Re'il1iayC.loy, Ersde-2, 

P.Ra'hgewamy, -S/o Perumal N,idu,, 

	

29t. 	Retirel' DrivF,r TBI Grade, 
5.N&. 11223, No.17/B 
Namsivyam Street, 	ce-2. 

S.Pajl, S/c Swami. Nathan, 

	

299, 	'Retirei, Driver 101 rede, 
S.N..P 5513, Docr 414/0, 
Rai1uy Coleny r.o., 
Erode-2, 

Sl,Nc,.280 tp 299 are 
applicants in 0Ji.53/93, 

..'. APPLICNTS. .. .Cotd./— 



P.P'engunni menon, 
S/s T.C.K.Neir 
Retirid Guard A' SpeciAl, 

ll S.Nu, 15200, 	curnami 
Nangappa Nagar, P.O. 
0lavkkot, Pin-6711 002. 

M.Krishncn Neir, 
S. Kunchu Nair, Retired., 
Dri';er, A Special, 
S.No. P 6444, SrshUem, 
P,0.0lavakkt. 

V.Sreedharen Na1, 
S,o -.R.Krishna Pillai, 
Ret.ized, Guard A SperieJ 
S.Nc.15202, Thuruthe1 
Aymanam P.O., Kcttayeip. 

PA.Rajar, S/n P0.i4ppu, 
Retired Guard Pt 	cii, 
S.4o.16144, Hous 
"Reshmi11 , Near P.tiiny, 
Cochn-' I, 

1 

C.Kutty Nreyenen, 
S/n \I.C.Nerayenan Nair, 
Retired, Guard A Spcia1., 
S,No.762b, ChembEa House, 
Shorar'iur - 679 121, 

P.K.Kr'sy, S/o PK.Koshy, 
Retired Guard, 5,!1r ,152Oc. 
Vazhakalayil, Gigadikal P.O.  
Chengannur, Pin-689 122, 

K.L.Kurian., 

	

306. 	/° K.P,Lonappan, 
Retired Guard 	Special, 

U ½ G  15216, Cher,diri't, 
High Shôol Road, 

I Pefl.Pereppur, jia Trichu 
pi. , 552. 

N,Ramekrishnari Nambidi, 
07. S/p Chjtan Bhettethiipad, 

Retired. Gua'rd"A', 
S,N rn 14046, 91Karthika, 
RamavrmapLram, Trichu-.€Rfl 631. 

v.Naejani, 

	

308. 	1fo Late. 	R.engen, Ret.irid. ;  
Orivé A pubial, 
S.No,P 4367, Sree Rangern, 
Pump Engine Road,, 
r1a•ja.t-6?8 802, 

V 
.,, APPLICANTS 

,Cotd11/- 
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r.r1.Ramatjhandran,  309. S/ C,B.Msnnediar, fetired., 
Guard i;;., S.N,, 162101  
Panikkath House, 
Kellende, !elghat - 678 506. 

V,Padheven, 
JIU. 

S/o teluchem!, Retired., 
Driver A Special, 
S.No, P 213, 
°alléth Hoie, 
Kuthupe:amba, Edihare 
Paighat, P.n-678 511 

L.NoS. 300 to 311 are 
S/c K.I'tojdeen 

• 	 K.P1.Kunhimohemmed, 	
epnlicents in o.i. 54/93 

bye, 
Retired, Gua'd ic', 
S.No, 6633, Chr.dath Htus., 
Kuttamassery, A1uaye..te3 105. 

12- R.Narayanan,'S/ 8.Rr.ram, 
Retir90 Driver Gois, 
S.N.,PTJ 10505, 120, 
Jeevaner- th,n'i Street, 
Poonthurai;Ráed, Ere-2, 

3i 	C.Kimarasamy, S/o Chinnpps 
Gounder, Retired., Drije:• 
Tf3I S.No, P 4206, D.N0 0 6 1  
Shcip Pruvse, 5uthar.re  Purem, 
Er.do-2, 

T.S.Rsrari.arthy, 
' S/, TK.Ss1idarajalu 

Retired., Driver T Special, 
S.N.,,P 3540, 15, Sundaram 
Street, Erode-2, 

*.bdul 3affar, Sf. Abdul Keder, RetiLed,, 
Driver, Gsods, S1Nr,V 44, 
235 Kalyanasundaram Street, 
Erecie- 630 002, 

S. Pengamuthu 
V.SjtIi8 Naicker, 

Jet1rd., Driver 
D.No.411 0, 

Reiry".Coony,P.0,, 
Eroe, 

'• 
\J.Selvrej, S/, \ie1l5.rm, 

317. .Retireb a ,.Driver 'Pt' 
S.Wo. P 35421  relcphrjn iagar, 

Moc1palyam P.O., Erode. 	 APPLICANTS 
, Cntd,/-. 



IP K.Chinnaaiyen, 
318. S/n Anuman1  Retired., 

Shunter Y B 
S.N.c- 7458,76 LG.G,5, 
Colony. \J.0.C. Ltreet, 
Vollampalayam, Erde. 

M.Krishnan5/c flunusarcy, 
319 Retired., huntr,  

S.N.10072 7  PTJ, 
Railway Colony, Ernd. 

R .Thieciarjan, 
320. S/i Rarnesuarny, Rctited, 

Guard 	' S,No14332, 
Thangapattalaikarr 
Pnpnthurai Road, 
Eride. 

P.Chinnaiyan, 
s/. Arumugarn, Reti:e'i., 
Drjvei 'A S.No, 
N..331 A, Railway CcJcr". 
ErLdR, 

P.Subraman i an, S/c 	Pr11 ii ni, 
Retired Guard IA', 
Staff No.7448, 112. 
Vinayqer Kii Strcet,, 
Sastri Nagar, Er.de-38 12, 

S.Kannirnuthu, 
S/o Subba Thevar, Retired. 
Guard '' S.No.16066, 
Sundarernrnai 111am, 11/8 
Kill, Nanjappa Layout, 
Sulur, Ccimbatsre-641 402. 

R.Anganna Filial, 
/, Rangasuamy Filial, 

Retired. Guard, 
S.No. 15271 1  20 Nertr, Ghinne 
Mar iamrnan Koil Street, 
Karungalpaiayarn, Eroda-3, 
Perryar District. 

\J.Mari, S/s Venketesan, 
Retired Guard, S,No.12563, 
No.111, Thera Illam, 
Ku r 1k a r an p a lay am, 
Mulapalaysm Past, 
Erode-2, Periyer Djs- Tot. 

2b 	
V.[.akshmanan, S/t, S. Vad.'jh' 
Retired Guard. SNw.13'6. 
BhErathipl3yam Street, 
Kurikaran pelayem, 
Mulapalayam Post, Erorie-2. 

.v Perlyar District. 

LN.312 to 321 are 
Epbcants in 0.n.N.55/93 

AP?LIGNTS 
.Contdj— 



/I .z I •e P* •I 

- 

V • K .Shunmughasundaram, 
377 	

S 	c.S.Karuppanasamy, 
Retired., Special grade Guard, 
S.Na.J/T 35, 194 E, 
Railway Colony, Near Railway 
C'lany kist Office, Erode, 

V.K.Unni Nair, 

328 	S/u K.Raman Nair., 
Retired., Pssistait Gueri. 
S.No.1902, Ccntchry  
Ehde. 

R.Lakshmanan S/ri as-.y, 

329 	Retired 	pecil Guazci, 
S.No.7210, D,No,13, 
SE'stri Nagar, Sadayaml'y 
Road, Erede. - 2. 

\J.Suamyappah, 

330 	/0 G.\Jisuvasern, Retired.., 
Guard, S.Nr,1è131, 
5 Karuppanaswamy Ko1 Iii SttL, 
Surampetti Road, rode-6E. CU 

- 	Periyar District. 

R.Veeraraghavar, 

3310 	V.REma Iyer, Retired 
Guard, &.Nc.15221 
Tayumanevar Street, 
undurai Reed, Erode-538 002. 

K.Ramalingarn, 
332. S/o V.Kandasamy, Retrea., 

Driver P.', S.N5, PTJ 10052, 
Door Nr.16, Est PFttakarr, 
Street, Erade-630 002. 

G.R.Samuel Raj, 
333 	S/n G.N.Anandham Pillai, 

Retired. Driver '! Specii1, 
S'"No. p 2836, 23 A, 
Parichayet Union Street, 
Manthcpe, Podanur, 
Coimbatere-23, 

Au, 

7 	 K -der Batcha, Petire,$., 
1 	r1r\\A Special, 

Ne1 _P3726, 168 I1an 
';fodar,ur3, Tamilndu. 

5/0 Nanjappa 
35. 	ji'd- 	Retired,, Driver 	, 

5N'e./'875 95/11 Arthi 111am 
re Road, .danur-23, ' 
Nadu. 

SJ,Nu 1 322 to 332 are 
'applicants in 0.b.56/93. 

•• APPLICANTS. 

.. .Contd./- 
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S.Velusuemy Pillai, 
S/'c,,A.Sankaral..ingam P11181, 

336. 	Retired Driver 'B' 	,N..6437, 
D,N..360, Selvapurarn, 
Ncrth Perur, Main Rsad, ' 
Cojmbet.re-641 !26.1 

K • R an g su amy, 
S/c Kuppusuamy Naidu 
etirel.. Driver, IAI 

Specia1,S.N.P 9464, 
D.N..24; Mafn Roac, 
Pndanur-23, Tamli euu. 

K,Ahamed Sheriffp 
5/• A.Kader Batch, Fe'.rc1 
Divér 'A' Spcc.Li, 
S.N,P 4341, (lair, R!e.d: 
Pdanur-23, Iami.1 Ndu 

Nanappe 	.I.!, 	 SLNn..333 to 339 are 
339. 	S/,\ienketasuamy Naidu, 	3pplicents in O.F%.57/3. 

Retired Driver 'B", 
S.Ns. 1 3438, 8jria! KcvJ 
Street, Pdanur-23. 
Temil Nadu, 

K. 
Sf.,Kuruppanna Goun4er, 

34r.. Retired 	•,r'J', 
S.N. P, 43i3, N..*A, 
\Jllang8ttur, K*,dachna1].tJr. 
Erd - 1.0.. 

(l.Palaniappan, 

341. 	1' Marappa Gsundei, 
Retired1, I Fireman TBt, 
5N,. P 43I2, 
Vellalkattur, 
Kedachanai1u P.O., 
Thiruhengc'du Taluk. 

M.Chellappan, 
342,. S/c Marappa Gounder, 

Retired., Shunter, 
5. N.,.9454, 1ampa1a'aru, 
Pallipalayam, Er.da-6. 

A.Pale;iiappari, 
S/u Athathappa G.uider, 

343,, Retired., 	ä*ter' 
S.N...,P74651  Na.304 A. 
Velenketsor, . 
Kedachsnailui, Ero1e-10. 	

•1 	pic-rs. 
. . . .Contd. I-. 



P.Gurueemy, 
S/ Palaniappa Gounder, 

34c.• Retired. Drive. 
S.No. r 71601  N..iO4, 
L.G.G.S.Colony, 
Kidlampalayem, Erde-2. 

R.Kumarasarny, 
S/n Ramasamy Gounder, 
Retired., Shunter Loc.o, 
S.No.P 63151  
Gnvindance1ayar, 
Alampalayam P.fl. 
via., Erode. 

G.Samuel Durai Seiy, 

346 	5/n Gnanadurei, 
Retired., Driver 3 
Spi. S.No, P 3107, 32 
Upstair 4th Crc;sF Roc, 
Peramasivapurarn, L1loudi.-3i tL. 

\i,Sengodan, 
347. 5/n Velappa Gourier, 

Retired., Shuntr/Eueo, 
S.No. P 3510, VilankaHur, 
D,s,54. Pulapalaysm '.D• , 
Kadachanur (Vi!lage). 

C.Nachimuthu, 
340. S/a Che11apa Gnupdpr,  

Retired., Shunter, 
S.No.P 43134, PnclapaJa".':rn Pn$f ;  

Kadachenallur, Palipalayni, 
Erode-6. 

T.S.Alimoicleen, 
34, 5/n T,J.Shiruddin, 

ctred., Driver 
Spl. S.No. p 3260, 
47. T.J.Shir?uddin Street, 
Sestri Nagar, 
Near Railway C.lony, 
Erode-2. 

V,N.Ramankutty Nair, 
7 •: 	 V,Narayanan Nair, 

Ret1red., Driver 
S.No. P 2310, Puehoaiey, 
H.Nb.7/58, C.11ege 
Palghat, pin 6713 COl. 

V-,N ..1'jhadevan, 
/oV.R.Nerayaria lyor, 

Retire., Guard ' 	Spi., 
5.No, 104721  N.,1/7809  
Vidya, Single Stree- , 
Old Kalpathy P.fl., 
Kalpethy, PalgI.et - 

67.8 0a3.. 

51.No.340 to 349 are 
applicants in 0.A.583, 

' P1tIC.NTS 
Contd,/— 
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C.Chathu, S/c App, 
Retird., Driver 

352, 	S. 	P 5287, 
Kurungad HQUSe, 
Maruthe Toad, Paighat. 

P Krishnan, 
/o A.Arumughan, Retired., 

353 	Drivor tB, S.N. P 9449, 
ChJngath Hrusé, Kavilpad 
PO., Paighat-17.fr 

P.SukjTEr,n  

354. 	S/o P.Sankera ie.no, 
Retired., fsst. G,s', 
S..N.15394 9  Pclekkott House, 
Thenur via. Porli, 
Paghat-670 616. 

P.Govindn, 
S/c P.Ser:kera fiction, 
etired., Guard 
S.N2024, Srive1arn, 
H,Nr.11./33, Indira 
Ka11p'i11y, Pa1çhat-5. 

R , Nary3an, 
S/iq \J.Raman, Retired., 
Driver tA', S,N.. P 5847,, 
Chend:ika Jiiayarn, 
Korathod i, 
KakaLurnan, 
Palghat-678 005. 

N . V e 1 u ku t ty, 

357 	
S/ri Narayanasuerriy 
Retired., Driver t31  
S,N,PTJ 10113, 
mba1aparambu, 
Near Madrassa, 
Kavilpad, P1ghet-17. 

T. \Jelayudhan, 
S/n Theethy, Retired, 
Guardtt, S.Ne, 16223 2  
Dcvi Badan, Pottekularn, 
Kavilpad P.O., Pa1ghat 

V. Visuenahan, 
Sb Kuhhria, Retired., 
Loco Shunter. 
S.Mo. p 5184, 
Ve11aikd, Kv1ipad, 
Palghat-1 7, 

V,Vasu, SIO  'Jeleyudhen, 

360 	Retired., Driver 
S.Nc, P 3164, Chandrasoudham, 
Tannissery. Palçjhat. 	 •.. APLICANTS. 

C.ntd 1- 
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U,Mâhevan, 
361, 	sf. \Jelayudhan, 

Retired., Drher 'B', 
S.Np.. P 2496, Rhendre 
Sadanam, flelepurem, 
1avkkct, Pin 679 002, 

PEdghat. 

T. V .\Jeleyudhan, 
S/o P.Veern, ReLir.;f., 

Guard I B, S.No168E, 
Thurai<ad House, P.O. 
Perunsttukur :ss 1. 
Paighat. 

\J.Sivararzan Nair,  
S/o K.Kesevan Neir, 
Retired., 6urd 'A', 
S.No.682, ?2/, 
Instrumentation 	ship 
P.O. Kanjkode e3t, 
Pa1qhat. 

S,Jercrghavan, 
S/p '.Sincjarrn; 
Guard 'A', S,N.14522, 
H N.. H-2, Heusitig Unit, 
Karemadei Road, 
Elettupa yar, 
Pjn-641 301, Tamnil Nad, 

F1.,Narayanen Nair, 
365 	Thevitta I;er, 

Retired., Diesel Asst. 
SNo.P 9444, 
Iluflakkara Hru.ise, 
Puduppaiiyaram P.J o , 
Palghet-67$ 733. 

K.K.SuLramania Iyer, 
366 	S/. K.S.Kuihne Iyer, 

Retired., Guard se', 
S,Nr,1I49 1  N..3/1261  

$ Pur am 11111 age, 
I.., 	' Pa1ght. 
,• 	r.- 
. 4c.  

P;Beiekishnan, 
67 Sa .Ukkande Uarier, 
:' 	Re,tired.-,''ai1 Guard, 
'-. 5.Nn.1çUi5, Harivas, 

a11eku1argare, 
Pal'ak'kad-57g 009. 

- 
T..Ku'arari. 

368. 	5/s T.A.ppikuttan, 
Retired., Driver 
lsot4o P 9436, 
ThothuanQal House, flelepurarn, 
P.O. 016vekko, 
Palghet-2. ... APLICANTS. 

.. .Cont.S, I— 



!.lararnasiva Menon, 

	

369. 	SIM,N,Raman flenonç  
Retired., Drir P. Spi. 

r 4684, 
Shfvasjlam Nadathil Ho'jsc, 
'enakkare P.O., 
Nasrani, Palqht-4. 

.Thenkaraj, 

	

37r. 	)/C 5J.nrafl, Retired., 
Driver 
S.N. P 2760, 76 N, 
Behind Ram Theatre, 
P. O.Suramangalam, 
Salem 	636 005 

I A.Remakrishnan, 
5/o l'.pu, Reti.reuL, 

3 71. Guerd 1 ) Spi., 
S. No 6806, 
Ramanchenat Hruse, 
19 / 360, test akkr 7  
Paighet - 676 001. 

C0Gop818KrLehrsn NaJr. 
372 	/• I,i'1edhevar. Nair, 

Retired, Driver t1 Spi. 
5.Nç, P 6449, 
Cherukara rishr.c Niv, 
P.J.Rannadi, Peighet, 
Pin - 6 1P '7 i, 

Sa.uriraj en, 
373 	5/0 T.K.Sundararealu, 

Retired., Driver 'P 
Special, S.Nr. P 2327, 
2J3/JinayakarkoiI Street, 
Nedarmedu, Errde-638 002. 

K, randurngan, 
374 	S/n 11•Kasthuri Neldu, 

Retired., Driver 'P' Spi. 
S,No,P 2902, 17/41  

mrnamandaam Road, 
Srirangarn-620 006. 

\J.G.Veeresamy, 	 6 

S/e C'ovinciasamy Pille! V., 
Retired, D"iver ?[O,  
S.N. P 'i841 9  48/2. 
Subbaiah Street, 
Sangliardepurarn, 
Tjruchj-620 001. 

V • S it han, 
5/0 Vaiadt'r!, Retireo., 
Driver tP., S.N.P /775, 
0.Nt-.24, Jeevenda Strdet, 

2 Poondurci R.8d, Erde-2. 

1.N50 to 6 372 are 
po.icants in 0J.5S/93. 

5.. 	PPLICM'!TS 
.. 



1 49,., 

P. a'LofliSamy, 

	

377. 	S/o R.Angemuth, 
Retr., Driver tAl j  
S,No, PTJ 10027, 
Valleler Street, 
Municipal Colony Road, 
Erode-4. 

.rrokiasaniy, 

	

3713. 	S/o J.Arulanancem, 
Retired., Cuerr t.At 
S.N. 52532  12, 
Kemarajar Street, 
Nader Nedu, 
Vinayakar Koil, Er.de-2. 

M,Fenqesamy, 
S/n C,Munia -i. Retired.. 
Driver ?4t,  pl. 
S..No. PTJ 13441) 9  21, 
Colden Street 
Thenqavil alias 	n:.ry ioFd, 
Dhar'jurt-636 702. 

K.Munusarny Wedu, 
5/, C.Krishnasamy Naidu, 
Retired,, Driver tct 
ft-r 	tDl 	' 	' cj 
D 5, Kallyanna Gounder ThttLam, 
7erunduri Road, Errcie. 

P,Daniel Jayara, 

	

3M. 	s/. Peul Pillay, Retired.., 
Oriv'r 	S.NnJ 6441, 
No.400 B Reiluej Ccl.ny, 

P.Manickam, 

	

382. 	5/c M.Argamuthu Naicker, 
Retired., Driver 1 A' Spl. 
S.N. p 2901, 22/25, 
Chinnd Nariamman Koil Street, 
Kerunqel Palayem, Er.de-. 

R.Pongiannan, 	 1,Nc.373 to 383 are 

	

33 	S/. Ramasamy G.urider, 	 applicants in 0.14.60/93. 
, Jetired., Shunta, 

P 74'4, O.N..3/69, 
Nacr, Cavery LS.'.fl., 

Et6de-83 007. 

' 	.Khsemy, 

	

*,OA4 	S/n KS.Mt.jthusrny, Petied., 
'. 	Drivdr. LC. 5.t4..P 35i, 

.I. 	 I 1aiarvt¼.'.vas, 430, 
- 	Rthi Nagar, 

Salem. 	 ,.. APPLICANTS. 



,, 50 ,, 

G.Kenni'fl, 
S/a 0acin1arjlU NciCu, 

3B5, R8tirod., rivdr ' 
.N.. r 3042 1  

Nd420 K, REilucy C1'ny, 
r ode —2. 

R,Rengasemy, 

3E6. 	Rrnasmy, Retired, 
Erver t C t f  
S,No. Tli 10238 9  
KeUng9ryer  
rudur Bhvefli Post, 
vie Ercde-638 301. 

387. 

K.Govinclen, 
S/c Kndha Gouncer, 
Orver 15, S1Nc, ' 91i, 

N,,102 C Ty,ie ReiiJY :LJiC1 , 

EroJe—. 

w 

0. N eray 3n5emY, 

	

388. 	/s 
Goinderajely  

Retired., Shuflting  

5,N.PTJ 105009  3R1 
NaderMed-, Pr,octi çri, 

Erade-2. 

K. VerTharejan, 

389 	
S/s Kruppan, Retirec., 
;uard '' 5,Nr,212?, 
Thirumuruqar. Street, 
estri Neger, 	ode 

V. Ar junen, 

	

390. 	10 Venketdchalcm v  Retired., 
Gudrd 'P.' S.N,.i2438, 
381  Narnesivayefli tree, 

Kollernpeleyam, Erode-2. 

1,Munisuamy, S/c Muthu, 

	

31. 	Retired., Driver Special, 
S.No. P 9389 2  ri/52, 
E.\J,R.Periyar Nagar, 
Erode. 

• 	
N,Muthusarny, 
S/P  $alla7pe Gounder, 

	

3192. 	
Reired, D:ver 

let , 
S1No,8085 9  1/113 
Gddppall, Ceuvorv R.S. 
Erode. 

P.Viswanethan, 

353, 	5/. S,Pa1eivelU, kutirad. 
Guard 'ft', Spi. 
5,No,7620 9  324 
Old Re ilucy Liony, 
Railuy Col.ny Post, 
Erode-2. 

,,. APLICAtiTS. 
. . .Contø./— 



. 51 . 
R.Venkataswamy, 

394 0 	5/o R.Ramakrihna Naidu, 
RetreL, Driver 'A 
Sp1.S,N. P 2852 
126, 0 Railway C.ioriy, 
Erode-2, 

M.Chinnppan, 
S/n 1luthusamy Gorjde 
Retired., Shun -er, 
5.N.. P 69659  
Odappalli, I U1 37, 
Cauvery R&., Err-7, 

K.Chennimalei, 
S/I Kupparinari, Retir396, 	 . 
Sh'jnter '6', SN.. P. 34941  

Nethaji 5tTeet, 
Kè11enialeyem, Erodc-... 

K.S.Abdul Satha, 
S/n A.Khoder Sharieff, 

	

7. 	Retired., Drjvei. 
S.No. P 2207)  74, 
Ambedker Streat, 
Sestrj Naga.r, E:ocle-2. 

fi.Chinn Covindan, 

39$ 	S,. Muthusarny, Retired, 
Guard 'A' Spa., 
S.No.672,  
Hcusirq Unit, Sanipath Naga" 
Erode—i 1. 

	

: 	H.Kannen, S/c R.A.Hammantha Gounder, 
399,Retired., Driver 'A', 

S.No. B 1318, 26 By  
Khedai f9ahideen Sahib Street, 
Erode-2, 

N.Ramasarny S/u NI1e Gourukr, 
400 Retired., hunter, 

S.No. ! 4230, No.1/56, 
Puduppalayarr, Kattur, 
1ampalayam Post, 

R.K!Subramaniarn, 
-/• R,Karinjah Naidu 

I 	Reti.rid., Driver lj Spi. 
cS'.Nc.;P5509, 
Valayelkara Stret, 

19 

ergodari, 
s)Chjieppa Gounder, 

\ , 	Re-tire4., Driver, P , 
17,. N.273 

rr Road, Sukkan Thottarn, 
Erode. 

V 
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P.Palenieppan, 
403. 	S/o Pongie Gounder, 

Retired., Shunter, 
S,No,4019, 85, Govindampalayam, 

I  Alempslayam P.O., Erode. 

K.N8flethamhi, 
S/rn \i.Kumaresamy, Rtird,, 

404, 	Guard, S.Ne,15721, 
1/2 East Street, 	1srno.-, 
Ercde-e. 

P..Krishnan, 
5/0 Subramania Iyer, 
Retired., Guard 's', 

1SNo.11723, 1/500, 
Chethapuram P.O.,. 
KaJ.pathy, Pa1gha 4 •-678 605. 

A.raghavan, S/rn .Appra, 
Retired., Driver 
S.No4105, A1argoi  
01vakkt, Pa1ght-672 002.. 

qydney 'Dt 
Sfi H.J.D.'i1ei.1rn, 
Retired., Priuer 131, 

tN..• P1 10361, 
Carrnvin- Robinson Head, 

I Palghet-678 014. 

V. Prumu gh an, 
S/. Ayyapoan,408. 	Fetiri.. 
Driver '81 , S.Nrn.2136, 

I Prasanthi, Sree Sathya S91 
Naar, Kallekulanqars P.O., 
Pa1qha-678 009, 

R.Palaniappari, 
43 • 	S/c Rangasuamy, Retired Guard 

'C' 5.Nrn,1791,. 
Shajnj Njas House Nrn,36/664/1 
A1engrnd, Olevakkot, 
°alghet-678 002. 

P.Kishnankutty, 
410. 	5/0 Cheriathu, Retired., 

Guard 'C', S.Nc,6093, 
Paoinjakkara House, 
P.O. Akalur, 'v1..Lkkdi 

- 679 302. 

K. U .R amane th an, 
411, 	5/. K.V.Viswanathe Iyer, 

Retired., Guard 'P'm 
S.Nr.13562, .2/137, 
Now Kalpathy P.O., 

Paighat678 003. 

51.N.384 to 404 are 
applicents in 0.F.61/93 

I.. APPLICANT S 
. .Contd,/-

I. 



. . .,.)_ 4 

I1.Ktishnan, 

412 	51' f1a'andy, Retired,, 
Driver At Spj,,, 
S.No. r 1871, 
t Sei Niva' Thekkeprembu 
Puduppeiiyenam P.O., 
Paighet-678 733. 

T.P.Beiakrjhnar, Neir, 

	

413. 	S/s  C.Sekharen Neir, 
Retired, Guard t? 

S,No.10525, louthet 
f'enkurlssi P.O., 
Merkerai, Pe1ghat-61C6741 

K.f1, Kunchu, 

	

414. 	(lanJ.cken, Retired,, 
Driver 18t, 
SeNt. • 4461, 
Kailingal House, 
Paruth!i5u11j P.O.. 
Peighat-678 573, 

P • Re gh av er ku t ty, 

	

415, 	S/n V,Pedrnaiiahh'n 
Retired., Driver 	' SpJ 
S,No, P 6977, 
Sarayi,'Pudussery P.O., 
Pa1ght-679 007, 

U .K.Pmeirishr, 

	

416. 	5/o K.Sankaran Nair 
Retired., )river 'Al , 
..N..P 7791, Arupuzhe 
Cheruvahur House, Peril °O. 
Palghet-678 612. 

KsP.Krlshnan, 

417 	Sankaren Neir, Retired,, 
Guard SB', S.No.6766, 
Uenkateswara Ii) em:  
PuO.Pampadi, Via, Tiruviiaraia, 
Trichur Djstrjct-690 597. 

K.Vasu, S/c Kunjunny, 

	

418. 	Rtjred,, 	&.hunter '8', 
S N., p 5301, Venkalathodi, 

"fliepuram, O1avkkot P.O., 
/ 	Prghat-673 002. 
I - 	- 

- 	R.Koppan, S/c Reman, 
Retired. Driver 'Pd.', 
S. No , P' 52481  
Kakkaankunnath House, 
Kakkannl,/1 P.0., NS.S.Engg. 

.'\.. CoiLege/reighat-67S 008. -PPLICANTS. 
.Cont•d. I- 
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K.Balakrjshnan Neir, 
420. 	Sb TGojdan Nair, Drivr 

'8, S.N,p 7469, 
Thekkumcherod P.O., 
Vadekkum lan9alerfl, 
via. flttappelm, Paighat Dist. 

P.K.Ramachandran, Sb Kennar, 
421 	Retired., Guard tAT 

N S,,, 7192, Alarigod House. 
fllavekkot, Palghat-7 0' 

K.Balar, S/a Karirer, 
422. 	Retired., Guard 

S.ia,6121, Sri Narayenji 
Nileyarn, Alengod, 
Olavakkot P.O., Paighaf - 

676 002. 

C.Krishnan, S/o Chupri;, 
423 	Retired Asst, Guard, 

S.No.6333, KalathilF1j,o 
Alngodé, Cilavekkot P.O., 
Palghat-678 002 

R,Krjshna, .No,6767, 
424. Ftsst. Guard., rarr.clan, 

Krishna Nivas, Alariqod, 
Olavakkot P.O., Pe1qh+-. 

C.J.Coelho, 5/0 F.Goelho, 

	

425 	Retirs1 
JI 

Guard A! Spi. 
S,N,14493, Chinrimma1 Street, 
Noorabad, rodanur_641 023, 
Coimbetore Djst. 

K.Dhanashu, 
S/u K.rl.K.Gangaiya, Retired 
Driver 'A' S,No.P 6804, 
147/a Anthonipuram P.O., 
Suramangelsm635 005 
Salem. 

K.Ilayan S/c Kndu, 	 Sl.No.405 to 427 are 
Retired—, Guard(B), 	 applicants in 0.t%.62/93, 
S.No.1218, Kozhengottjj. HoLse, 
At,ijrked, P.0.Gandhjsov5 Saden, 
Perur, Palhat, 

R.Laxrnaian, S/u 
Faidu, Retired., Shunter 

	

42e, 	
iesel, S.No09514 

No.5, Keer3ikara Stret 

APPLICANTS 
Erode_I. 	

.Cotd./_ 
V 
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N. Se ngod an 
429. 	S/o Nenjeppa Gounder, 

Retired. Shunter, 
Loco, S.No, F 5250, 
East Thoti ipalayam, 
Door No.431,Kadachanur Uillegr 
Pallipalayam—. 

V,Perumal I, 

430 	S/o \Jenketasamy Naid, 
Retired, Goods Driver s  
S,N. V 12 DNo.91, 
Leighbs.zear, Srmangeiam 
Main Road, Sa1em—, 

V.Kumarasemy, S/a Jelapp 
Gounder, Retired, Sbunt3r1 3 
S,No. p 4433k  No.19. 
Alampalayem Post, Erode-6. 

S,Velappan, S/o Ser-.ncdo 
Gounder, Retired, Shri/ 
Locc, S.N'. P4292 9  7/—(i, 
Puliamarathu HoUet, 
Gevirdanpalayem, 
latipelayarn P.C.,  

P.Kolandai G,dunder, 
433 	Sb Pai.ni fctjndr, Retird., 

Firemen ) S.No.P 5E62 2  

Nadáisudu, tE.rocit-2. 

,Sengoda Gounder, 

434. 	5/a  Ilerimuthu Gounder, 
Retired., Firemen A, 
S.No.P 5041, Alempaayam, 
Pudupeleyam, Periakidu, 
Pallipelayem, Erode-6. 

S.Veradhärsja Muddier, 
435 	S/a Sunder Mudallar, 

Assistant/Diesel, 
PTJ 10158 9  104/0 

Erode-2. 

K.bervq6. 
i 	)43•  5/c 	Kèr-ti 

( Rtird 
S.No.?Pc 

\(\ 

Gounder, 
efl8 Gounder, 
Drjver 1Ct, 

778, No.1 C Tyn 

olny, Eioi-2. 

ILtJSU emY, S/a Rmeany 
43e€ied., sst. Guard, 

S.No.1656, 35, Rj6 jiL s  
Erode-2. 

cLmdu 

£ t. 	a t., 
APPLICANTS 

.Cnntd./— 
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P.?\.Balakrjshnan Nair, 
S,0 Rmen Pil1a.l, Retired., 
Guard, 3,Wo.6966, 
Mengalath dOUSe, 
Nedungottor, Shoranur, 
PIn-679 121. 

K. Nar eyenan, 
439, 	S/o K.Unnamen, Retired., 

DriverA, S,No.i925, 
Kar3manflr H3use. 
edanernkurussi, PlO,, 
Jedenam Rurussi, via.. 
Shoranur-1. 

M.Chinnan, S/c Ram3rt, 
Retired.,Asst, GuArd s  
S.No.7040, Mariichithôdl Hnte, 
Nedungotur, Sh.repur—i. 

T.Velukutty, S/a T.NEryermr1?  
'Retired., Driver'B', 
S.N.P 5776, Thuvvakkef.tt . 
House, Nédungnttcir,  
Shoranur-1, Palght C'iric.. 

K.V..Gopinethn, S/a Kurnaran, 	Sj,No,42E to 442 are 
Retired., Fsst. 3uarLcl. 	 appiicaIS in 0d.63/93 
S.Nn.,15447, Kallozhi Vttathdi 
House, Pauthipr 1  Shor?rtlr 

679 121, 

R . Ba1erman, 
5/o K.Rajemannar Naidu, 
Retired,, Driver 	Special, 
S.No.P 46601  Sastri Nagar, 
Railway iolony P.O., 
Erode. 

\J.chuthan, 
S/o Venketaranan, Retired., 
Driver W. S,No.8221, 
Railway Cniony, Erode. 

C.T.Heuett, S/c A1,1.Heuett, 

445 	
Retired.,, Driver 	Special, 
S.No, p 2942, 278—H—T'pe, 
Railway Colony, Ernde- 

635 002. 

M.Cheulappan, 
446. 	S/a Muthusam'r Gourider,  

Retired, Driver'B 
S.No,P 5774, 31, 
Thiruchengaodu Road, 
Pellipalayern, Erode. .•. APPLICANTS. 

..Contd./— 



N,Balakrishnan, 

454. 	S/a I1.Narasimhan, Retired., tt, S.NJo.12E191 
J 8  Flat, 

Nagar, outhP.verJe, 
'rt Ti-ariiyur, Nadras..600 c'41. 

G.Ch1i 
/0 5 s-C  

Spec)ii 
L 

r 

pan, 
!pe1en. Retired., 
iGurd,. S,N.1673, 

Street, 
Neger, Rail'ia,' Co)ori' °.0. 

••. APPLICPNTS 
.,.Contd,j— 

D.D.Rozerin, 

1447 	S/c P.D,Rozaric, 
Retired., Drivr tP 1  
Specia1 , S,No.P 3029, 
30 A V  Sastri Nagar, 
Erode. 

K,Marimuthu, 

44 	
/o Keruppanna Gounder, 
Rtired, Driver 
S,No. p 53331  No.363  
KssipalE,yarr, 
Pnnadurei Street, Eroc. 

K1  Palaniappan, 
44' 	S/a Karuppannen, fletircci,, 

Assistant Guard, S.No.?E55, 
9 Sadayan Palsyarn Road.;  
Sasthri Naoar, Erode. 

V.Remesamy, 

450 	
\Jeleppa Gurdar, 

Retired,, Loco Shunter,  
S.No.4919, Pallipalayani, 
Alampalajam,P.O., 

P.KandaEamy, 

451 	5/3 Paramasiva Goupder, 
Retireu., Shunter, 
S.No.P 9405, Nc.422, 
larnpalyarn, Pallipa].eyern, 
Erode. 

C. Paleniappan, 

452. 	5/0 Chinnathambi, Retired., 
Shunter, S,No,4379 9  
East Thollipaleyam, 
S.P.8.f1ill Colony, 
Erode. 

f1.Dakshinamoorthy, 

453, 	S/a £1anickam, Reti2bd., 
Driver If3t 	S.Jo. p 9511, 
Kumaramanqelem P.O., 
Thuthiputtu Pln,-635 B'll, 
mbur (N..A.Dist). 



S 
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P...Sanjeeve Ro, 
456, $/o PN.Servcthme Re•, 

RetiredT, Ouard 	' apeciE.I, 
5.No,12522 9  8,309  
Housing Unit, Periyav Nagar, 
Erode-539 001. 

.SJbdu1 Jabber, 
Since deceased by Lega1 Reprsentetive 1  
mt.Heerejan, 67, 
Kovalam Street, Teachers Cr'y. 
ERODE- li. 	I  

R.Narasjnjhp, 	I  
S/o N.Rengesemy Ndu 
Retired., Driver 

p 6978, Shestri Neqar, 
Kemaraj Street, Erode, 

RThanqavelu, 
S/o P,Rengasany, Rotii1,, 
Opard 'fl-',  S,No.13918 
498, Igrahara Str€.t., 
Erode-638 001, 

K,Palniopn, 
S/c Kandapp3 Goundex, 
Retired.,, DrivEr ?t,  
S.No. PTJ 10070, Ur,'No.lO/MS. 
KF-PO Rod, Karunkern Mec1;, 
PellipaJyem, Eroue6:38 0. 

Jarne, S•/ .J,rn!'Esu' °i11i, 
Retired., Driver '' Sp1. 
S.No. P 28191  B/13 '1ee'.e 
Rangath Palayem Post, 
Erode-.638 009. 	I 

1.Karuppannan, 
S/n AppEji Oounder, Retired,, 
Shunter, S.No. P  5121, 
Odeppélli, Pallipela yarn, 
Erode-6, 	 I 

N.enqodan, 5/0 Nalla Gounder, 
Retired., Shunter, S.No. P 5295, 
East Tholliye Palayar, 
Kadachanallur Post, 
£rode-6. 	 I 

51.Nos.443 to 463 are 
applicants in O..64/93 

,•• PPLICANT5 

0 . Contd./.- 
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K.K.Krishfla Iyer, 
S,'u K.Kriahne Iyer, 
Retired., Cuari/ Spi, 
S,No.13745, Chembei Ville9e 
P.O., K.tteyi, Palakked, 
pin 678 572. 

Ii. \ieemban, 
S/a M.Nakelafl, Retired., 
Lco Shunter, S.N..P 532, 
IlullathodY House, 

rianccjde,P. 	'Kott.y 
Pa1ekkd Djstri.t. 

C,angadharan Nair, 
S/o K.Kunhen Nambiat, 
Retired., Assistalit Cu3:i, 
S.No.1864, Lekshmi Nivas, 
p,O.Puthiperiy1rRm, 
Palghat, Pin-67 .733. 

G,ParasurEirnan 
467. 	5/0 P.Gopai Pillal, 

Retied., Driver eBI, 

S,No,P 306?1  SaesJthi N's. 
Rayappen Street, P..1. 
ThabhemeflgBlBm, Fa1hat- 

678 102. 

C ,Naryenefl, 
s/a A.Chandul  Retir., 

468, 	Driver A', S.Na.P '147, 
'Leela Nivs, P.O. 
Puduppeiyer'em, 
Palghat-678  733. 

K,RagheVafl, 
/o M.Krishnan, 

469. 	Retired., Driver 'Ps' 
Sp1 SNo. p 2400, 
fiullarithodi House, 
Karimgode, P.O. 
(Kottayi, Palghat671 572). 

P K.Sivasaflkarefl, 
P.C.Krishnafl, Retired., 

INIR S, No .141 OS, 

t ' 	OiJaYafl8 House, P.O.., 
a'nfuI-676 642. A . 

ambararn, 
S/o r S'/bap8thY  Pille5., 

S 	
Guard S.No.14117, 
Road, Lalepet 1-.4Jae 

Dist., Tarni) NedL, 

Pin-639  105. 
.. APPLICANTS 
. .Contd. /- 



 

 

 

4751 
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T.R,Unnikrishrien Nambiet, 
Sb Raman Nembier,' Retired., 
Guerd tBt m  S.Ns,97911  

Abhi1sh, Revipuram , 
Kochi-1, 	 I  

K.VSaràsuethi Pmm'e, 
J/o Late K.Balakrishre Menon, 
Retired., Driver, 
SNo,P 3512, Kalla,zhi House, 
Pudussery, Cheruth'iruth'7  

'A.Kunhikrisbnen 	1'r 	
' No0 464 to 474 	are 

ci n 	 p1icant in 0..65/93. 
jj r.r\ JIISi1.1II 

Retired,,, 'A' Grad3 u?y, 
,S.N..96fl5, Krishn3' \Jj!a 	P $ 0 ) 1  
ParuthipJlli, Pal hate 

A.fiarimulhu, 
/. M.Pr.amuthu Nok, 

Retired, 'A' Spi., 
S.NO. P 3574, 10 3' 
Dhenalakshmi Illei;, 
Kumaren street, 
Kavunqal Pa1ayzim, Edo—. 

('1,Natesan, 
S/a liuthusamy Gounder, 
Fetired., Driver  
S.N.. P 4369, P.L. 1612, 
I.C.Police Querter, 
Dhacdnc1hi ia 
Pondicherry. 	I 

G.KJbdul Sat,het, 
5 /a  G.Khader Bedsh6 Sahib, 
Retired Guard '' Spl. 
S.N., 11786, 17 yed 
Ialal Khari Street, Fort, 

S 

Salem, Pin 636 001 , 

478. R.Rarnasamy, 	II  
S/.Chinriakesavan, Retired., 
Driver 11W &,Na, 3/ri 12979  
176, Mendaps \Jeethi', 
Erode—I. 	 I  

479.. N.Ibrahim Khan, 	I  
S/a E. Ilohamed Khan, 
Retjrd., Driver ', 5 

0 Ne. P 30287  L 245, 
Shamshad rianzii, Perear Naçar, 
Er.de-1. 	 I  APPLiCANTS 

S.. Contd./- 



( 

4fl0. 	L,Maruc1appan 
Sb L:kshmanari Retired., 
Diesel hunter SNo.U.85, 
93, Thkru \JaK.Street, 
Kol1ampalyam, Erode-2 

481, G.David, Vo D,Gabriel, 
Retired., Driver IAI grade, 
S.No. P 229, 223, 
Sasthri Nagar, Sd8  
Palayem Road, Erode--2. 

C.Subrananien, 
S/o P Chinriepperi, 
Retired., Guard th', 
Spi., S..No, 12327, Plot 31. 
16th Averue, Oanü N392i', 
Ambethur, Madre-600 05. 

C.rokiasarny, 
S/o P.Chinnappari, Petird. )  
Dr1v3r 'A' 5.No. P 2Y15, 
D.No.77, New Street, 
Erode—i. 

484. K.Palaniappar, 
S/e Kaiappa Guur1er, 
Retired., Driver 'A', 
S 1Nr. P '882. 
Alava Counder Kdu, 
Menian:Jr, Salem—ID. 

45, C.Rengasarny, 
S/a R,Chinnasarny Nai, 
Retired., Driver A' Sp],. 
S.N,, P 28319  32, 
Gho6sethcttem, Udumalpet, 
Pjn-642 126. 

486. S,Abdul Kareem, 
S/o Sheik Jemaludeen, 
Retired., Driver 141  Spi. 
5No. P 285, 30 Burrah 
Sahile'Street, Mount Road, 
Madras-2. 

arayanasamy Naidu, 
Driver 'A' Spi. 

4661, 51 Nrirt.h St;'e., 
'r . 

	

	;Thii'ut4ianam, Kutnbakoram, 
ol  Pjri.1 103. 

- /y 
4.88. 	srnanickam, ' 

Nj 	L/ate K.P .Anthonysemy, 
Driver 'B', 

S.No. P 3105, D,Nc.6, 
Sesthri Nagar;  Pillayer Koil 
Street, Erode. 

Sl.No.475 to 487 are 
applicants in O.S.66/93. 

APPLICPNTS. 
Lie, 



S 
aq 	Kannnl, 

I  i¼e KSjnoodn, 
Retired1, Driver  
S,No, p 6826, 	I 

Maligai Natesafl Stores, 
Nader Medu, Poonthrai Road, 
Erode0 	 I  

A.yalakshmi, 
J,'n Late P.Angamuthu, 
Retired., Drivef 
S.No.P 204, Nc.27 
Pililyar Koil Streit, 
Sangliandapuram, 
Tiruchireppalil. 

G.hilendsm, 
W/o Late T.GovindoH, 
Driver 	Spi., rj1o,,F 4cj, 

No74, UandikaterthOttan1, 
Kol]ampalayam, Eico3-2. 

R.Jaya q  Win Late i. 
Ramalinrjarr, Retired., 
Driver 
5,N 	P 3789, ED 2.E 
IHt Type, Railway Colony, 
rode. 	 I 

Dhanalakshmi, 
W. /n Letc 5, K,S.vapkese, 
Retired., Driver 
Spi. S.No.P 2895, 
ED 352 8, Railway Colony 
Erode. 

Parvathi Sakthivel, 
i/.o Late M. SkthiVel, Retired, 
Diesel Assistant, 
S,No. :j/ri 648, 422H 
Railway Colony, Erode. 

495 	Nallarnrnal, 
W/o Late C.Tholasiappefl, 
fletired., Driver 

p 6579, 29, 
Kurnaran Street, 
Kollampalayain, Erode, 

496. k.Lakshmi, 	 I  
!/n  Late K.Raja, Retired., 
Driver 	5Mo 0  11 22, 
212 F Railway Colony,.. 

j rode. 	
•,• APPLICANTS. 
...Contd./— 



Sampoornam, 
WI0 Late Prumugharn, 
Retired., Driver 'A', 
Spi., S4i4Ø, J/M 818, 
ED 194 D. Railway Colony, 
Erode, 

S.Geeja Bal 
W'/o Late M,anesan, 
Driver 'A' Spi., 
S,Nü. P 213941  

Lenin Street Church Ner., 
Railway Colony P.r., 
Er ode 

499, Pappa, 
W'/. Late K.Ktjshnan 
Rekired., Drivcr 'C 
S,No, P 7945, 
Moppaner Street, 
OldtÜremanqelEJn, 
Slem-636 005. 

P.M.Aeokiasamy,- 
S/o R.Muthu, Retii:od., 
Driver fAf  

S.No, P 1718, No.752, 
5th Main, 8th Cross, 
M.C.Layout, \JijayaneQar, 
Bengelnre-40, 

N.Ilareppa Dasary, 
Sfo Nar'en' Dasary1  

Retired., Driver 'B', 
S.Nü,P 00039  V3/48, 
Perle Vec4 aganpatti, 
Uie., Danishpet R.S,, 
0ma.ur T.K., Salem District. 

to 499 are 
JnpLcerith in 0.A.67/93, 

502. Pushpavelli, 
W/o Late V.R,Vejuprnv; Retired 
Diesel Fssistant, 
5.No, J/11 1242 0  D.No,64, 
Vavooce Street, 
Kollampalayem, Erode-2. 

- 	/I.S.Nadhe1airnuihu, 
/ 	R ët 	Driver p 

;c 	S.Nb'50, D,No.i F/3 
Ex—se:rice man Colony. 
Sus!apLram, T±ruppur. 

1 	/ 
\504. :K.P(tony, 
••- •S1o4.VsPau-., Re+iired., 

'• 	Gurd 'F' Spi., S,No. 15212, 
'1/go SEED - Colony, 
New Fairlands, 
Salem-636 016. ... APPLICANTS 

.Co'td. I-. 



,. 64 ,. 

505. 	.Krishnesiamy Neidu, 
'S/e N,Arurnanatha Neidu. 
Re-kred,, Spl. Grade Guard, 
5.No.14310, Kendanipethy Pt't, 
5elem-636 005. 

506, P.K.Sulchene, 
LI/S  K.M Par am swaren, 
Retired., Driver IC', 
S,NoP 4800, ED 397 B 
Railuy Colony P.O., 
Era de-2, 

P.P.Raman, 
S/u A.Paththorana 1yr, 
Retired,, Guard 'E3, 
S.Ne,15243, Dhsnaakshm 	1lt:n, 
Upstairs, Near Temple 
Subramania Neçor, elen5, 

K.S.George, 
S/a K.Simpson, Retrd1  

Passenger Guard, 
S.No,1341 3, Pjüt No.42. 
:-ouse N.,157 A, 
Th'.ruakav&r:danur, 

alem-.636 005. 

509, R,Venkatewrarn, 
/o N.RRmnirthsril, Reirud, 

Guard 'A', S,No. 15850. 
5/1 37, PtieJhkr Neo: 

JagirAmmapaleysm P.O., 
Salem—s, 

511. CJongle Gounder, 
./o Chinriappa Gounder, 

Retired., L.cc Shunter, 
S.Nu. p 4374, Perle Mottur, 
JagirArnmapelayam P.O., 
Salern-2, 

511, K.S.Somasundaram, 
S/o K.K.Subha Rathinem Iyer, 
Retired ['uard '' Spi, 
S.N.,6711, No.75, 
Vinayakar Koil 3rd Street., 
Moolapalayem, Erode-.2. 

Julie, W/o Late S.6agyeamy;  
Retired. Driver AT 
S...P 3261, 3/1 South U<Kdrn)  
Cojmbator, 

K.Kandesemy1  S/a KarL!ppar1ner, 
Retireá., Pssistant Guard, 
5. No1 61 C, 0daikinathuputhur1  

Ramedevarn P.O.,, Remedevan Village, 
via, Kandanpoleysm, Narnakkal Taluk, 
Salem District. A P PLICA NTS S 5 

, S , . ,Contd. I— 

S 



65 
I 	

a. 
514. S.Koselei Chandra, 

J/n T.S.Suaminathen (ito), 
Retired., Guard 'A' Spi., 
S.No.7619, ED 353 A t  
Railuy Colony P.O., 
Erode-2. 

P.lamelu, 
/o Late f11.P21entappafl, 

Retired., Driver 
Spi. S.Nn,P 2893, B 1 
Jeeve Nçr, Renoampea'arr 
Erode—J. 

C.V.Narayanan, 
5/0 C.V.Krishnan, Retired., 
Guard 'T' S.No.3283, 
Mythri, South 3azar, 
Payyenrur. 

Smt. R.K.Parvthi, 
U/o Late K.5.Ranoesei, 
Retired., Guard r A lSr)- ,  
S,No. EA 1124, Elayo 	tt, 
Subramanici NEQEr, SlErn 

51. V.Regupathy, 
S/c S.Vejiravel, Retired., 
Driver .' 5p11 , L.14 
Kannan Naar, \J.0.C.Nagcr 
Post, Thnjavir-613 007. 

R.Mahabookhan. 
5/o A.Rahimankhafl, Recire'., 
Driver I A' t Spi., 
SNo,P 3053, No.82 9  
Rengaragar, Suramangalam, 
Salem—S. 

f1.Chinnu, 5/o M.Mechery j  
Retired., Driver W f  
S.Nc. P 2815, DNo.26, 
6th Dharma Naar, 
uremengalam, Salem—S. 

iNo.tOO to 517 are 
ip.ticfltS in 0..68/93 

52 /. 
A 

bdu-1 U8h 
?'S ( S.A 
' Retired..,Dr 

S.N6.P 369'1 
'Inndy N'g 

Hihays 
¼ 5uram'ga 1 

'- 	 - 

!t_ 

Azeez, 
ver tAl Spl. 

1No.101, 
r 
r Road, 
' 5elem, 
in-636 005. 

522. k'Yuf 
S/n Khaiier t'lohidLen, Retired., 
Driver tAt S.No.P 2115, 
32 Nehru Street, Old 
Suremangalam, Selem-6 	•JflS. .. . .APPLICA!!TS 

. . aContd./— 



.. 66 .. 

523, 	f1.Rarnasamy, 
5/o Munusemy, Retired,, 
Shunter(Loco', S..Nm.PTJ 10196, 
Do.122, Eeryar StIet- Old 
Suramangelern, Salem-5. 

524. K.Pelani, S/ci Kolandei, 
Retired,, Loco Shunter, 
5.No.P 5256, 5/89 
Pnna Negar, Jagir Arnmapaleyam3  
P.O., Salem-636 302. 

K.Govindeseny, 
Sb Kendasamy Nicker, 
Retired., Loco Shunter, 

S,No.P 9477, 
D,Nm.21, Dhermanerr 
3rd Street, Salom--:. 

K1,RamakriEhnan, S/c P.Kuppati, 
Retired., Driver 'P.t 
SN,P 2164, 	a/es, 
Lekshumi 111am, Jaglr 
mrnapalayem P.O., 	Itrn-, 

N,nnama1i, S/o F 11'ithu, 
Retired., DriverP. 

No, P 5192, r).t\j%/4, 
Pariyev Street Old 
Suremengelam;  

rerlannan S., 

528 	S/0 Ser3ryen, Rrc.c 
First Fireman, 5,No.P 745 1  

15, F1ar±!smnan 
Solam P8llem, Salem-5, 

P,Subrarnani, 
S/o P€lani Gounder, Retired., 

529. Lott Shunter 'B' 
5b'q P 7455, ri1lr Street, 
Solampallam, Salem--5. 

M.rumugam, 5/. Marappe Gonder, 

530 	Retired,, Shunter "B', 
S,No. P 8078, A/65 Keel StrieL, 
Arlyagounder Patti, 
Suramanqalam P.O, alen-5. 

M.Chellekannu, 
531. 	Munusamy, Retired., 

Loco Shunter 
S.No.P 79461  B 39 back ur 
the Rem Thect:e, 
5urarnarigelari, 
Salern-5, 

S 

,,, APPLICANTS 
.Contd , I— 



.. 67 .. 
P.Jegenathan, 

132 	S/c R.D.Ponniye, Retired 
Driver IA', S.N.5551, 
D.No,50, Muniappan Street, 
Kichipsleyem P.O., 
Selem-5. 

A. Pe rumal, 
5/0 8.Hanuman, Retired., 
Loco Shunter 181, 

S.Ne. p 8079, 131 A, 
R9ilw6y Colony, 
Salem-S. 

H * Amre si, 
S/o K.Raman, Retit0., 
Driver 'A Spl. 
5.No, .PTJ 10057, D.No.E1, 
A Masque Street, 
OldSuramanqelarn, Saler 
Pjn-636 005. 

V. Keridasuerny, 
535, 	S/c \Jellaiya GoLndei 

Reti"ed., Asstt. tueri;  
S.io.7246, Thir'jrnegal 	ret, 
D.No..13, £3cciinaick3rl Fitt., 
Salem-5. 

Ye sod a, 
W/e LecE T.S.Sripiveer, 
Retired, Driver 'A' Spl. 
S.No. P 1846, 10 Nehru Street, 
Old &uranangbIrn, aicm-. 

Janaki Thailammal, 
w/0 Late A Arjunan, Retired., 
Driver ff3t, S,No.P 30801  
4/248 A, Bharathi Negar, 
iagir Ammapalayam P.O., 
Salem-2, 

P.V.Pachemuthu, 
Sfo P.Ve1usamy, Rtired., 
Guard 'Al Spi., S.N..1223, 
386, Sakthy \Jinayagar Koil 

P.orithuräi Road, 

.ijNr.5i8 to 537 are 
applicants in 0.-. 
No.69/93. 

53•9;• ( SM R.'S.1l 
Driver - 

* 	S.No, P 291J 
'Pi'etim 
5al194. 

;...; 

ily, Retired, 
1., 

36, 
A1aepuram, 

Vbhket,gsen, 
540. .Rerigasay, Retired,, 

Driver 	Spi.,, S.No. P 3052, 
P1st No.8/2, lInd Cross Street, 
?rithivipekkam, Ambathor, 
Md r a 5-53. 

'I,  

,•. APPLICANTS 
.Contd. I- 



541. 

R .Thirurnelei, 
Represented by Lo 
as Guardinn, 
S/o R.Rengasamy N 
Retired., Driver 
S.Na p 2864, 2 A 
Vellalsi 5treet, 
Pandemerigalarn, Wo] 
T.Iruchy-620 003. 

aneyaki. 

idu 
At 
North 

ivFJr 

I L) 

ai am, 

M.nthonv, 
542, 

	

	L.f1t,h3j3irnut' 
Retired., Driver 
Spi. S,No.3030, Ni 
Netaji Road, fiaraj 
Erode-2, 

Li 

- 	Saverinayaqain 14, 

543. 	S/r, Ptrok1arn Recj: 
A5sjstant Guard, 
S.N',, 7122 9  West 
1arianathaiuram, 
Dindiel-6. 

i, 3S to 543  are applicants 
JF.N,'70/93, 

V,Achutharl Nair, 
S/a.P,Nersyenan i 
Retired Guard f Al  
S,Nr,,7628. 5/1584 
Asokapurem, [dl1,II 

S/a Narayenan Nami 
Retired.. Guard 'I 
S.Na.6302, Kuttiy: 
P,0,Meladj-673 52 

Special, 
1Pr,ugr9h I, 
t-6'3 C. 

House, 

 

 

M.Visuanathan, 
5/0 K.Belakrishnan Nair, 
Rctired,, Guard tAt Spl. 
5.No.15164, H.No.1/4599, 
?t Aswathi t  East Nadakavu, 
Caljcut-.6. 

T.P.Paclmanabhan Nir., 
S/o T.V.Appu Nair, Retired 
Guard tAt,  S,No.1937, 
Usha flefldir, P.O.f1ankavu, 
Caljcut-573 007. 

, 

K. Krihnankutty Nir, 
541. 	&/o Unnjchathar-i Nir, 

Retired,, Guard 
S.Na.1502 9  Uadakktyil HtjU3, 
P.O. M I.EeKunrlemarcialdm, 
Cal icut, 

V 
... APPLICANTS 
.. ,1Contd./- 

f. 



V.Rehevpn Nair, 

	

549. 	S,'c. G::vi*nden Nair, 
Retired., Brekesmen, 
S.Nc.3024, R agh ev a Nives, 
Chiremerigelam, P.O.Neduve, 
Pereppehangedi, Maisber. 

U.K. Bheskeren, 
5/c U.K.Velu, Recred., 
Guerd '' Spi,, S.No.62", 
Urpekendy Hoáse, P.C.Tnw- 

-66 302. 

K.0 oG"vinde Nair, 

	

551, 	S/•:C.Raman Nair, RetLrc.. 
Driver 15? ,  5N, ?186, 
Edath House )  
P.O.ThalEkulathur, 
Caljcjjt - 673 317, 

x.r.hendukutty, 
Sb K.Cnekku Reircd,. 

sst.Cuavc, 
Koyimekandy Hcusc, 
P.0.E19thur, CeliLU- 

73 3U. 

r.suhrnien, 
5/0 P,Fuden, fetrei.,. 
Guard tA t  S,N., GP 
fleni:kari 
Near Ueter lank, 
P.O.Puftiyai, alLt-' 

673 C04. 

K.K.Parernesuaran Nair, 
5 / a  P. K. E3uaren Ncr, 
Retirea., Brakesmen, 
5.Nn.1466, Kulenqe:, 
P.O.Lakkidi, Peljh. 

1,HCh1Jt1efl, 

555y 	r-< 
44, 

'' 
ii 

) 
C  

' C 
w • G.Jes:tmp1, 

S1. No. 544 ,  to 555 are 
Nair. 	 applicants in O.F.71/9 3. 

erd 
5revelsath, 
Pe.ghet - 
67$ 613. 

G5G,\/ Lpte t4Solsrncn, Rcire1., 
No, P E819. 

'•37 i,K.C.Red, 
SunempEthi Nell Fcj, 
Erode-538 009. PIPPL1CAJTS. 

. ..Contd.f— 



,. 70 ,, 

S ' K.stheppen, 
S/c Kelieppe Counder, 

7• 	Retired, Shunter 'B', 
S.N,P 453, D.No,110 
Prupru Meles near, 
peipess Road, 
Poondürei Road, 

M.Zulekhabi, 
u/s Late S.K.Syd P'nnc 558, 	Retired., Driver IB ,  
S,No.PIJ 1012S, L.2880  
Per iyr Nager, H.ino 
Erode-638 001, 

S. Arunaca 
ss. 	5/0 FSuie P.Lllei, 

Retired., Guard 
Spi. S.No.895, C',Nc.'7, 
New Street Lne, 
TrLchirepelly, 	 002. 

N,P.lIaàjvclu, 

560. 	S,s.snnusPrTy;  Reti..., 
DrIver p I  S No,V/7 
Nrtchipeleyem, L.Puthur(P.0s 
Erode-638 002. 

C. 7asupethy, 
561 	51° T.ChinneBamy Desikei, 

Retired., Guard 'fIt, 
5.No.121521  73, Kosemeds 5tret, 
Tiruvennernelci 
Tiruvennenelei, N.Fi.District, 
Pjn-606 601. 

r'i.H .Abdulrahirnen, 
562. 	/' Maharnned Hussein, 

Retired., Driver 'F' 
S.No,P 2294, Mannarkulsm, 
Near Indian 0veistac Bank, 
Tiruchirappally-620 020. 

K.Netchirnuthu, 
56.3 k . 	Sf0 Keruppen,, Retired., 

ssistent Guard, 
S.No.7118, Perissemy House, 
Palemepuram, Five Reo'á, 
Karur, Tiruchy Dist. 

m 	. Psulraj, 
S/o 1Vedhereyajem, 564, 	Guard '8', (Retired), 
S.No,13856, Frul lUam, 
117, Cauvery Neçsr;  
K1ita1ei, Tiruchy-539104. RPPLICA?TS 

. .Contd./- 



'1 '1 
,, 	(I 

K.M.Devanathar, 
Sb P.Meenakshisundarm, 565 	Retired,, Guard 'A' Spi,, 
S,No.10438 9  No.222, 
Lenin Street, Railway Oclony 
P.O., Erodo-2, 

56 
1 

6. 	S/oA.wernjnstha Piilai, 
Retired., Guard ¶pl., 
S,No.14326, No.25, 
5th Cross, Parmasiapr 
Leludi, Tichy DistrA 

pin-621 6Y 

V • Sr inivasan, 
5/n R.Venkatprema lynx.. 
Retired Guarr 	Spi. 
S.No.9456, No.181  
Dr,Ambedkar Road, 
Bhuvanesuari Naqr, 
Ceimbatore. 

V,Marimuthu, 
568. 	S/n Venkatcnalam 

Retired., Driver tEj, 
S,Nn,P 	Kalilkadu, 
Omelur Pest, Salem District. 

E.Periesamy, -/o Ellppan. 
569.Retired,. Asst. Guard.. 

S,No.754b, Avinashi, 
Coimbatore District, 

K.Regothama Ra.., 

570, 	S/o K.Kppu Reo, Retired., 
Guard tAt,  S.N.10694, 
Pitt No.80, Flat Nc.93, 
Kalyan Nager, SenjivaTeddy 
Neger P.O., Hyderebed-500 038. 

Retired,, Driver 'A' Sni. 
&/o P.K.Veratharajaiu, 

S,No.PTJ 10372, 19/8, 

K.V .Mohan, 

flariemmenkàil Street, 
Salem, Pin-636 005. 

	

' 	
angeraj, 

0 '.1enickarn, Fe tira,, Lo l2. &I 

	

/ ( 	
.DipseL Asistart, 
. 65j& ftariammerikol.l SL net, 

Saiami4636 005, 
II 

16.  ?1op'{ammai, 
\ /iiate P.Ilurugesen, eti;od., 
\ 

	

	 'C', S•No.16321, 46, 
-:nha Street, Old Suramargelam, 
Salem-5, 

V 

571. 

51.No4 556 to 570 are 
applicants in 0J.72/53. 

••• PLJCANTS. .. 



. 72 .. 

K.R.Rahimn, 
W/v Late C.Nagasundara', 

	

574. 	Retited Diesel Fssistant, 
S,NoJ/f1 497, 30, Nehru Strret, 
Old 5jramenalam, Salem-5. 

K'-ishnammal, 

	

575,1 	W/ti Lté Knrthen, 
Rctired11., rssisteflt 'uard, 
SNo.605, D.No,51  fleieel1 
Street, Old SurarnencJN, 
Salem-, 

Ceteerene 
W/o Late 1.K.Pcte:, 
Retired., Driver 
Speôial, S.Nr,.P 1796, 
130 A FnthoniapurEim, 
Suremanalarn, Salem. 

N.C.peiasamy, 
S/i Nereyinasamy REjU1 

	

577 	Retired., Guard 
5..Nc,130flE, H0338 I 
Hnisin6 Unit, 	nra.aga:, 
Trichy-620 01. 

N. Kuppn 

578, 	
S/c Narcyana Naikor, 
Retired,, Fireman, 
S.No, 942, L/ib2, 
Sivethpurem P.O., 
Salem, iin.636 30". 

vindemmel 	 Sl.N9,571 to 579 are 
W/o Late K j rumugan, 	applicants in O..73/9 3 
Retired., II Fireirrn, 
S,No PTJ 17449, 
Pmmapelayam, Salem. 

Ytarayee Fmmel, 
W:/ü  Late R.Thangemutnu, 
Retired., Driver tBt Grade, 
S.No, p 9437  60 Z, 33f, 
5.K.C.Rad, Erode-638 C09. 

Kousalya, 
J/n Late C,Porinusemy, 
Retired, Guard 
Spi. S.No,15313, 33, 

r LIC Nagar, t1.oiepaIay2m 
Erode-2. 

Os  6 PP1ICNTS, 

S • Cotd./- 

S 



E.Ramen, Sb 
Retired., Diver Icl 

.52. 	S.No. P.4242, Edethottethil 
House, P,O,Kde1jdj N8oaram; 
Ma1açpurem Distict, 
Pin-676 312, Këra1. 

K.Raman,S/. Chsnu, 
53• 	Fetirod,, First Fireman, 

S.No, P 7147, Jakeeri 
ileethel House, P.O., 
Palath, (via) Kakkod5., 
Pin - 6'3 611, 

5t4. 
(lrs.B.Sarojini, W./c Lat C, K.E;adiachclam, 
23 '1iddle Street, 
Cid Nldamengeiaq, 
Nidemangelam P-.O. 

I'o,580 to 584 are 
zpplicants in O.F.74/93. 

L.Vasudeva Nair, 
_115....S/ N,Gopelan N€11t, Retjrit1, 

Gjard 'b 1 J  5bNr,,7519 
ttSo1haleyam', C,'c -Statien  
.Naster, Janiyemba1an p.11., 
Malepu"ar Di5t,rj't, 
Ptn - .679 339, 

.Kutty Mlu, 

58 	
S/f')  Lte f..nkarari, 
Retired., Drivec., 
S.1'Jo5707, Mdathjl House, 
Erem'lldm Vcjal., P.O. 
Prak1'inar, Kozhikode, 
Pin 	028 (sff 	173- 

M.Schuthan Nair, 
57 

	

	.5/. M,Krishrien Nair, 
Retired., Guard 
Kariyatkunl House,' 
Narakode, P.O.Keezhariyoor, 
Kozhikode - 673 324. 

S1,No.585 to 588 are 
applicants in 0..75/93. 

K.N.ankunni Menon, 
5fl. 	S/n V.Madhava Menon, 

Retired.,. Driver 
S.Np. 6966, Rohini'iihar, 
P.O,Chettipadi, Pin-676 319, 
Parappanangadi, Malapurarn 

DIstrict. 

tapperij 
QY SLRanen, Retired., 

/ 	C'Fi mn 	&.Nn.P 5177, 
J P.kk4vath House, 
:j P.Or4yai1ur, 

Cal)ou€. 

4 41 

I.... , PPLICNTS. 

I 



,, 74 II 
A.Mejenu t  
U,Io Late AX.Then4ani 
Retired., Lôco Shunter, 
S.NtP B1q3, 
rdhikerimaneme1 House 
r.o.hriyallur - 673 34. 

C.K.Velyudhsn, 

591. 

	

	Retired.,, Shunter/LHTS, 
.uzhithottu Perambi, 

East of CernethQri Rced, 
Cchi * 10. 

8,tJo 0 589 & 590 are epplicar1t8 
in Oj.r(6/93. 

I .N • Kumeran, 
5 	Retired., Driver, 

Southern Railway, 
Puzhakkel House s  
Mudeppalore, (Vie) 
lathure, Palght District. 

11.Mcses, 
Rtireri trI Gra1u/:'.'d/t?L. 
r1thi College, 
Mamrreth \Jeyel, 
Pattethnarn, Quilou. 

c.591 & 592 are applicants 
in Oli •77'93•  

- -. J,runan, 
Rc3tiro,, Driver 11B/QLN 

594., 	Kermaleycr, 
Pattathenam, Quilon. 

P.tlercita 
J/o Late hri Dominic Sebstien, 

595. 	Retired., Driver !/L1 
Pathan Perambe, 
Near Tr3nsprrt Office, 
Quilon 

1'l.K,Ganesafl, 
S/s M.NKrishnernourthy, 
29, Ramanujem Streót, 
Kall'ikuzhi, Tricy.' 20, 
Retired Guar/Speciel Gre2, 
Southern Railway. 

M.M.S.Thangejre9asafli, 

597 	Sb Michel, 2 £,4-3, 
First Street, 
Piniai Nager, Malliqeipurem 
Trichy-1., Retired Driyr 	' 
Grade, Southern Railway. 

i. I,Vjncent, 
59p S/a .J.Frnbrwse, 

27, Poont.hottarn, 
Kemp's Town, Trichy, 
Retired Guard/Special I' Grade, 
Sjuthern Railway. 

Sl.N.593 to 595 are 
applicants in O.F.78/3. 

PPLICANTS 
.Cotd,/— 

I 



.. f,_J •. 

. - IJ,Subranianian 
59 

 
S/o E,"enkatraman, 
21, Thondaman Colony,. 
Met3r Factory Road, 
K.K.Negar Post, 
Trichy-21. Retired 
Passericer Guard, 

Reilway.. 

.Antony, 
500, 	Sb Sovrimuthu PilIai, 

41, Mal1iypurar,' 
Main Read, Trichy-10 
Retired,, Shunter B' 
Southern Railway. 

R.Gopalan, 

601 	5/ D.Raiiahardran5  
125, 11riemmbr, Koil S-et, 
Pcnmalipatty, 1oldai-  Roc', 
Trichy-4. Ret.trol. 
Passenger Guard, &cuthrri 
Railway. 

1.K.Srinivasan, 

662 	'/° T.U.Krishnsern>', 
131,, East Chittre Street, 
rira'nçam P.fl., Trichy, 

Retjreo Gia:d/5i.eciel 
Grade, Southern Railway. 

Riagarsamy, 
6@35/0 Rengasamv Naidu, 

328/B, Railway Co.ioiy, 
Trichy-20, Retired Lsco 
Shunter 'B' Grade, 
Southern Railway 
(Trichy. Division.). 

MIssac Chelliah, 
604, 	S/o S.Ilanuel (late), 

Reti"ed 'Ps' CLedb Guard, 
Southern Railway, 19 9  
Keela K.sa Street, 
8eemanagar, T.richy-1. 

S.M.Kasim, 	. 
Sheik Masthan, 

,' 	'' ",39yB/1 7-E, .Innamthar 
T e n n u r Pc,st, 

Tr-ichy-17, Retired Drive:-, 
A lira'de, Southern R31L'y. 

'r --: • M.s-irarn, 5/0 tage 'i1l2L, 
' 	E.i ner81 Bazaar St:ci., 
\ c 	 T.-enI(J'r Post, Trichv-17, 
\ ( -Rekdred Driver/a G...ede, 

uthern Railway. APPLICANTS 
.. .Contd./- 



. 76 .. 

E.Abdul Rezek, 

607 	S/o fiohrned Esuf?, 
55, Mco1kollei Street, 
Terrn'jr Poct, Trichy-17, 
Retired Shunter/B Grade, 
Southern Railway. 

I. Innasimuthu, 
60, 	S/o Inresimuthu, 

Kalkothen'.jr \]ill'ge, 
Purothavkudj Post..621 3? 
Ilnga KLch, Trichy Dt:jc 
Retired Driver! B 
Ssuthern ReUJiay. 

S.Ruben Gregory, 
60g. 	S/o D.T,?.Sundaiar Plla, 

5/A, Convnt ftad, 
Contonement, Trichv-i 
Retired Guard/SpecLl Grap 
Southern Railwav, 

f1,Kareem E3aig, 

6. 	S/o V.Plunveer Beiq, 
Np,13, Psrisinei 
Kjepet, Trichy-1, 
Retired Luard/A Grade, 
southern Railway. 

.Antnniserny, 
Vt 	S/o S.Doraisami PUlpi, 

7-B, 1st Street, 
Dir atsrnp*i,. 
THchy-1. et1red Driver, 
B Grale, Southern Railway, 

T.R.Ethirajan, 
612. 	S/s ThiruvengadEithan, 

53, North Chithre Street, 
Srirangam, Trichy-5, 
Retired Passenger Guard, 
Southern Railwa.. 

K. .Raghavasirnhan, 
K13, 	S/o C,Arisnthachariar, 

1, South Devi Street, 
Renganager, Srirangem, 
Trichy-6, Retired Guard! 
A Grare, Southern R11way. 

S,Murugesen, 
614, 	S/o K.Subremanian, 

Plot No5, Thaimanavc 5tr?et, 
Iyyappa Nagar, Trichy-21, 
Retired Passenger Guard, 
Sthern Railway, 	 •0 APPLICANT5 



.. 77 4. 

R .'Jiswariethan, .s/. N.R.Redhekrishnen, 

	

615. 	5.E, Sasthe Street, 
9alejiNivas, Ayyeppe Nspsr, 
Triciy-21., Retired G.uard/ 
Specia' Grade, Southern 
Railway. 

Gerald Edwerd Rodriq:jes, 

61 
 

Sle GeLald tdwprd, 
24./A Ardhi Bhegucri StrecL, 
Tendral Nager, 
K.K.Nac 	I:ost, 
Trichy-.21. 

V R.Rengasemy, 

	

617. 	S/p Ramesemy Kavender, 
62, Railway C'1ony, 
Bells Ground, 
Trichy-1., Ret.red, 
Shunter B Grade, 
Southern Raiiw9y. 

P.Raman, S/a PitcL8i, 

	

611. 	118, Prii Melguperai, 
Trichy-1. Retired .1  

ireman/A Graie, 
Southern Railway. 

t.SethuramHr, 
5, 

 
5/o Gopalsamy Naidu, 
Craufo1 RilJ9y CMJ.ny, 
Trichy-20, Retired 
Driver/ Grade, Sou+herr 
Railway. 

S .Thangaraj, 
5/. M.Sebastian, 

	

62. 	5/241 Thirunagar, 
P.tmalei, Trichy-4. 
Retired. 5hunter/3 Graoe, 
Southern Railway. 

D.Devadoss Alfred f  

	

E21. 	.5/0 ..P.Devasirvatham Pillal, 
1571, uthuraja Street, 

iar Chatrem, Trichy—i, 
Guard/Passenger, 

r' 
L 
0 	22, 	/o Sñj 

jhi, \ 	'\ 
\c_ 	Re€.i!r) 

amy, 
evi Na'!du, 
Thanamani Culny, 
puram, Triuiv-1. 
river, Southern 

Railway. 

APPLICANTS 
,Contd./— 



. 78 .. 

S. Krishnn, 
S/c T.ESarengapeni Naidu, 

623 	61 tr.grvathi mrnn Koil Street, 
Srirangam, Triohy-61  
Retiec1 Guard/i Special Grade, 
Southern Railway. 

T.V.Naganathan, 

	

24; 	
136, North Chithirai 
St:eeL, Sriangam, 
T'ichy-6 Retired, 
Guard/n apecial Grade s  
Southern Railway, 

R. Narayanasamy, 

625 	
187., Chitrei Street, 
Sr.rangam, Trichy-6 
Retired uard/R Gr1ide, 
Southern a!Liay. 

K. N .Su bramani-an, 

	

626, 	North Chithirai S
4 ree, 

Srirangem, Trichy-6 
Retired Cu_a-dlA Gtade; 
Southern Railway. 

L,fi.Rangenahan, 

	

627. 	&/n T,Lachurnanaii1  
71 9  Kandi Sreet, 
Srirangan, 
Retired Guard/B Gtade, 
South9rn Railway. 

S.R .Yamunachari, 
Sir T.Rengaswamy Iha.hac:zle:, 

, Uest tittra Street, 
Srirangem, Trichy-61  
Retired Guard/A grade, 
Soith' Railway. 

S.\Jeerappan, 
Sb G.Soundarara Pillei, 
143, l'lain Road, 
Sangiliandapuram, 
Trichy-.1. Retired Driver/ 

Special, Southern RailwAy. 

A.M.Jnseph, S/c A.Awibrose, 

	

630. 	• 'J0.18, Pjttakara Street, 
'Palakkarai, Trichy1. 
Retired Guard/n 
Southern RajlUa, 

S.P.Adaikeiasamy, 

	

631, 	5/o 5.Prul Pillai, 
26, SekkeiStreet, 
Palakkeral, Trichy-1. 
Retired Guard/B, 
Southern Railway. APPLICANTS. 

.Contd.I— 



. K.R.!varen9am 
632

0 

No.48, 	Palayekavjl &treet, 
Palakkerai, Trichy 
Retired Special  rree 
Southern RaIiw8y. 

C. 	ntnyeem y, 
5/. P.,Chjnnjah Udayer, • 15 	Sugados 	Mand' Street, 
Sau Road, Tr1chy2, 

D.SyeI Jaffer, 

1534. 
"J' Sycd Ahnrnbd, 
6, 	North SwankarEtre't, 
Near Babtr Road, 
Trichy-8, Retired Urijer/ 
A,, Southern Railway, 

JPeriyasarriy, 
S/c 	G.Vpjthja1jngeI.T 
32, 	Kazapettal Lirib, 
B'3zaarStreet, 
Trichy-1, 	Ret1rei [ucrc; 
A, 	Southern Railway. 

V.Alagiriswamy, 
63, S/o 	N.S.\ieraEwern., 	Najd'11  

8, Doctor 	Isaac Lane, 
$angil3.erdepuram, 
Trichy-1, 	ke'cirsc1 	Gcds 
Guard, 	Southern Reiltay. 

S.Abdul Subhan, 
637. /c She5k Bahj. 

38, 	Sathyamoorthy Street, 
Sentherneerpuram, 
Trichy4. 	Retired Guard 
D Grade, Southern Railway. • H.Amrner Basha, 
S/r Md.Hassain, 23—A, 
Varathemasemet Street, 
Sangiliandapur9  
irçiy_1, 	Retired Driver/ 

tr 	 hern Railway. ' 	;D.Dhe. rfaça1, 
63 •  '5/0 R.Du?airaju Chettiar, 

159 	Kettaj Main Ro8d 
Trichy-1.Retired Guarri/, 
SouthyrnRallLay. 

S.Abraharn 	Lo'-h, 
Lolony, 

iicuit Hous3 Roaci, 
No.5 	Toll Gate, 
Triciy-20, 	Retired Dr,iver/ 
A, Southern Railway. 

V 
.. .APPLICANTS 



SI 

.Ranu, 

641 	Sb Appavu Kerukachi, 
69, New Street, 
r1kakeai, Contdnement, 
Trichy-1. Retired Driver,/ 
B, Southern Railway 

R.Kaliemr.rthy, 

642 	SIO K a Rama samy, 
Kannagi Street, 
SulramailiurDurarn, 
Trichy'-20., Retired 
ShuntinQ Driver 2  
Southern Rbilway,  

M.Draisamy, 
643, 	J,11aruthRfluthu 

23C, P'rna Nazjar, 
Subramniapiram, 
Trichy-20.7  Retired 
Driver/a-., outhjin iLAJ9;. 

R,i'lazharul Heq, 
644) 	S/c S.htul Razck 2  2 2  

Syoda Moha1nec Rowte: 
Bemnaar, Tichy-1,, 
Retired Guard-R, Southern 
Railway. 

I  A.Pnthnny LouIs, 
645 	I  S/ 	,Brck1r!11ij P.1J 

91, Keels Pedayechi Striet, 
Near Ed8  Street, 
Palakkarai, Trichy-1 
Retired Guard/A, Southern 
Railway. 

I P,Venkatesan, 
646. 	

C.Perumel NaIdt, 
65, Highways Cclony, 

I Subremanjapurm, Trichy-20, 
Retired Driver/a Spi, 
Southern Railway. 

Ka.fleenakshisundaram, 
'S/o M.Kuniarasamy Pillai, 
,5.j, Annamalai Street; 
Erode, Retired Guard-, 
Southern Railway, 

P.Arputham, 5/, A.Petev, 

1 47-8,nnen Illarn, 
,zad Nagat-, 
Suramangalaiii Post 
Salem-3, Retired EJrivEr/ 
,, Southern Railway PPLICANTS 

, ,Co - td ./ 

10 



to  K.Periesamy, 
S/o E.Kolandan, 23, 

649. 	voc Street, 
Kollampala yam, 
Eride-638 002. 
Periyar District, 
Retired Guerd/r, 
Southern Raliwey. 

\J.Palenisamy, 
S/s N\Jelu Paknadi, 

650, 	10/92-.C, Nanjundepuren h(JC4: 
Podariu, CoicnL'atcre DiSi2i;t;  

Retired 6uaid/A 	1. 
Southern Railway. 

R.Venkatachalam, 

651 	Ve K.Ramasarnv 'dcyr. 
117-Al, old Panur, 
Remje'e Nagar Post, 
Trichy-9 Retiret 3huntur. 
ri5er, üutherr,   

S .Sos&imery, 
C52 	S/c G.vEriuhu, 
U 	

5/2181  Muthu kill 67p \'illecs, 
N.Krttupetti Post, 
Via. Rmiee Nage, 
Tiichy-9, ReitrcJ  
, Southern Railway, 

Ps 	.R am anath en, 

653. 	P3chaippa Mudi15 
Kumbakenarn, Thanjavur Uibtrict 
Retired Guerá/A, Southern 
Railway. 

Kbdul Uah, 
S/0 Khader Shau Routher 

6540 	32, Periyar street, 
ubramniapuram, 

Trichy-20, Retired hunter/ 
B. Seuthern Railway. 

,G'upalan, 
' 65.'-- -/ R&,inivasan, 

64-,'Ril6ay Quarters, 
Kbkoarn-612 001., 
Retired. 	Southern 
Rai1ua9.) 

'1•- 	 ) 

.an,tiaqs, 
Inii"asmuthu, 

'Kalko'thencor, 
thrk'ji Post, 

Vie,E1anakurichi, 
Trichy District, Retired 
FiremanJB, Southern 
Railway. ... PPPLICANTS. 

I— 



, 12 ,. 

P,:ac 3nnethen, 

657 	A.rikiyam, 
Sevariarkoil Street, 
Woraiy:ir Post, 
Trichy-3 Retired 
ireman/A, $uthern R811Ley. 

S.bdUl Kareem SCh.h)  
S/w Sheik Ahmed, 73 

658a 	CentaI Hza1', Terflur Pst 
Trichy-17 Retired. 
Speciul Dtire1/L 
Southern Reilue" 

Soundarareju1u, I 

S/o G,Rajernanner Nadu, 
25, General Bezzar  
Tennur Post, Trici-Y7 
Retired Guerd/r 3p.i'  
Siutherr. RailLoV. 

R.'JairaperUmfl810  
Ramasarny PiJlai, 

28, KrshriapUreIr, 
IViiddle St]eet, Ter': 
Thanja'JUL POEd, Trichy-, 
Retired Dri/ei/C, 
Scutherr Riluay. 

tv1 4 jv a subrameniafl;, 
1  Sb 

House N..20/E-1, 
Pnna Nar, 
SubramniaPUr8m, 
Trichy-201  Retire,d Shunter! 
B, Southern Railway. 

P atm an ath en, 
662 	S/o K.Part.hasarathl, 

.21/3, Poonnaiy 	c1bn1, 
Devarayc Nager, 
Trichy-2l, Retired t'1il 
Guard/'.5pl. Southern. 
Railway. 

S.c1d.r1ahboob All Khan, 
663. 	C/o P Sher Ali Khan, 

16/5, Fourth Stree€, 
Renganagar. Trichy-21 
Retired Passenger Jrc; 
Southern Re.ilJey 

S,DekshinamOOrth, 
K.Somasuflc4 3rai 

664 	
flla-. 

0 	17 9  E .olony, hajctela1 
Trichy-23, Retired GUBTd/ 

V 
Southern Railway. p.0• 

PPLICNTS 



.. 83.., 

V.Krishnamurthy, 
S/p, C.Venugopal Reju1 
14, Kumaran Street, 
Melakaikandarkottal, 
Trichy-li Retired 
GuardfR, outhern Railway. 

R.Arnalariathan, 
S/c, Rayappa Asariyei, 
70, Kriehnarnoor.thy Nger, 
Meter Factory Road, 
Trchy-21., Retired )rii,! 
, Sc,'jt - gr'-  rj1Uv. 

,T.K.Rajayopalan, 
S/o T.V.Krishnasany Iyorq.r, 
2, First Street, KiIuIu:h, 
Illupur Road, Trtchy-20 
Retired Passenger Guarc1., 
Southern Railway. 

K, Karumbairam, 
s/ S.Kurnbalingam iiiai, 

66L 	46-8, Ramakrishna Nagar,,  
Kali.ukuzhi, Trich-..29, 
Retired Driver, Scutherr 
RBI1L:e/. 

!iu.596 to 668 are 
ijJicans m n 0J.79/93, 

G,Kuppus*niy 
S/o cvinda Asar, 
6/A, .Sarnynethen St'aet 
fielekalkandharkottai Post., 
Trichy-Il., Retired Driver! 
A,. Southern Raivay. 

T.SJArur-i8cha1er,. 
5/0 T.Ji.Venkatshalam Pillal, 
56-Pa, Muda1ier tree, •  
tL r.Yur  ost, richy-3., 
1etired Guardf, 
Southern Rajiwa'. 

R.Krishnasemy, 
671 	 ernaseny yyangar, 

73,11.S.nivase. PiLlai Street, 
7 • 	eetSat'yanarPy3a Temile, 
f, 'ie.st arnaLarn, Madras - 600 033 
/ 	( 	Retied'Pasenge; Guard, 
u 	Sdut'hern Reilue'. 

S/"Thi..ttJrn1ai aicke'-, 
\Nc.75.j'IF,ii'st Street, 

vil:ege, 
Sfhanur, Triry Dst'icc., 

Retired FIreman. SG!thern 
Railway. 

- v 
a ... APPLICANTS. 
.. .Contd./- 

e 



-.. P4 •, 

K.M.Abdul flajeeth, 
6730 	S/n  K.Thengemecra Mohidr.en, 

8.249 9  8.H.E.L, Township, 
Raniet-632 406, North !'I:ct 
Distri't, Retired Shunter, 
Southern Railway. 

N.Krishnasamy, 
5/. Nareyanasarny P11121, 

674. 	27/3 Sakthj Vinéy.oar  
Crawford, Trichy.-12. 
Retired Driver/A, Sjthirj  
Railway. 

GeAmirthalingam, 
S/o fl.Ganapathy, 

	

675 	
Periyar Streut, 
Kelakalkancjarkcttec, 
Trichy._11., REt1"3J Diver/A, 
Southern Railway, 

S.ndreu, S/n 	Sm:: 
Guru Illam1  3rd Lrtet 4  
EE.Co1ony Mahaejur a r, 
Viliupur, 	Pr:oL 
Dsrjct, 

9 Retjtj -s'e 
Driver, Southern 	i1w •  

T• R r o 	m 'I 
5/. ,Thanave1u Psarl, 
257  Sjndaram P11181 Thottan, 
Edajna,ti 
Trichi_12,, Retired Shurtec, 
Southe Riluay, 

1• Gsvindaraju, 

u7 . S/o Mutrukrjshna Nidu, 
Nathersaa1livasai, 
SemyaaThoppu, House No.37, 
TriLhy-81  Retired Shunter, 
Southern Railua, 

A.Pibdl Raiaman 

	

679, 	S/c 6.Abdu Kareem, 
6/B, J8113. Pakkiri Street., 
Medursi Road, Trichy5, 
Retired Dr:ver/Specj 	Grade, 
Southern Ra.lway, 

K.Raagopal. 
6CC--- 	/0 ?.Krisrnasarry NaJH;  

91, SIP1CO olorv 
Edarralaipat.. Pjthur, 
Sundar PI,1a T1,otteri 
Trichy.12 9  Fet1ted hu:ter, 
Southern Ra..Juay, .-.. APPLICANTS. 

.Cotd,/- 



( 

65 
- 	

G.Kuppusamy Neicker, 
S/c M.Cengathare Naicker, 

61. 	69, Illenqao Street, 
Pmnmaleipatty, •Trir;hy-4., 
RetiredShunter/B 
Southern Ri1way, 

C.Adi, 5i' Chinnaiy3ri, 
612. 	N.Kutteppettu, 

Ramjee Nager Post, 
Pmbedkar Nagar, Trichy-9, 
Retired Shunter, 
5outhE'n Ratlwpy.  

A.M.Skill, 5/0 E.K1.1i;  
683. 	124, Crauford Colony, 

Crawford, Trichy.-12., 
Retired Shunter, 
Southern Rai±.iay s  

SJbduj Kareem1  

684 0 	
S,o Shaik Ibrahiti, 
53/P.4, SingarathrppLi 
Trichy-$, Retirec S:'uftr 
DrIver,'R, Sot!the:ri Rciiucy. 

J.Isssc, 5/. ,Jseph Pi.1.iy 
6. 	36, Raghavachary Street, 

Sembiath Post, Pre -bur, 
Iladras-600 011, Petiied 
DDiver/Spl. Southern R8i1uiy. 

R.Gopalakrishnan, 
- Cl c ' LL O sJ.taLIi8j 1i. cr, L 

• 5ethurma 'Pillal colony, 
Trichy-20, Retirej Shunter, 
Southern Railway, 

N.Jayaraman, 
607, 	5/c NK.L.Naresa Ayyar, 

9!-D Narasimma oery Colnn', 
rrr,- 
	

tai Road. 	hanjavur -, 
Pass. CLerd, 

)F( 	
t3.P.5ru 

68 	CWUfiar,) ii-, •Ve6an2yajum 
etty St)rf, -Uth Line, 

al 
68- 	ICC.Sadeya Muc1Elie:, 

321, Vatidlyar Colonj, 
Thillal Ngar, Veler RBLI a) 
Thanjavur, Retired turd/A 
Southern Raiiuey. 

r 

,.. APPLICANTS. 
Contd./-. 
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Velayuthem, 
S/o R,Annamelaj, 
12/VI 2364, Pookkar 
Vastha NeuStreet, 
Thenjavur - 613 001, 
Retired Driver/p 
Southern Railwey.  

R,Murugajyan, 
Sb Remasarny Konar, 
Nenin Neger, 
Cldeyamarthnndapuram Pc3L., 
- 614 706, 
Taluk, Retired !vz.rd/C. 
Southern Railuay.  

R . Cop blakrlshnari, 
5/u K.Ramanuiarn N1du, 
Plot No,19, Abraharn Piidithr 
Nagar, Via. Si.'aj1 Nar 
Thanjavu  
Driver/A, Southern P'1Lua, 

P. Sr inivasan, 
S/a -echeiyerpa 1iudaiiy, 
1121  8/4, inudelivar 
Muda1iyir Chethirern, 
Trichy-1, Retired Guard/Pt, 
Southern Railway, 

C. Kaiyenasunderem, 

	

694, 	510 r1.Gc'j1ndgr,j 
Mooppanar Street, 
rnmaipetei, 'Jeciicpu:en ?c 

Pi— 613 2fl5, Thanjavur 
District, Retired Guard/A, 
Southern Railway. 

	

- 	K.Senniyasi, 

	

595. 	S/c Kesave Padayechi, 
18 9  Kaniper Street, 
Senthaneerpurarn, Trichy 
Retired Driver/C, 
Southern Railway. 

K. Sa nkara nara yan an 
Sb VLrganathan, 
C.99/

.
z North East Extension, 

7th Cross, Th1lli Nager, 
Trichy—IS, Retired iard15pl, 
Scuthern Railway, 

S.Periyaserny, 5/0 Sengili, 
Dncr No.59/9 , Mudalir 
Chetram, Muneearan }\Oji 
Street, iiiohy-1., Retired 
Drivcr, Southern Railu3 y. ,.l APPLICANTS 

.. .Contd I  - 
I- 
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K. Nendegopal, 
Sb 	.Krishrasarny, 69. 	431  f3rjndavan Street, 
IndiraNagar, LIC Colony, 
Tr1chy21., Driver/.Spi. 
Retired, Southern Railway, 

I.R.Balesubremanjan, 

699 	5/o Rathinam, 160, 
North Street, 
liruvalyaru 613 204 
Retired Orver/. 
Southern Rai1jy. 

. Masthan, 
S/c R. Bbu Sahib, 700. 	
Retired Passenger Dri.'er, 
Southern Railway, 
Meekeia Street, Terr.rjr, 
Trichy-17. 

P,Gowrjsundaram 
S/a S.PeriBsarny, 105....4, 
Manickapurem NaouStreet, 
Melapuaur, Ttichy-1.. 
Retired Guerd/, 
Southurn Raiiwey.  

TReme.iE r rn, 

702 	'° M.Ihengavelu, 5, 
BharethvDesn Street; 
Kilpërumpakkern, 
Viilupuram - 605 602, 
Retired Driver/B, 
Southern Railway4  

703. S/c:Packri:Thevar, 
57 2/2, Teluk Office R03d, 

thiruthureipoondi 614 7131  
Retired Driver/A, 

- Sauthern:Rei1wy. 

S/o Vaiyapuri, 
Koil Street, 

in 	ikthur,Trichy •Distj.'ict 
'LQ 	 .Retird\1hunter, Southern I 	/- 

- 	 Railway. 
- ) 	I 

M.NairJI hamei,  
\ 	 obd i. Gror ahib, 

OffIce, 
-. 	 ur,TrLchy-17 

Southerri.Railway. ICANTS 
. .Contd./-. 



U. Velu, 

706. 	s/0 \Jaiyapuri, 
rrethiyur, IniyanurRuari, 
House No.33, Trichy-9, 
Retired Shunter, 
Southern Railway. 

• S.Marimuthu, 
5/. M.SinQara P3ciayachi, 767. 	2?8/c.. Railway Co16ny 
4Kellukuzhi, Trichy-20 
Retired 5hunter,  
Southern Railway, 

P,f9emundy, 
,0 Palaniyandi, 42.A, 

I1udukkupatti, 
tuduko€tai Rpd, 
Trichy-20, Retired Shjn:, 
Seuthe,rn Railway. 

T, Innesirnuthu, 
S/r S.Thcmas, 139  
West Mriyeflathau3.'arI, 
Dindigul, Retired  
Southern Railway, 

Fs,Se'iar iniuth, 
710.. 	s/oruleppan, 9/5, 

N.MCnIny 6th Cross, 
Trichy-201  Retied .hurtor. 
Southern  Railway. 

P I1uthusamy, 
711!' 	-. 5/o 9,iThanarikevander. 31. 

P3B,S.Co1ny, Puriukottei 
Reed, Trichy-20, Retired 
Shunter, Southern Railway. 

-S.Pelaniyandi, 
712. 	S/o Sataiyan, 31/3, 

Palahiyendavar Koil Street, 
Innamkolathur,. Trichy Distr:ict 
Retired Shunter, Southern 

Railway. 

K.M,rumugham, 
713 	5/c Kuthian alias r3eyFni. 

4/93, Pelanlyandever Koil 
Street, Innemkolathur, 
Trichy, Retired Shrnt.t, 
Southern Railway, 

S,Kandasarn', 
714. 	S/c Subbarja Eavander, 

Kadechanallur 
42, Est Thottipelayern, 
Erode-6,:Retirèd Shuntinc 
Driver, Southern Railway. 	 ... APPLICANTS 

Contd./- 
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5/0 Ven'ketch1em, 
136, R.M.S.Colony, 
NenjeekOtti Rod 
Trichy - 6, Retired tiriuer/. 
1.Specdal, Southern A! iltJFy. 

-.6,Rôuse, 5/0 SimUel Rouso, 
35, Kenedi Street, 
Subremeniepuram, 
Trichy - 0,Retired Shunter, 
Southern Reiluy. 

R.lJ.Ponniyen, 
5/0 R.Vedijelij, 14—F, 
Seint Intony3 Lhurch i.c.r ' 
Nqpattinsm 	611 001 
Retired Driver/n, 
Southern Rilucy. 

718, N*Rajsmp, nic kam, 
5/0 Nereynsmy P11P 
18, Nethejl Street, 
KemerejepurFm, 
Rejekilpekkern Pt, 
Nedres - 600 073 
Retired .Driver, 
Sotlth3rn R.uiwy, 

S .JO5j 669 to 718 ere 
epp!kerts in O,., 80/93 

By ACvccpte Shr .K.Subb R;rj, Jn 0..,No!3, 95 to 403/91, 
57/900 416/90 9  320/92, 298/92 and 377/92, 

By 1dvocrteShri R.8hrsk'rF'n ih 0..Nos,44/93 to 76/93, 

By ;uvoc?te Shri P.Iilic; 'iiii in OJ.No. 77/93 & 78/93 

By 'dvucete Shri Vji'yen• i>:t in 	 79/93 & 80/93 

Versus 

1. 	Cheirmen, 
rilweyBoerd, 

hp 

).• :) 'i 
*1 	 The 	n or Indie 

repe 	ted b tho 
Sec/jcry, 

\•_\ 	 Rity of Ri1weys, 
v h, 

- Delhi. 

Respondent - I in 0.I.Nos. 
395 to 403/91, 79/93 t 80/93 

Rtrit - 2 in Od'.NQS. 57/90, 
416/0,32O/92,298/92,37i/92 ehd 
44 to 76/93. 

Restdet,t - 1 it, 0j.No, 57/90, 
41 /90,320/92,298/92,377/92 and 
44 to 76/93 
sndRespondent - 4 in 0J.No. 
395 to 403/916  

Respondents. 

Contd./— 

I 
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 Union of 	Indie Responcient - 	1 	in 0..Nos 

through 	the Ccner'l 77/93 end 78/93 

Menrqer,Southorn ReilwEys, Respondnt - 	2 	in 	O.'.Nos. 

Perk 	:oun, 	Ilidres - 	3 395 to 403/91,79/93 	& 	80/93. 

Respondent - 	3 	in 	O.I1-.Nos. 
57/0,41 5/90,320/92,298/92

9 377/92 end 44/93 to 75/93. 

 The Chief 	Personnel 	Officer,Rospondent - 	2 	in 	O..Nos. 

Southorn Reilwey, 77/93 end 78/93 

Perk Town, 	Medres - 	3 

 Dijisionel Reiluy 2os'undnt 	3 	in 	0J.Nos 

Meneqer,OLthern Rei1wej 3 	t 	/03/21. 

Ilysore. Fnnc:dEnt 	4 	in 	0..Nos 
7/9fl,41 6/90,320/92,298/92 

e - o 377/92 

 senior DivisiGnel ponJrnt - 	3 	in 0.c.No.77/93 

orsonnel 	Officer
'  ao'jtnern Reilwey, 

Pelght 

 The Divisionel 	Personnl 'nent - 	3 	in 	0..No. 	78/93 

Officer,Southern Re.l.:ny 
fledurci DiJiSlon, 
Medure i. 

B. The Dijisonel arrJnnt - 	4 	in 	0J.Nos. 

Supeiintendet, 44.' 	t 	76/93 
Southern Reiluey, 
Divisione 	0ff.ce,Plqhet. 

9. The ¶Ji'iisionl Reiliry Rsjondent - 	5 	in 	0.-..Nos. 

enager, 20/92,298/92 	end 377/92. 

southern Reiluny 	, 
Bengeluro. ,,.•,. 	Respondents. 

(By 	dvocete Shri 	K.R.D.Kerent for Shri A.N.Venugopelp 

Gowde, 	Reilucy 	&diocete 	for 	rspondents 	in all 	the 

epplicetions). 

V 
CDntd/— 

f. 
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S 

Shri Justice V.S. Malimath, thairiTan: 

These cases have been p1aed before the Full Bench as per 

the directions made by the thairman by his order dated 23.10.1992 

in exercise of the powers conferred by Section 5[4](d) of the 

Administrative Thibenals Act, 1985, after transferring ,the cases 

of the Madras and Ernakulam Benches and -clubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen . benches, one view having 

been taken by the Ernakulam Bench in its order made in application 

K-269/88 dated 20.4.1990 and a contrary view taken by the  Princi-

pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2 • 	The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant them pension and other retirement benefits by taking 

into account running allowance not exceeding 75% of their pay. 
--•----- 	

0 

/' 	 respondents oppose the applications contending that running 
I- 

	

( 	a]l4axes not exceeding 45% of their pay can be taken into acc- 

	

j4Y 	'\ 
* ( > 	 ou 7r computing retirement benefits to those who have retired 

C- 	befOthY 1 • 4 • 1979 and riot exceeding 55% of the running allowance. 
\ 

-' foLV'those retiring after 1.4.1979. To appreciate the rival con-

tentions it is necessary to advert to the relevant provisions 

- 

governing the applicants conditior5 of service in regard to pension 

and other retirement benefits. 
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3 • 	In pursuance of the reccxrmendatiofls of the Third Pay Camni- 

ssion the pay scales of the employees of the Indian Railways 

including those of the running staff were revised with effect 

from 1.1.1973 by the rules called 'Railway Servants Revision 

of Pay Rules, 1973' [hereinafter referred to as the 'Revision 

of Pay Scale Rules') made by the President in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is enough to state that there was 	considerable 

increase in the substantive pay of all the rrernbars of the running 

staff. So far as the grant and quantum of pension is concerned 

the same is regulated by statutory provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement benefits dep2nd upon the average emoluments that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of average emolument for qrant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

cana into force on 1 .1 .1973 are extracted as fo:Llows: 

"2544. [C .S .R. 4861 - flrluments and Average Eroluments: The 
term "Enoluments", used in these Rules, means the emoluments 
which the Officer was receiving inirediately before his retirement 
and includes:- 

[a ] Pay other than that drawn in tenure post; 

[b] Personal allowance, which is grantEd [iJ in lieu of 
loss of substantive pay in respect of a permanent post other 
than a tenure post, or [ii] with the specific sanction of the 
Government of India, for any other personal considerations. 

Note: Personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
Personal pay granted on any other personal considerations shall 
not be treated as personal allowance unless otherwise directed 
by the President. 
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fees or coirrnission if they are the authorized emoluments 
of an appointment, and are in addition to pay • In this case 
"Etounents" means the average earnings for the last six months 
of service; 

acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
371), and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro teinpore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office tenporarily 
vacant in consequence of the absen'ce of the permanent incuirbent 
on leave without allowances or on transfer to foreign service; 

deputation [duty) allowances; 

[f] duty allowances (special pay); and 

[g)[i) For  the purpose of 
?ctua1 amount of running allo 
during the month limited to a 
nents reckoned in terms of [a) 

calculation of averaqe emoluments: 
nces drawn by the Railway servant 
maximum of 75% of the other emolu-
to [f] above. 

(ii) For the purpose of gratuity and/or death-curn-retirernent 
gratuity: The monthly average of running allowances drawn during 
the three hundred and si±y five days of running duty irmmediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the same period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment,tEiIolumentst means: 

the emoluments which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the tenporary appointments, as the case may be, or 

the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
&sbyer are more favourable to him. 

486-A): Same as otherwise provided in Rule 2544-B 
Vf (1 [C.$..R -  86-B). In respect of Officers retiring from service 
( 	on/or "after the 1st November, 1959,   the term emoluments" means 

the moluments which the officer was receiving imediately before 
' 	his retithnen arid includes : -. 

'JaJ substantive pay in respect of a permanent post, other 
t'n a tenure post, held in a substantive capacity; 

F 

-[b)' personal allowance which is granted in lieu of loss 
of substantive pay in respect of a permanent post, 
other than a tenure post; 

[c) special pay attached to a post other than a tenure 
post, when the special pay has been sanctioned perma-
nently and the post is a held ma substantive capacity; 
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[dill]For the purpose of calculation of average emoluments: 
With effect from 1St Septenfrr, 1962, save as otherwise provided 
in Rule 2544-B [C.S.R. 486-B) one-half of: 

i 	the difference between the total emoluments referred to 
in items [a), [b] and [ci above and the pay actually drawn 
in higher officiating or temporary appointments; 

Special pay other than that referred to in clause [c] above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[b} above; 

the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment [s], whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s], does not qualify for 
the grant of a special additional pension. 

[21 For the pirpose of emoluments for [ordinary] gratuity and/or 
death-cum-retirernt gratuity. The difference between the average 
ernoluuents in respect of items [a] to [d][1] above calculated 
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above. 

[e] [1] For the purpose of calculation of average. emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a maximun of 75% of other emoluments reckoned in tercis 
of [a] to [c] and [61[1] above. 

[2] For the purpose of emoluments of [ordinary] gratuity/death-.-
cuin-retirerrent gratuity:-  The monthly average of running allowance 
drawn during the 365 days of running duty immediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to [c] and [d][2] 
above drawn during the same period. 

Note [1]: if immediately before his retirement or death, an officer 
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and. or 
death-cum-retjret gratuity should be taken at what they would 
have been had he not been absent from duty. 

Provided that the amount of gratuity is not increased on 
acccunt of increase in pay not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave. 

Note [2]: In case where a temporary officer who quits service 
after completing three years' service is appointed substantively 
to a permanent post any time during the last three years of his 
service the emoluments drawn by him after completion of three 
years • service during the period he was not holding a permanent 
post shall be treated as if drawn in a permanent post held in 
substantive capacity. 
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2544-B [C.S.R. 486-B].[1]:  If an officer holding a permanent 
post in substantive capacity:- 

officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permamnt post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any pericxI beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in subetantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st september 1962]. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968, "emoluments' shall mean 
the "pay" as defined in Rule 2003[21],  which the Railway servant 
was receiving immediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary) gra-
tuity/tath-cum-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the averag 
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff emoluments for [ordinary] /a- 
1 	 t4y Death-curn-retirernent gratuity will also include the monthly 

-avage of running allowance drawn during the 365 days of running 
flmTediately preceding the date of quitting service limited 

of the emoluirents as defined above. For the purpose of - 	daig't$lation of average emoluments the actual amount of the running 
)aUwance drawn during the month limited to a maxirrum of 75% 
I of}other emoluments as defined above shall also be taken into 

-' 	Ø&ount. 

Note[1]: If a Railway servant, irrrnediately before his retirement 
or death, etc., has been absent from duty or on leave with allo- 

3, 
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wances [including leave preparatory to retirement] or on foreign 
service or having been suspended but reinstated without forfeiture 
of qualifying service, his enolurnents should be taken at what 
they would have been had he not been on such leave or foreign 
service or Suspension. 

Provided that the errolunents shall not' be increased on acc-
ount of increase in pay, not actually drawn ard that benefit 
of higIr officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appoinbrient but for his proceeding on leave. 

[2] Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544[g] that one of the canporEnts that 

constitutes average enoli.inents is the actual anount of running 

allowance drawn by the Railways servant during the month, limited 

to a maximum of 75% of the other emoluments reckoned in terms 
sub-clauses 

of / [a) to [f] of the said rules. The expression 'erroluments' 

used in the rules includes pay and some other alicances.. When 

the revision of pay scale rules were pranulgated and brcxight 

into force with effect fran 1.1.1973 in the light of the recorrmen--

dations of the Third Pay Corrrnission ,no steps x4ere simultaneously 

taken to airnd the statutory rules regulating grant of pension., 

Persons retiring after 1.1.1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim coniput;ation of their pension taking 

into account the revised pay ard the actual amount of running 
previous 

allowance drawn during the /month limited to a maximum of 75% 

of the emoluments which included the enhanced revised pay. On 

21.1.1974 the Railway Board by their letter No. PC 111/73/NA 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent uxri the introducticn of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:-- 
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[i) Treatrrent of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

[ii] Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 

	

be allowed to be paid at the existing hourly rates laid 	- 
down for each category based on their Authorised Pay. Scales. 

2. 	The payments as arove will be provisional subject to adjust- 
ment on the basis of final orders." 

It is clear from this order that pending decision to revise the 

rules regulating grant of pensior. the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by Rule 2544[g)i} was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which caine into force on 1.1.1973 has 

to be understcx3 as pay authorised by the statutory rules that 

-werein force on the date of the order, 21 .1 .1974. The order 

11 date2j'.1 974 did not, therefore, in any inenner affet the statu- 

( 	tory - presp iptiorL regulating caiiputation of enolurnents and average 

- einolurnanth ontained in Rule 2544 for the purpose of grant of 
-' 

retirerheht!/benef its. Any decision to modify the same wDuld have 

-: ëffet'6ly when the relevant statutory rules are ainer1ed in 

accordance with law. But what the Railway Board did was to 

attempt to modify the statutory rules by an executive order made 

on 22.3.1976 bearing No.PC 11/75/RA/l paragraphs 1 to5 of which 

read as follows: 
5fr 
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"The question of revision of rules regard:Lrig treatment of 
Running AllcMance as pay for certain purposes consequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay) Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the case of Runn:Lng 
staff drawing pay in revised pay scales: 

Pay for the pirposes of passes and Pbs shall be pay plus 
40% of pay. 

Pay for the purpose of Leve salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual amount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixaton of pay in stationary posts, 
Compensatory [City] Allowance, House Rent Allowance and 
rent for Railway quarers shal]1  be pay plus 30% of pay. 

These orders take effect from 1.4.1976. 

The payments already allowed on provisional besis in terms 
of para 2 of Railway Ministry's letter No. PC 111/73/R0, dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The abeve has the sanction of the President. 

5, Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding nnth for the purpose of computation of errolu-

merits for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the maximum limit of 75% were, however 

not amended. 

4. But as the authorities thretened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Day Dutt Sharma and other aggrieved persons chall-

enged the Railway Board'sorder dated 22.3.1976 in the High Court 

of Delhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Thihuial with effect from 1.11.1935 

the said case stood transferred to the Principal Bench of the 



Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allaed by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31.3.1976 all retirement berfits in accordance 

with the Railway Board's letter dated 21.1.1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until riodified in accordance with law. 

5. We should advert, at this stage, to another order nade by 

the Railway Board by which the statutory limit which was reduced 

to 4 5 % by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979.  This order also suffered from 

the same infirmity fran which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

Shri M.C. Srinivasari and 23 others filed an application 

before the Ernakulamn Bench of the Tribunal in O.A. 

I 

	

	No.K 26'94$or  a direction to grant them pension by adding runn 

in6 all9wn upto a maxinum of 75? of their pay for computatiai 

) 
dtheipsion in accordance with the judgment of the Principal 

BenCIAjfT No.410/85. During the pendency of the said application 

the statutory rule 2544 was amended by the President in exercise 
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of the power conferred by Article 309 of the Constitution. By 

the said amendment said rule g[i)  and  g[ii] of Rule 2544 were 

amended firstly with effect from 1.1 .1973 reducing the limit 

of running allowance for the purrxe of calculating the average 

errolurnents from 75% to 45%. On the same day, a further amendment 

was made with effect from 1 .4.1 979 increasing the maximum from 

45% to 55%. Whereas the first amendment was given retrospective 

effect from 1.1 .1973 the second amendment was given retrospective 

effect fran 1.4.1979. For the sake of convenience we shall 

extract the aimendrrents as follows: 

"Subject: Anieridirent to Indian Railway Establishment Code- 
Volume I & II. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Voluix I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction Slips 
rb.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 'A'. 

'C' and W. 

The amendment will be effective from 1.1.1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindi version is attached. 

DA:As aI:ove 

Sd/-[K.Verikatesan] 
Director, Establishment [P&A] 

Railway Board. 

No.E[P&A1II-86/ps-15 	 New DeLhi, dated 17.12.1987" 

"ANNEXURE ': 

ADVANCE OORR=ION SLIP NO.405 R.I]: 

RULE 2544 

Sub-rule g [ i 3 and g [ii] may be substituted by the following: 

fl 
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N 
Ll 

g[i] 	"For the purpose of calculation of average aioluimants:- 
actual anount of running allowance drawn by the railway 
servant during the nDnth limited to a maximum of 45% 
of pay, in the revised scales of pay". 

g[ii] 	"For the purpose of gratuity and/or death_curn_retirarnt 
gratuity: the rronthly average of running a_llcwances  
drawn during the 365 days of running duty irrniediately 
preceding the date of quitting service limited to 451% 

of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.19763. 

EPUNATICX: The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint] has been fiDdified through administrative 
instructions issued with the President's approval effective from 
1.1.1973. These instructions were necessitated by the introduc.-
tion of the revised scales of pay recorrended by the Third Central 
Pay Cbntnission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

Sd/-[K.V'TESAN) 
Director, Establishrnent[P&A] 

Railway Board." 

"Subject: Amendment to Indian Railway Establishment Code -Vol. I& II. 

In exercise of the .ers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip No.437, 
433, 439 R.I ai-  407 R.II, enclosed as Annexures 'A', 'B', 'C' 
and 'D' respectively. 

2. 	The amendment will be effective from 1.4.1979. 
AD44,,' 

.(•____ 	_-.:, 

(: 
*( 

) 
) 	r ) 

T 

This issues with the concurrence of the Finance Directorate 
e Ministry of Railways. 

Hindi version is attached. 

Sd/-[K. VFN}ATESAN} 
Director, Establishment [P&R] 

above 	 Railway Board. 

No.E[P&A]II-86/R0 /15 
	

New tlhi, dated 17.12.87" 
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"ANNEXLJRE 'D' 

ADVZ\NCE CDRRECTION SLIP NO.407 R.II 

RULE 2544 

Sub-Rule g(i) and g[ii] rray be substituted by the foll.iing: 

g[ ii 	"For the purpose of calculation of average eiioluments:- 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g[ii] 	"For the purpose of gratuity and/or death_cum_retjrarnent 
gratuit 	55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

AtORITY:[Ministry of Railway's letter No.E[P&A]II-.80/_ 
R8-10 dated 17.7.19811 

17 

The Rule 2544 of Indian Railway Establishment Oxie, Volume 
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1 .4.1 979. 
These instructions were necessitated by the Government's decision 
on the r2ccienthtjons of 'Running Alla.ance Conunittee [1980]1 . 
The purpose of this amendment is to give statutory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will rt adversely affect 
any 	loyee, to 	these rules apply. 

Sd!- { K.VTKATE3p 
Director, Establishment [P&AJ 

Railway Board." 

The a rnpent to the statutory rules having been effected during 

the pendency of the OA the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect from 1.1 .1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners, 

have acquired vested rights to receive pension in accordance 

with the rules in force on the dates on which they retired and 

that tnose rights of theirs cannot be taken away by the subsequent 

aendants made to rules on 5.12.1988 by giving retrospective 

effect to the same. This according to them is unjust, manifestly 

unreasonable and arbitrary and thus violative of Article 14 of 

the Constitution of India. The Ernakulam Bench consistjn of 

fl 
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Vice Chairnan S.P. Mukerji and Judicial Member A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the amend-

ment to the rules were given retrospective effect and issued 

a consequential direction to the respondents to grant or ref ix 

pension and other retirement benefits to the applicants as if 

the amendment to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the running allowance subject to a meximrrumn of 75% of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the Ernakulam, Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review Application was rejected by 

a speaking order rrade on 25.7.1 990. 

Shri C.L. Niallick and others in O.A. No.1572/82 arid connected 

applications challenged the Railway Brd's order dated 22.3.1976 

and the 	en±rients to Rule 2544 before the Princioal Bench of 

the CT at New Delhi. They also prayed for a direction to compute 

tiral and other benefits in tes of the order of the Railway 

Boards dated 21 1 1 974 That application was opposed by the res-

pondens therein viz , Union of Intia reoreserted trou9h the 

rm,n -Rails 	Eorcath 	lCni   	nager,  Northern Railwaj 

surprising that these respondents did not bring to the 

notice of the Principal Bench that the validity of the amendment 



to Rule 2544 was challenged before the Ernaku.lam Bench and that 

a decision has been rendered on 20.4.1990 striking down the amend-

rnent to the extent they gave retrospective effect. On the date 

on which the apolicants presented their applications before the 

Principal Bench, the Ernakulaurn Bench had not, yet rendered its 

decision. But the Ernalkulam Bench had rendered its decision 

long before the Principal Bench decided thE cases on 23.10.1991. 

The applicants were obviously unware of the decision. That nay 

be the reason for their not bringing the decision of the naku]..am 

Bench to the notice of the Principal Bench. But the conduct 

of the respondents is inexcusable as the Union of India was a 

party to the proceedings before the Ernaku lain Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakubm Bench when the O.A. No.1572/88 and other connected 

cases were heard arid disposed. of on 23.10.1991. All these appli-

cations ware disnissed repelling the challenge to the amendment 

to the rules. The Principal Bench took the v:Lew that the vested 

rights of the pensi oners ware not affected. by the amendment of 

the rules on the ground that the total amount of pension and 

retirement benefits they would have received before the amendment 

we not reduced by the amended rules. Follcing this decision 

of the Princi?al Bench aoplicerions No.351 to 423/88 filed by 

sthibrly situated persons before the hmedabad Bench were dis-

missed on 28.2.1992. It is surorisincj that the Union of India 

which was one of the respondents before the 2thmedated Bench did 

not brine to the notice of the said Bench the decision of the 

Ernakulam Bench in O.A. K-269/68 to which it was a party. 
"6 
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It is for the first time after all these cases were referred 

to th3 Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulaiii Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon- 

dents also inforriec5 us that the Special Leave Petition and the 

application for stay are pending and that the Suprern2 Court has 

not gr3nted any interim order staying the operation of the order 

of the Errku lam Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this batch 

of cases that we should defer consideration of all these cases 

and await the authoritative pronouncement of the Supreme Court 

where they had challenged the decision of the Ernakulam Bench. 

In this connection reliance was placed on the decision of the  

Sureme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI ?i1J SONS 

V. AMRLL MNIRI PAT1J .1ND (YrHERs. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen- 

ging the validity of certain statutory provisions and directed 

he petitioners to approach the Supreme Court as similar matters - 
-./ere'kpending there. It is in these circustances that the Sureme 

f o'3bsed that the course adopted by the High Court was 

. 	. 
 

not ,  tect and that if the High Court thought that the point 

\ 1\ 
	 ra'ised/by the apDellants was the same as was pending in the Sup- 

\,, "I •-- -----' " • 
E 	ten Court it ought to have stayed the hearing of the writ peti- 

tions until the Supre:e Court disposed of the other matters. 
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These observations, it is obvious, were 	nude having regard 

to the context and the circumstances of the case. What binds 

the Tribjnal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal  is pending before the Sup-

reme Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the same provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Sureme Court depends upon the facts 

and circumstances of each case. In the present batch of cases 

we are oncerned with the valuable rights of the applicants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases weuld 

cause great hardship and prejudice to the old and retired pension-

ers. The SL.P is pending before the Supreme Court f ma 24.7.1990 

and the operation of the order of the Ernakulam Bench has not 

been stayed. Even then the applicants herein have not been given 

the benefit of the decision of the Ernakulam Bench in regard 

to catputation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court, 

11. On behalf of the apolicants it is contended that we should 
tne 

dispose of these cases in the light of the decision of/ Eirnkuiam 

Bench which has struck down the amendment to Rule 2544 to the 

extent retrospective effect has been given affect.ing the rights 

of the applicants. On behalf of the respondents ç however, it 

Ak is maintained that the Principel Bench and the Ahmedabad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernaiulan Bench when the Principal Bench and the Ahmedabad 

Bench decicieu the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is uound by judicial discipline to follow the earlier 

decision of anotuer Bench vide; AIR 199 SC 1933 UNION OF IiDlA 

AU AUTi-iE v. RAGHUBIR SIi'Ckj AND OTHERS wherein it is observed: 

are of the opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by tne Full Court or a 
Constitution bench of the Court." 

If only the respondents hau fairly placed tne decision of the 

Ernakulaun bench before the Principal Bench and the Ahmedabad 

bench, those benches would not have examined the validity of 

tne impugnea statutory provisions, the same having already been 

struck down by the Ernakulam Bench which had the competence 

to do so. fume respondents are now trying to taKe advantaae 

of tne failure on their part of performing their duty of placing 

r,V AVtth/A/~~-%siori of ti'e Ernakulamu Bench when similar cases caine 

uooideration before the Principal Bench and Ahmedabad 

\ 
'cé.tn. 

' Tf,the respondents had acted fairly and diligently, 
)J 

onflickco1/tiecisions would have been avoided. 

ie shall now examine the contention of the respondents 

that the orders of the Principal Bench and the Ahmedabad Bench 

that 
have the elfect of declaring/the impugned amendment to the Rules 

to tne extent that they give retrospective effect are valiu. 
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At the outset we would like to say that the applications filed 

by the aggrieved parties tving been dismissed by the Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. The decision of tne Ernakulam Bench wnich struck 

down the amendment to tne rules in so far as they gave retrospec-

tive effect is not an order in personem. Tne Ernakulam Bench 

has tield that under the proviso to Article 309 of the Constitu-

tion the President lias power to promulgate rules with retrospec-

tive effect. it, however, struck down the amendment of the 

rules to the extent they gave retrospective effect on the grouno 

that it is arbitrary and violative of Article 14 of the Constitu-

tion to deprive the pensioners of the rights whicli vested in 

tnem as on the bates on which tney retired ,by ahending the rules 

subsequently witn retrospective effect. As the impugned provi-

sions were struck downn as violative of Article 14 of the Consci-

tution the legal effect is that the impugned amendments were 

voiu ab initio vide DEEI' CiIAND v. STATE OF UTTAR PRAjJES-I reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as voiu as offending the fundamental rignts conferred 

by Article 14 of the Constitution that decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulam Bencn is that the amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's law Dictionary, 5th Edition, it is stated 

that Judgment in Rem is:- 

'An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal Oaving compe-
tent authority." 

in hialsoury's Law of England, 4th Edition, Vol.16 the meaning 

of 'Judgment in Rem' is given at para 1522 as below:- 

"1522. 	Meaning of "Judgment in rem". A judgment in rem 
may be defined as the judgment of a Court of tompetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Ap 
from the application of the term to persons, it must affect 
the 'res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer. 
(Emphasise supplied) 

As the decision of the Ernakulam Bencn declares the status of 

the impugned statutory provision, it is a Judgment in rem. 

14. 	As on ttie date on which the Principal Bench and the 

Ahmedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike downLhe statutory provision which has 

already been struck down or declared as void by a court of compe- 

tent jurisdiction. 	The oruers of the Principal Bench and the 

Anmedabad Bench disilissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulain Bench. When 

a statutory provision is declared as void or struck down, the 

sane c a n 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. Tne only 

other way to resurrect SUCLI a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to renuer it intra vires. The Supreme Court has 

djn AIR 1989 SC 1933 UidO1' OF INDIA v. RACI1U81R SIr4GH AD 

statute is declared invalid in India it cannot 
be rated unless constitutional sanction is obtained 

' 

	

	tner4/by a constitutional amendment or an appropriately 
modffe,4 version of the statute is enacted which accords 

prescripLion" 

and is not Qisputed that the Ernakulam Bench of the 

Tribunal was competent to declare the impugned statutory provi-

sion void as offending  Article 14 of the Constitution. Tne 

. ,statuLory provisions declared void have not been shown to have 
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been resurrected either by an appropriate amendment to the Cons--

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulairi Bench. 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulam Bench, it is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that tiie order of the Principal 

Bench and the Ahmedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench arid Aninedabad Bench 

do not have the effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15, 	Assuming that.1  there are two inconsister:it decisions, 

we snall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

itnout noticing the earlier decision of the Ernakulam Bench. 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriain and not binding on the court in a susbsequent 

ase. This principle has been succinctly stated in Salmond 

on 	Jurisprudence, 12tn Edition, page 151 at para( 5) as 

follows:- 
\ 



11(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729],  Court of Criminal Appeal {R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R. 
v. De Gray (1900) 1 Q.B.521)], and it obviously applies 
also to the ilouse of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in waich they are reported - or are not reported - it is 
only too easy for counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in the judgments, it must be assumed 
tnat the court acts in ignorance or,  forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriam and is not binding on a later court.' 
(emphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying tnis principle it has to be held 

that what holds the field as a binding precedent is the decision 

of the Ernakulam Bench and that the subsequent decision of the 

Principal Bench and tne Ahmedabad Bench nave to be regarded as 

per incuriajn and not binding in subsequent cases. This being 

_he-1egal position the decisions of the Principal Bench and 

the _Ah]ra`ed'dPad Bench have to be ignored and the Ernakulam Bench 

O ( 

	

	deisiona:le should be regarded as holding the field as a 

receuent nregard to the validity of tne impugned rule in 

sdfar a.gives retrospective effect. 

tne full Bench is not bound by eitner of the deci-

sions, we shall now examine as to which of tne decisions lays 

down the law correctly. The Ernakulam Bencn has rightly proceed- 
t 

ed on tne basis that the President has under trie proviso to 
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Article 309 of the Constitution power to promulgate rules with 	

S 
retrospective effect. This, however, is suDject to the condition 

that the rules do not offend any of the fundamental rights con--

ferred by k'art liii of the Constitution. Wuat the Ernakulaw 

Bench has done is to examine as to whether retrospective effect 

given to the amendment violates Article 14 of tne Constitution. 

It has held that it does, on the ground that tne vested rights 

of the applicants in the matter of receiving pension and otner 

retiral benefits have been affected by the retrospective opera--

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neitfle:r 

cnarity nor bounty. Government servant acquires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of sucn a valuable vested right after retire-

iiient, in our opin:Lon, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely wnat the Ernakulam Bench has said in its deci-

sion. The Principal Bench and Ahmedabad Bench nave not taken 

the view that such vested rights can be taken away by a suuse-

quent amendment to the rules by giving retrospective effect 

to tne same. Wnat tney nave said is that the vested rights 

of the applicants before tnem have not in any manner ueen cur-

tailed by the impugnea amendments to tne rules. By the revision 

of Pay Scale Rules the pay scales of tne members of the running 

staff were enhanced with effect from 1-1-1973. Under Rule 2544 

the members of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account tne 

running allowances wuicti tney were receiving subject to a maximum 

of 75% of tneir pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-1988 prescribing the maximum at 



-113- 

45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules which caille into effect from 1-1-1973. When the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retireijierit benefits were 

advetsely affected. The Principal Bencn wnose decision has 

been followed by the Anjuedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantuu of pension etc. What the Principal Bericli 

has done is to compare the pension one would get taking into 

account the pre reviseu scale of pay iunuediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with tne pension wnicn he would get after 

1-1-1973 taking into account tne higner revised scale of pay 

and tne running allowance subject to a maximum of 45% or 55% 

may. We are concerned witn persons who retired 
/ 

and 4-12-1988 thereby earning a right to coinpu- 

0 ( 	tatiion -of 	non in accordance with the statutory rules then 
.-,. 	t•. 	 ) 

itce. Asbj the time tney retired, revision of pay had come 

\ntoode/ft is the revised pay and the running allowance 

maximum of 75% or the revised pay and allowances 

that was required to be takeii into account. This rkight wnicn 



accrued in their favour on their retirement between 1-1-1973 

and 4-12-1988 was sought to be affected by amending the rules 

on 5-12-1988 with retrospective effect reducing the maximum 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 7520-  to 

45% or to 55% it automatically reduces the pension and retirement 

tienefits that stood vested on the date of retirement. it is 

impossible, therefore, to agree with the view taken by the Priri-

cipal Bench followed by the Ahmedatiad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and other retirement tienefits 

nave not been adversely affected by giving retrospective effect 

to the amended ruLes. We have, therefore, no hesitation in 

noThing that the decisions of the Principal Bencn and the Ahmeda-

tad Bench with great respect are wrong and that tue decision 

of tue Ernakulam Bench is right. The Ernakulam Bench has, in 

our opinion, rightly declared the amenued provisions to the 

extent they nave been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakulam Bench is in appeal before 

tne Supreme Court we would like, in tue interest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants shall be tiound by the directions of the 

Supreme Court and that the payments macic in pursuance of our 

directions in all these cases shall be liable to tie suitably 

adjusted. 

For the reasons stated above, all those applications 

are allowed with the followin8  directions: 

11) Tne respondents shall recompute the pension and 

other retiral benefits of the applicants or tneir 

L.Rs in accordance with Rule 2544 as was in force 

before it was amended by hotlfication dated 

5-12-1988. 
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The arrears due to the applicants/L.Rs on the 

basis of the recomputation as aforesaid shall 

be calculated and paid. 

Tnese directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time,  the amounts 

due shall be paid with interest at l27 per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion. 

The payment of pension and retirement benefits 

as per the aforesaid directions shall stand regu- 

// 

	

	'-,ed/adjusted in accordance with the orders 

dctions as may be issued by the Supreme Court 

. . 
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